RAJYA SABHA
Friday, the 5th June, 2009/15 Jyaistha, 1931 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

RECOMMENDATION OF THE BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: 1 have to inform hon. Members that the Business
Advisory Committee, in its meeting held on 4th June, 2009, has allotted
14 hours for discussion on the Motion of Thanks on the President"s
Address. Shri Satyayrat Chaturvedi to move the Motion.

SHRI MOINUL HASSAN (West Bengal): Sir, 1 have given notice on.
---(Interruptions)...

MR. CHAIRMAN: You will get an opportunity during the debate to raise
your issues. ...(Interruptions)...

SHRI MOINUL HASSAN: Sir, this is a national disaster.
---(Interruptions). ..

MR. CHAIRMAN: Please, resume your places. ...(Interruptions)... You
will get ample opportunity during the debate to express your views.
---(Interruptions)... 1 would request hon. Members to allow the debate to
proceed. ...(Interruptions)... Please, Shri Satyavrat Chaturvedi to move
the Motion. ...(Interruptions)...

SHRI A. VIJAYARAGHAVAN (Kerala): Sir, this is a national disaster.
---(Interruptions). ..

SHRIMATI BRINDA KARAT (West Bengal): Sir, this is a national calamity
----(Interruptions). ..

SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Sir, they should allow the
discussion on President"s Address. ...(Interruptions)...

MR. CHAIRMAN: 1 would request hon. Members to resume their places.

---(Interruptions). .. Mr. Vijayaraghavan, 1 request you.
---(Interruptions)... Now, Shri Satyavrat Chaturvedi to move the Motion.

MOTION OF THANKS ON THE PRESIDENT”S ADDRESS

off gIad IqID Se@s): # gFaE W g -

“, UOAMOU OxYO & 4 ST, 2009 H HEe & aldl FHBNT H1 WEATIT doh A FouAr
S YT T €, 3ue U Usw waT & "eEw, St §@HT & aoAe §F § 3ufeud §,
Tsgafa S & 9fd 39 gTiéeh FHoarar AT d Avii.”

AT AT S, 3 O I8 TR WT § F a¥ & 3wy & yseufy o @t &
oAl & HEEd T HAOT W § 3R wsgufa S @ oag wfFemwer, @R QP oa¥ &
HHEBS & Todsl, FHR & Afdl AR TWHR G SiT-HedoT & v Sl FRIEA §e1
A 8, 390 T Fad AR Afdera gEaas giar §, S 9% TId wXar € R 5§ aa &
3OO AT § R WM ¥ F FHes F A # WER S wrAafAeae F@r g,
afFT 3@ av mEwfRRwE Tsgufad A Ewr



fe=r arar amwor Fecaqet & AR ¥E 3w 3 A Rfvse § 6 el gl & & quw A 3\ g
g0 & 3R 3\ g & S 1587 W W & oA F aG Uguld Aged FOFg Tgel
IO §| T@miah T T A H SAAT S I H S H T IogH § F g wWER
U 3T FH JA P Feal N ARER HHIGR dren §, 3OA Afadr, 3EH fa, s@F
FRIHA 3R IR TrAfASAT Far gl

AT gomafa s, Moo 5 el d& gdaA WHR o 59 U & FEse fhar g1 &
Usgufd HgledT & Ui FdAAd TN A F @Y & AR IFATT F 3R 3@ 9 F
T Sut$ 2o e § & T 2 quel & aig ;T WHAA: AP Aeard b §, o -
e e gAh F dTG TH VHT HIET AT B, ST Q5 WAl dh HGAT HAGS U FA &
qE, P WEN A & N 1§ g AN ¥ G Ty Fer @ IR Rood Fewew F o
g31, TOse 3R A6 S fAer g & ag 3w 5 avf F fav ot WeR geruet

g 3T 9d H e T § F o oa ad #F WER o st waf@eaw a3 i
df, g & fow S I@h Afawr IR FEHEA I, 3H FEwEAT IR A AW Ferar @& v
IopeeT 9ICd §3M &, Siofdl F IR Weell A § HR Sofal F WHR F 3 FrdspaAr 3R
At & i 39 FHYT HEd RAT §, TE 3@ 91 H GAr g A @AEgran g 6 Aoy
H fIdT Tcdl 9eT # Aged §, 3daT & Fged fauel & I g & 3R ufagar dr T
fSFAerr gl &, 78 af¥ca giar @ & 98 deal & 3} AR & ol gl & I 3R
STET TR A F @ &, ToT WHR F A I § U, IEH e | WX AT
Mgl TEET §, 3R I Il ITellcdd g, 3R ITg Teldel ThRICHS 3220 T Hr
g %, o PARug U ¥ sger w@rg A S aiiR, F6ife a8 deds @ s
weafa 3R 3wEAfa g« TrIr-ay ged §, al deds Shfaa @ g

A, Tod g a§f & e} WHR o ST HeAUHRT JSTABT H o HIHEHST &
fFar a1, &7 89 g W § F 39 @Ay wfquer v oA Fae e w& oA
Tl # IR A & AT WER A I F B A A AR S JreRor 7@
W 30 e H 3R 39 ¥ed H 3oe IR UF aEX AT §, 39 I§ @« & fFar &
TWHR T Tl sTfaT a7 & o7 I § F WeR & Afaar ea &, sfers R
et sEfT f ST E T AR FT TSN gl B A FO A B HHAA: I
TS 3TGTET & o/d HeHH gl A & I WHR 3 AT FRIGAT F o6
e, @ R 3 Toeifas et @ afasa F@ar geme AR s R § 3coes wafeadt &
FRUT o g aof § vh AFRIcAS [QUeT g8 W & A FHeeT g A g !
W—mea@,agaﬂm@@a:msﬁ,%ﬂwaﬁéﬁaﬁaﬁﬁwm,
A g WfgT AT, 3 HY & IR M oReX Fed & I3, &0 # 3R W FRER A%
ST, FEAET T & F &, WHG & AWl et A o.... F 3o 3@ IRER @,
gfageT & 39 ARFR F g Iel H HIS 3827 67 I@ATl 3T O TFd =& Mg,
Tg IR TGAF §, ARTT T & 3 RY c¥ad W Ted &, A Far e # Ig
3CTERUT 3Tk WA IGAT a6 §, HEd Ig T 8

AT FHOTT Fled, TA. ST & WHR & 30N 3ofeh Ju #A S R ash ad@
¥ AT A E, A 30 UH S A YAl & ®T H GEIA AT SMC, FH TR G| §H



o T @ e deu GEd €, I o & 3@ aRomE SRS A aRafda gam @,
AP ST . N.T. WHR & g HA AW F JAFWEE dh HIS TF Tolld Hi o
o g, THd FER & el & ouw F FUS 9 Fh, A @AW g€ usar § 3N
T fader 3R AAYd: §AR H 98 §U AR Sferar aidt &



qﬁw&ﬁaaﬁﬁgawwmaﬁ,%mw%ﬁawmma@asﬁ%w
3o/ 3R el f HRIER! Io & qaen el

AR, 3N TA.E.T. & 3w 7N Strobe Talbott &F T Yo, A AWl aF
SR TEl &Xeh, WA FASIA A & AT 3R 6T FREEET Rd § ... (Fauw) . . .

AN FEARIOT AT (35T) 1 FEle, WHR & FHRAS Yge| W A= fFar sme, 7
& e3nd fauer & ... (sgauwe). . .

aﬁaaﬁrja(ﬁw):mamﬁ%wwgwmmﬁw#ww
g3m?

el

it goufa: e ... .ol ... (SauwRT). ..
st FgARIOT qIfor: Fglew, fAueT & S ... (SUAURT). ..

MR. CHAIRMAN: Panyji, please ...(Interruptions)...
A TEARRIOT WY FEled, FUAT T§ T A Sv R Wod ur @ A #@ggelt oo
fohdell IR dol & 0| ... (FAYUW). ..

MR. CHAIRMAN: Panyji, please. You will get your opportunity.
-..(Interruptions)...

Mt TgaAREor wifor: Quet 1 FT FIN-F AT A S FT QAT &1 ... (SFAURA). ..
e TR WA A S wEARh gd W, F Al IR 9@ # U, FUw IE IO femm Sl
.. (SHTUWT) . . .

MR. CHAIRMAN: Please ...(Interruptions)... Please don"t intervene.
--(Interruptions)...

At Fogad aqdd: @EOla AR, AP ST FT FeAT AT, IHH HAAT TG FA
.. (STEUW) . ..

MR. CHAIRMAN: Please. ...(Interruptions)... Please don"t intervene.
.. (Interruptions). ..

Al TH ARMET §E (3R YR : FHEMA AT, Hsfra‘r%gaﬂ?rgé%mnﬁaﬁr
THR oA IR § 3R YEAT 7 & 39 .. . (FauTe) . . .

off Fegad aqdd: #H 3 @ g ... (FFAUR). ..

MR. CHAIRMAN: Could you please allow the speaker to proceed?
...(Interruptions). ..

aﬁwamwm{: YT H & AU FH R H I IHAGA Y& F fem| 39
eIl 3T IQ@Y| ... (FEU) . . .

Mt Fegad agddl: A @It Agled, St # Ig FE I@T AT, IHHT THOT AR
I8 W dcwrel [Aer ) # afy g w1 unl fauer i a@fRsurar 3R q@ & fEERl @ gee
& U 3 AR & @l - T [AueT H GO ASRIcAS HiAS AT §A U 3ol
g A R, AfFT O DSt & Hwer S S wX R g, dy A W fRaw §, 3w



MATAT F FoAd & w307 et o SR AT §1 A gEsAar o & @dad: g9 gAE &
gRomAT & 91 AUeT F U 3T SAhAT SWT B9, THIET T ghlt, U SHACR THET &
e TE FEHH fRar g 6 wel o g%, el IH ES

M W aw g (FER): aqdd S, o & Rdwar @ &1 o e dsu
.. (cgaUeT) . . .

T AT HEEI: HEGT, 3o Ul 9d FEA & o esHA  fHeEm
.. (cEaUT) . . .



MR. CHAIRMAN: Please, resume your places. ..._.(Interruptions)...
Please proceed. ...(Interruptions)...

ot Fegad aqddy: FgleT, # UH & fAded FAT IR §l AR HeEd IO A HI9OT
& &g A qer-fecaol e wE, o FH IAR A AG Fehal § e S IRY TR
AT e § T GHad: IR AlH @ R IR e F N FS Selem S 39 avel,
dq 39 FE AL AR R IS AT H 3H R ¥ dra-dra F Spr-fevaolr g I3 FIE
HEAT AT A & hd &1 IFHEHT glel HT IS AUHR §1 T 39Sl 3T Fer, 309
A ST Rk Ak F W, HF WA FIS AWica A gel| A Siq #H $T FE W §
ar 38 &Ae § g

AN TI® eaw (@ERTe): 370 srEA & B

A gegad wqdd): @1, ored o § R R o § Ay wedta A, #
WA FASAIT & IR H FE QT AT HUH WHR IR WAV FAAT X A Sh, olfehe
IR NPT H WHR WA FASAT FX 7 A & ISl gl T Hi G TR 7 I3
STl B, ¢ & Rl & @Y TR g g1 ¥ INT o §, Th N AT, Id aX o
g1 e 3ereRor & €1 FAged, FAR FW R T A Tere JuR AT S g %
A T TR Idhariedl & 9fd g0 HA §, FAAR ¢l Tg 3R Fled oor oo © a2
Ig IRT TN Tl § o7 F S TaT FH A A Aol H § IFdhdiedl H ISR FUR
oI5 A ¢ R FH W IE INT o § F s F O aw ¥ @R s = F
JqE WHER F Feofds gaEl @ W g & el & 3w afeeas & ow @ 4
-l Tk 1@ faAm AT, 36 FeAfaw Fherar & e o gH W A I 3T § R
g 30 AF # FAR § 3R T aer, S wndwardy B1F A €, F el o agudrad §
3 a3 Aoy &

IS AT FT SHRT HHAT FEAT ATl 3egiel GHRT eROT o 3@ AT, G H IMEROT
o S@T UT, G WERT & FHAGS H @ AT, df R Saar o Jg haer o e,
A @eA B A WA T qU aRASE & avon deels H wA.ELT. F gu=EaS & P
3HH FAHA AT, & AT § & TS, IH FHAT Siceh S HN A s oA & I
2003 # Th Gl & Sfdld H I dAcehlelel FAT M e [eer o A ¥E Id@m B ogH
aRANSTAT & FA H A do= & fAT sl afr AoR # & O R Ay H F, wfaror
WU I, OIVoNU T 7, ua@ﬁtawﬁﬁaﬁrmsa@rﬁwaﬁﬁﬁrg‘éw
IRAISTAT W HH 3T STl HN A §H R Al A IH F FW I & T &, Regait
& T & FORTETT & TET 81 TE S UEs AR F@er & qeEa Ao L (GFauE) .

At gadR gor: Tgddr S, 39 goA wE # uiRsfae & 6 et ww o afEaea
T E ... (AU .

At weaad g AT T F ARAcd HUH aote ¥ G ¢, AN doe § A B
.. (SUGUTT) . .. SWTERT A & 39 3R gART Tiefhde €1 @R 319 3if¥aca & fav|
.. (EgauT) . ..

Mt BT FfEAR GeR wew): FaT & afefrhe @R ... (Ggaume) . ..



T 9T BT (USTEURT) : ... (SUIUW). ..

MR. CHAIRMAN: Hon. Members, please allow the discussion to proceed

--(Interruptions)...

BT U ST TG UH HS & § ... (FFAUW). ..

MR. CHAIRMAN: Dr. Prabha Thakur, please resume your place now.
-(Interruptions)...



ot Feaad aqddr: @aTafa Agew, H IR AE@IOT AR gl

MR. CHAIRMAN: Precious time of the House is being lost in these
exchanges. ...(Interruptions)

ST, 9T BEN: TS & T T AT AH H SEAA B gl ... (SFAUE) . ..

MR. CHAIRMAN: The hon. Member may kindly resume her place.

A wegaa aqdd: # Y wg @1 g, WS 8F W@, IuH HEER Feem| 3T Ay a1
F1 AT FOR STad & Fehel §, S AINSICIN, Afthed AsT &F | 39 3Telrgar @ Faair
& gz gafT i JE Sy & AR 3H SRy & IUH s dHAE Afad @ et
@ e @R W REr, dER AT AT I/ HT F9 TF AN, IE ST A A gem
ANAGT, G FHGH F T g & H Th IMEY 30T T F IGN a1 de weam, R
# g g W I

m,mwﬂmmwgmmmagasﬁx$w%mﬁw
TAHE Fer gd gl i F X dg & IR I WHR 3 IRw o« & v @
HPRIcHS SHeH 187 3o W & 3 0O Ramr mar & 39 sa gl ae & a9 & 59 3o
H FRT geic g Sl 3R PR g A WHR I af daAH fagel d&f & S Fem ge
maﬁvﬁmaﬁ?ﬂwwﬁ;uﬁuﬁaﬁwé’rm?ﬂﬁlw, 60 auf ¥ FR
AT ¥ aaA Ol dot 7 Fel-war Fa-Tha &1 hder @em v §, # 3@ JeaR & @
A& ST aEar & 91d W @ ar, & 98T W W@ AT 39 99 F & gfaueT & 3¥eHR §
HTATTAT &el &, ST FAT AIfeU alfehe] TSIFAGRT o ATY| 3MIhT TSR Tgl 6 drel T oA
1998 W W 2004 TH| H T, W YD W g, § WEA, 3@ T: d F A H o
WY WER F A 9 W RN U F AN F A P T G N, B AG A 0S|
S 3T AR H g a9 AT 5 a¥ dF, 6 a¥ doh 3T s &Aar A R, Th dwT a1
de, S TAE A WA FIF F Aded F LA & WER F 38 R F w1 G
ar AR 5 a1 f SR giaqer & AT F ool N F 3@ fawr A F € g3 @l Al
9 Fo FAR g1y A A ATl FAifn fagel d A Q@ S °r, @@l F FheA F HROT, @i
N WHER T G aF e 6] SO ST, dd aF 36H IS Jlod HRAAE Td-Td 8
SEal, U YT g g HWeholl| Afthel Yeld & AU, Y@ HHA AT, YT H AR Tg
@ o1 6 Ig TRT Flel &7 §H aUH of 3TN, §H The & 3R ST ey arer &, o
Frel &1 UH IR arear St &, 3w Aser LA F IW TS Yadd 50 facelt Fer ad &
SR & e A AT A7l € S oI AW FET FA ¥ R A g8 melad s I &
AR W TA I, AT Tk Flel U ANGH FEl MW AT GeA §I, HT qI&T SN F
Hhed N TdT AGT &1 3T o F&T S F gar § AR 7 Hhew F U §, Ig M @ I
3 TE o T & IaT Toha § T 398 Thaer &7 &1 Ficee ATl Texger, # FART 39 foum
A H W g e Tsgufd SN & gw aever A, 3w Rl e & aifve o & faw
.. (ZFgaue) . ..

AN RAaT FRAR: 3Musr @ S F1ogar @fge?



At geagd aqddY: THEH 34 & B WERT & @Y qQ ST-9sde Fh, 37 WER
q drede TT e, 39 Rl g # FY aitw amr S @ear &, 59 feem F gAe
AT Hhod 3T ATAAVOT H ¥ad fohar g1 Isgafd St & 3RO F TSR 379er
draa 3R Af T & §



aaafa #Agiecy, Noo 9 ast & PR gHR e SA-GHYT Rem §, df 39 ase
gl BH THMA MR & dEee U T @ B A€ gHel a¥ A owr iR qwr @
F woIfd & [T W o =T & T S FeAwr €, I el AfFA gEAR A T AqTH
G, TAR FHA F gfaur g & 3HEET FAder & oo 9w adf F § arx awt aw
s 9 gfaerd A R T AR AW S &) IO F g F Tg v HfdHEA a1 TF
9RT H Rl AR & SA § AR IR ot a& 9 gfaea & 31f0e afa & @y gamr
3T TG g &, I A Y A Uh AT A AT §H $H €0 W =W, FAiR
g% 3emal A fGhed A ATl WeR A Sia off aefos Fdwa IR e & siwa
Fafed & §, 3% fov PR NR& §7 & G Asqd Al §, af 3e¢ HAlod aad &
T O Fgl F 3TTI?

oIl Hgled, GAN THR H Yelld H Th Fey fAer &1 Ig Seeer gafaw Fer
g Rod g adf § wer o G Mot &, O swat 1, OF Sud & @ @y
far @ 3R o & Al & @Y 39 W w8, 3@ 3o qd@eq fRar €1 59 ge
H 30 IR WA H Had AR & AT FHew &, sfowd g7 Rodh aR & 30F Fa-gad=
fom &, &4 I8 off Sy Aer & & g4 39 Al 1 AR geo s 3R Ho§d e
IR A T FEHA 30 R # an W, S T & 3w e & o Agcaget
gifea g 3R e & geeR wfed & 9r g8 3w &7 F e & a9 & a1 aevede
HE-TRT 1T 7@ H §1d @1 6% A0 Sgd a9 gU, Fifh Fo ool H owrar o &
R & A Reg IR AEGHART & G F aifie WUR W ogdewor X fear e, ar
TSATdeR GrFer & Hehdl § 3R a1 o $o ol # @r o I g1 FeAaR 39 R H
R g, AT F Teel AN T & R & 8 qu & R & aier Swl 585 fow
YT T AT, HIVOT QU arw, adeifae ®9 & SEX 39T & HIvoT fRu arw) Afked S aer
38 ARA ¥ FEEER ¥, T TE-o GWR F AC §, 80 FEE ¥ AT 3 &t F, @
W T AT AT, FET W ¢ F B RIRAT A AS F, 3T & & I HAd: HqP auS S
g, gifdes &0 & 3H ST 1 . . (STIUTT) .. . .

A TgATea AT (HET W) : fHRET T A o SRR A B ... (AU .. .
st gaafa: o, Tollel, Toliel| ... (S9auw). ..

MR. CHAIRMAN: Please resume your places. ...(Interruptions)...

RE: DEMAND TO DELETE THE NAME OF AN INDIVIDUAL

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, | have a point to make. I am
not here to interfere and I do not want to intervene also. But if he
takes the name of a person who is occupying a respectable position in a
State ...(Interruptions)... as Chief Minister, it is not fair. He can
make political criticism outside. So the name has to be deleted.
---(Interruptions)...

MR. CHAIRMAN: The Chair will examine the position and let you know.
---(Interruptions)...
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SHRI M. VENKAIAH NAIDU: Then 1 will have to tell him how many people.
---(Interruptions). ..

*Withdrawn by the Hon. Member
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MR. CHAIRMAN: You have raised the issue. I will look into that.

SHRI S.S. AHLUWALIA (Jharkhand): Sir, | have a point of order. | have
a specific point to make.

SHRI SATYAVRAT CHATURVEDI : Under what rule is he raising the point
of order?

SHRI S. S. AHLUWALIA: Sir, there are two specific things.

SHRI SATYAVRAT CHATURVEDI: Under which rule is he raising his point
of order?

SHR1 S.S. AHLUWALIA: My point of order is this. Sir, there are two
things. Can he mention the name of a person who is not present here?
---(Interruptions)... Secondly, can he mention the caste of a person?
--.-(Interruptions)...

MR. CHAIRMAN: That point has already been raised by another hon.
Member .

SHRI S.S. AHLUWALIA: Sir, can he mention the caste of a person?
Kindly give your ruling? He cannot mention the name or the caste of a
person who is not present here.

MR. CHAIRMAN: The hon. Member has already raised this point. The
Chair will examine it and give its decision. ...(Interruptions)...

M TH.TH. HgAAAT: 3AH A ol S TgT 3URYT g § AR Sfq F AW o
ar 3R o Fefe Iy B1 3R Snfa @ aer @, o gg wifdhmie & aoer earfomnidr 2
.. (cgauE) . ..

MR. CHAIRMAN: I would request you. ...(Interruptions)...

At T, sEeEfaAr: W, ... (FEUE). ..

MR. CHAIRMAN: 1 will give my ruling after examining the issue. Please
allow the debate to continue.

SHRI S.S. AHLUWALIA: He cannot mention the caste of a person.
---(Interruptions)... See the Rule Book. ...(Interruptions)...

MR. CHAIRMAN: Ahluwaliaji, please resume your place.
A FeIga aqdd: A, ... (FEUR). ..
MR. CHAIRMAN: This point has already been raised.

AN vw.ww. IEEfaar: W, Rl F FFGATIHIOT AT AT AT, FEART
AT, ... (FTEYUR) . . .

MR. CHAIRMAN: Please resume your places. 3T @RT §& S13T, Please.
.. (cgaU) . ..

M TgAeea AAT: VAT FA F VAW F WL & Al R Ths @ WE g
.. (SFau) . . .

A woggd aqddY: 9 oo fAufsel ... (EEEun) ... gH 39 Wl @ o ar | 8
AR 3l ot g W &, AEA, Tgoh a1d o IE & & Ha A @ o A S form € 3R
St o o A FET B, IR 9% gAR A & fAudd § o 39 q@ Wl 3 gH FEd ¢
Y AT H IAHIOT H AT g7 aF ¥ 9T T Fgd &l §H BT T §, MUR * |
F FIT T §? ... (CHAYUA)... &7 Fed & F eFa wd@ @ aehemor R
.. (gaURT) . . .

oMt qeeicaR WEETE T (FORIA): BH 3 AW W I gl ... (SFEUET). .. I
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S & @ Ag RA? L (SFEue) ... WX, 3T A &1 giAv| ... (sgau). . .

*Withdrawn by the Hon. Member
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MR. CHAIRMAN : 1 would request the hon. Members to resume their
places. ..-(Interruptions). .. Please resume your places.
---(Interruptions)...

M qeican WEEME FET: §H o BEed gl gl ... (EauE)... ¥ FF w
AT H T e L. (CAU) ... IF §AR ANl deld § ... (SUEUIT) . ..

MR. CHAIRMAN: There will be time in the debate. ...(Interruptions)...

At qeulcad @ERTE TAET: I AHA TS @ A § ... (FFAUE) ... S HE 361 &
.. (FHAYT) ... 3EH o AE GA W E ... (FFAUE). ..

MR. CHAIRMAN: Please resume your places ...(Interruptions)...

A qeNlcanw @EEE FET: L (SgEUE) ... AGIRE #T dslg @ gANT JarsT H
AT T HIFAT AT & ...(TAURT) ... g lel Blell AT ... (STIURT) ... 3efehl qgAd
F AT & ... (SUIUR) ... 3T ATAAA F §H APRA §. .. (STIURT). ..

MR. CHAIRMAN: Please proceed now. 39 86 SEUT ... (SUdyld). ..

mmmm:@a#aﬁwmmﬁmﬂmaﬁm
-(SAYUT) ... YR ST FEell &, BT, §H Folol & foU AR § ... (FauwT). . .

MR. CHAIRMAN: 1 am afraid, this is not helping matters at all.
...(Interruptions)...

SHR1 M. VENKAIAH NAIDU: Sir, we want the debate to go on
..-(Interruptions)... 1 would like to make it clear that we want the
debate to go on. This is the first day. The entire country is watching,
and we are aware of it. My respectful submission to the hon. Chair is
this. It has been a well-established practice in the House that in the
course of proceedings of the House, whenever the name of a person, who is
occupying a position outside, and who is not a Member of the House, is
taken, then, it is the right of the other side to point it out...

MR. CHAIRMAN: You have already made that point.

SHRI M. VENKAIAH NAIDU: 1 request the Chair to clear this issue and
then move forward. We want to hear the speech of the hon. Member, Shri
Chaturvedi. He is a well-learned person. There is no doubt about it. My
point is that he has made a Tfactually incorrect statement. | can
understand that their problem is with Narendra Bhai. At the same time, he
made a factually wrong statement. He is an asset to us, and we are proud
of our colleague in Gujarat.

MR. CHAIRMAN: 1 think, anything, that is unparliamentary, will not go
into the record.

SHRI M. VENKAIAH NAIDU: Not unparliamentary, Sir; the name of a
person, who is not here, has been taken.

MR. CHAIRMAN: Whatever is the practice of the House will be observed.
Now, please proceed. ...(Interruptions)... Now, no more cross talks, no
more discussions.

M Fogga aqddr: ANae, A el w1\ g foar g, 39 A A qw @ £
gfe 3R $H 99 W HWicd ¥, F@ AW § Hulea g, o H * gow gar g, #
INCHCHHFOT FE ol §, A PS foFeha €T 81 ... (SFAUwRD) ... 39 38A o Ry
A Fgr form g7 .. (sueu) ... 3HH ar 39 R & A Sdr 3w §?
.. (SgaUR) . . .
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*Withdrawn by the Hon. Member
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At W g gHIE : TWAT W, this is grossly unfair. ... (IURT)... ITg
T AdE § ... (SFAUR) ... §H AT ¥ Folol & fov R § ... (sgaumD). . .

MR. CHAIRMAN: Have you concluded? ...(Interruptions)... Please resume
your speech.

MOTION OF THANKS ON THE PRESIDENT®"S ADDRESS - Contd.

M Fegaa aqdd: A, AT TE e o & 3@ T 7 59 I Fw; SRy
gl SEeer 39 MR W fear o1 fh Mod avf # @R 7 W & &7 F S e H, T8
FAR A §| HTIRT FROT FIAT AN & 2004 #, Fo AT Hr WHR FT ToeT g3 2T,
30 AT ST i WER S fRd Siga w8 A, 36 §HF P A g geern & & e
T gfderd & IW gAN a3 X W & &9 F M| EEv WER F A A T
AY AT I AT R S gAY F A fr R @ FTcHS et gfed d qgd T8
Ao 3 FA 2000 & SIE @ FAEA FTOAcATAT F oS AR OYE §3;0 AT, TE AR FAR
FIF dh Tl AT 9 TUHAHAT o AFAINT §T § 3HH §EdAT e 399 U, dF
@ﬁﬁﬁ%ﬁ,mmmwﬁﬁmﬁﬁwﬁwﬁlmwﬁaﬁ,
S AR iR $N e e T §H Fodell A &, IHET ad T 6 5@ qU F T
Y B P @ IR gfavd I 9gT 9w, IEA oEEr 3.8 gfavd dw i af Py
Wa@ﬁﬁmmy%lﬁﬁ#wmﬁmﬁﬁwﬁﬁ@nﬁﬁ
AR 3Ty aTel I AR TANRSSN WA I o9 & g Il g5 57 YR |
A e & et Rem & & 7, @y & &9 7 A0 FEFA o6 W H oI
#H gg o AT Fear § AR A g aar wAr o A€t A 6 gHd AR ey a1 fav g1 ¥E
arar # e AT § IR A AN WHR A &l & 3o o g W & B 9w deT e 7S
g, & e 3R W S FE FE gl A fawerd ¢ f6 wesad: Ag, gRRed &9 9
wéar@rmﬁaﬁvaﬁaﬂwaﬁmw%wgmmwsﬂﬁvmﬁ;w
A S A TS F AwE & a7 A, geior Few F & A, P & e #, Rar ik
WY & &9 # AN U 9, R &d & AT AR YT A f Sl SAEER R A
o, 3 HEFAT H A T T A0 AR 7 Had 3¢ IE T W@ S, dfed 30 3R
A ST AW, HR AT FREA @ o, Saw g8 dw il ®v & IR 8 '@ 3R
Y HYH U FERIFT a9 Tah| MAR, 3§ 32T & 1Y @9 o g4 Ig Soeer fear 3R
IE FROT § & IR @ # o 9 AgARA Useufd S oA g wEafRd fRar, ar 3q
38 AHAAYOT F 37 FHH DAl # ea@ ¢, 99 & 7 g7 39 30 g Ged & 39
fEem & gHar 9 urafAsaw FeiRa $r €

aﬁm,wﬁlﬁmgﬁﬂaﬁmﬁmqﬁm@w%mﬁmﬁw%m%l@
R 3 fHU v §, Afhd 3R 3N o 5 R 3uw R HavIE &, o 3@ feum A
WFHR HEH 30 arelr gl

AAA, A F IR FafAHT & 87 F gEy dFR B grAfAwar & g T AR aF
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foeg &1 AR, ReT, TR R AEeT GREAr #OR OAET AT A FOFH AR
w1 & v S FRiwA & fhu v 9,
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3¢ 3R gee F, IR TeeA®, AR IRUTATCHS o H1 GAE A FOgH SR
e 81 87 3¢ wraffsar wA 7 wWa §

AA, TREAE FUR F 9gd FHT § TR N R e o= @l @, Fole
ST, 3Hh G WS UR FARE 7 30 RO o & &1 5§ dhed & WY HEHRGH
wsgafa St & e HAHWOT H 5@ ad H 3eow fhar @ 6 wmafae gum @ aeh &
Y AT H A FT Th THIGE FOHHA o Far swem iR 3§ &7 3 SR @ H
gATH H|

A, qlord H1 AN ST AlSer FIEAT B, 3Fh IW A IR FH Feol & 3Ieed
T &5 3R e THE-EET W gW 9 W g A § B gfw @ Rk afew smyfaw
ST wifgr, 38 gfeor e wige, &9 eI # gEedr & U dad 3@h
T IMYfAE IUEHRT gl AT, dfed s geifaar AR a5 Rfufedt @ spe ¥ v e
g GfeTer g aife 3R sHdr stEar of fowfaa i Sl a@ifgul sw fGem F gH oS
TIH o @ &, 3UR Iood@ gA- TgT har &1 AR, 58 foom & wh v R«
Y AT R Hr ST WF & WHER F ARad &7 F 390 SFAey § 3R ag 3@ e
HEN, ofeheT T ARG R IAT 6 IOR GRET & FT AFCH H Sietar H ol selery g
ok, di 30 HH HENGR TI—AT ST &, 39 (G2 H o gAY 39e M2 Il qad fhar gl

NAGT, TURAILTAT AR ARG I Shgerdlel §1 goRT ast T AR WERT §, §ARY
fRag & AR fRelt off g W a8 @R 39 favma & oy Rt & off oA & &
SSllold #AgT &ol, I§ Thod gHel SH IMHHNUT & el <IFd haT Bl

ANAH, Th & Td G gt A F W FH AT & fae 3R gt g @
F5 GR gHA Ig @ fF Jar &F off I 3marer 38 N 5 5@ fr & w1 @iy g =gl
FFS XA A UG AT e 3 W A g Hehod T fhaAT a1 T ST 2009 dF TEN 3H
HE & 3ed db 36 M A S SU-usAr XA # oHH YE fRAT AT AT, 3§ QW
forr Seem 3R 3§ fRAr # Y weHA 3BT AT T 5 gURSG & AU gHAS S wrHH
ST §, 3A TS A TRAT 3@ APAGT F AeAH § yegufd St A gega fE, g
3T Tk aY & X BAR WHA S vH@ g g9, 3w o Sedw fRar g1 A gER
e et o 87 € 3R Few I e, o @@ faed e e #& & fow ek
¥ TR W@ E, 3@ WE AY F AR F AR B IO dFAE Fw ger ake, & 3w
WfE A7 F FN Puear gem, 3§ Rem F g a9 uE @9 & QEfd N & OwaE
foRam &1 # R FAOT FIAAT A, FS GAR Ggd B S ¥, Tgd [ol 91T A&, T
T AT R off §AR S & AFe AT o9 g8 Rold S &1 ORT A Sl & a4 &
IRy T@ar g ar F6ifR gAR o faeRl aer € A A AN 3w i # gy ¥ IR ;@
Fed §U I § T EAN IS FRH F A IF AfAA F FROT IS AR 3 &= A
Aot # § Sk uw faeg & fex faeel Hor &1 God 937 #sR g1 3T 34 AT F e
RT AT &, I HRT H 3o wf¥e sAfat ik Ry Afoat & ueua § FRor G
& W &l A, 3 o Sgd AR U RRU S a6 §l WER FHI-THT R Red I
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F WY T W W § AT T I G I €, 30 9y H Y ¥ F WER
THa-
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T W BES & W@ § AN I 38 oA F AFEer 6 & o off e el ik
IHRAT & T §H FIH HLIN, 54 Tohod &l gH Tgl TFd [har gl

A, VSR RS FRFIA & #AFer 7 qgd T RbrId g7 @l AT Feedm
F FOA-I & H, HUA-I AT F OMUR W T H § IR wWER & q@ AR
T & & AR IR & 50 FHA & 3R 30 3ead 3R 30F GFAer T uref
T & T WER 33U HEN| 30 [af@er & Hfaeg o e v § Saer geoma ofw
& 2@ A

AT, e e tar Aww § 59 W &7 @i &1 ”™ar & § 3R a1 AR A §
F R 7 oy W vy § 9 W @R & 7 % aRom g &0 § sfew 3@
FaEcEr #Y ol TSIl §H FRIHA FIT Hdliold H, H 30 A9 & 3eol@ al &M &, W
ﬁmaﬁrmwaﬁmﬁ?waﬂmwwmm%,wﬁsﬁmw
g frar & @ 39T @ R & R Y w1\ = §, 39F 39 WA F AedT ¥ T
diEdifs e & far S ge8 o @ g § A 3Ek U St Hew g8t qur ger
IETF §, dE & Saecel R URGRIA #AglGH, TOeT Sawcer AR uRGRiar & Fg o
AR TIHR ThoIddsdh HH g1 H Tehelll MAG, FHA AT q@al H Aol W@ ¢,
A U9 o §AY-GAT W 39 ey A Rar syaq & g, Afea s@ ar o Aoy faw aw g,
A qurdl & & A, S gAId FEU gAR AT JEel g A JEell A OwH AL
g, 39 qaw Temit § uRefiar o= ¥ v adefaw ser Aifd § Gk | vE Av swa
FT Joo@ THAT AT § SHH AT A wegeT WPy 3§ simA # 8 @ owy &
IREIAT H FErT ST Fh| AT AFIOT VSEIR IIRET AelaAr F Fqfors or@r odem &1 o
FIEHTT el AT YA haT Seam 3R Jdsh el TR R Sishrgerd S el &1 8 hager
3H WPR o gFd fhar § o8d & 387 accountability 3R UReRar g ssemR &
UheT & fOIT F&TH 39T R &N 9O FRaT SeaTm|

M, IRERIAT & AHS F v R e g1 Vo WHER A g8 & H Th Fof
TATRY AT T HGR Sefar B Gar, W o Aggw fhar o w1 8 6 3@ 3R Asigd
S & T 58 Fefd A $T AMYA FEAT HATH ¢l WHR A 3ol & At & e’
A AT FT FT Thod TSCUIT ot & AfRVOT & Aegw & uFd fFar g1 Aee,
WHR & S 9HE FEHA §, S @ AFR F gAw S g, S SFeAar &, faRwear
FAAN Feit, TS, ;AT IdEed F wH qd FASGY F FoAwr F FEAFA g §, W
FHAT & AT T Acad HAisd F UIGHT Feh, I HAHA B Hodihd A $ AT wH
T FEfed TG we F 0T wER A o g1 we v o v g, Sew sgd
AR 37 GAEAS F1, Sdd g7 FFAI-3AT W Jgi [ad & W &, Tasr 3eo@ wd
@ €, 3o Haror gy || v g e gl

A, FF fFvues IR @ & AU Th Hedihed dF T AT FA H Hhod
30 WHR o 56 AIA § FFd fhar B sEQ SaeeE 3R e Feelt| Sierar @ R,
S & v &9 & seo@ FEN AR, RiF TWHER A ¢, FH A § AR o T
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A Bd ¢ @R F F4 wH R g2 ¥F Saw A A Rl 7 Rl W owderdr
gl & wifRe, IR el R W 8 T 872 WER | & el safov A WER
g %haer R & 6 319 g9 uA% a9, Uig A d% g d RAE §F7 FAd AR Serar &
aHEA g8 RAE WA & gA 5@ a¥ & el F& &ar g, F4r
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m%m%,ﬁmﬁwﬁgﬁ%,ma&wﬁ%ﬁm%mﬁﬂﬁ%%,ﬁ»—crwﬁﬁ
AT §? 3 FRON T FAECE N S IJFTURCT FTH AfRAOT F ATCIH T Hhfodd HI IS
g, 39 NTURUT & ST & Uid ol # e 3R favaw 3R ¥ Asigd geml 3w
TRE Tg SAAESET §H U7 IW ot N Fifder & w &I

A, SHEfcadl 3R FATSS GRem A3l & FHS F 9gd R gl a= gl g
I8 R 3t O fF et A sger omer FE A w1 &1 39 g e fhar § & Jat
#, Rl # @A god & AR 3ad: 4R-4R aRafdd e g7 wwe-wg & Ay 4
Sl fAROT FE, qfE ST §, AR I 3 T GgIer Afevl Aod A gAa F
AR TGSl Sff S S7 TR & A ¢, TE IogiA Godl FE a1 FHR B g F oS
T GEAAT §, o 3% IW GEAd-gad ARG F Uewe YW, oW YW 9gd i ¥ 59
AhaTT R 3R 50 bl AT M F WHR o T IR 99 A & O I8 dhed cgad
rar gl

AAE, T & WY WA T A JaT A7 RN F H S a1d F 76 8,
36% 93 A gRUMH § G@A # T AT ¥ AR ggd @ A o § e
F AT A, W & aF A, Ak giar F§ ¢ wma A go g, dgi Rerw ame,
3T G IAT, Tl S/ A, I H gargd AIS| I3 FH F ARad fhar
S f @t sty 1§, Refd @, Sear & Jar s & AU ggl WSl oer Hisg g 3R
3T 3o faT 1 R T AeT 2 g6 S A gRAREd F 9gd owd § 3R 5w
fGer & uwgell R WHR & 3@ a1 # o B R H g IR PR AT AT Hee
HRAAIAT T TR 1, A $EF T ToT WERT ¥ Feg AR AT FE g, 3o¢
faRara & ol g AR 3% WY & FH FHHR I GG F FH HI

A, % GUR & AHS H §H @I & e@el AR goaa &1 fA@em g8 Al
ﬁﬁw%waga%ﬁﬁ?r@%lﬁa‘ﬁﬁsﬂmﬁmﬁaﬁr@r%mﬁmaﬁﬁ
FuR gl a@ifer, urefdar gl @ifRe, ScaveRica PRaa @eifRa frar smen wiffe) safec
WHR 7 37 NfAAYOT & AT T AT 7R Thed cgad fhar § T 3010 o 7S &
3eY FA¥H GUR H FRET Ig WHR aF R 9N 3R R v gageg A & dgd
30 AT A AW B HE YE RAT ST gH IR A § T FRe guR #r aoe 4
ST T FAT GorsT 1 Fh| VAT IR QY FHT, o Tg EANT Uh Sgd 95T Hherc gl

e, R et o sgd SR AT {1 FEFA IR SR S, IR A FEHA!
# RAT THET 6T g, HAY-HAY W R 3oddT AR el P Sue, ar 3«
FRFAT F aRom B 3 @ €, a5 gRfRaa a8 B o wdem e, wWeR S osw
Aecaqol Ry #1 o FoRsieet 7ET A H %apen hAr § AR AR fr vh q¥ cgaer
TS FRied § wfRd @ g guesEd T 56 9 & U sddeed § 9F e F
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o & RAffes Faet 7 o goaeg s8FA U o1 © €, 39 9Fgeg swAr # fder
gerfed g §hr § 3R @l waIfa 8 g §@ B 9Wr 3§ a9 & fav fF¥  accountable
sgrr  Se| fogrer, gue #E A 3Oe € drflerr 7 us gfee i wuen & g oS
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RaR 8 a1d & e HEN 5 S FEFA QU v, 30 FEAFAT T a7 AT ek F
S T 9ET @ & A QN I FEFH a6 §C A AG W g8 o A AR w @
A I TUGAAT O # FAST § 7 sEH §gd FAEC Il - wRraAs caqwr #
ﬁﬁ?ﬁ?ﬁ%qﬁmaﬁﬁaﬁq@ﬁﬁaﬁwml

Aty #AgleT, THh AR RAE & $r i g5 g8t W awow f &, Ig o vh A5
AT &, TH A9 FASHER &, 30 WHR & FOR &1 359 3T |/ a7 70 F 749
AT & TFa TR 3T e R FAe @ ATt F IR 7 ST & @Y N GO
IR S H @ o1 AN WA ORI, 34 YT Fhdl| SH Scckeiided I cgawdT F,
S 378 e el H A, AR FT & H 30 WHR o Hhed fhdT §

AA, AT & AFS § AR TAGd M5 F FT GEAEDT g Fhdl g, A o
EART 3 3w e 30 A F 3ee7-31e9T §1 §ART I8 AT § fF AR &1 e
T3-93 FRES TG Al gl TER F GRcT MH FAdT & HeA0T H FH BT 5 3R
IH FAAT F FeAor & fav 3@R dawa o Jee § 3 social sector #, FHATSS
81T & 3o FEHEA! # fadHqel 3uAET g ", sES fav OAr qAH sl A wRr ffaawr
#1 38 AfF F e TN oo T Fo TEET WS, FH IS @RE FOEEAT
gﬁémmsﬁw,msﬁmw,mﬁm§%mmwmr
g IR 3w Ty F I9 g HRa N AT F IJRY I § A 39 AR A TRT I T
HE HROT AL & T o 3@ a1 & €AW WHR o @ § 6 51 FrEdr sfaadr anh o
WHX & aF & @M, 51 ufcerd & faRed o sfFad el &, 30 e & & 3
A HHhed ol HH I 1 haen fHAT g

et & gFa 3N IS TIY SAIC W@ H I FET ¥, Thod ohad AT &l T
AT A #1 vy ¢ & Pod $o aff & 7@ @ & Fen g & #Rd #1 g5@ FH
Bred &, S SAT-que T GG A Ao W@ 1 IGMIAEAT F greT g oS AG A
ARl Tsh Welelleh GR @ ORI &l A9el, gART USRl, gART favaed @y, oo
FAR Sgd [ Fieplas Red §, 39 220 7 ol Towifaer 3R 1 aTclaior §er g3 g
e A o eufy gd =T 7 FE o @A, W o T Al & IR aE & aEe
AIRST & AUSERT & IRk 7 3 o 3fARaa s@ewr §, 396 I #F gAd THRar &
AT QT SO A Uh SEd 99 3US-9¥el @@ S, @eeE § 9@l e Th
Al TWHR B FAAR # 8l Groid Toh oF IRY & Hhr 3R &@el aFh a4 gU &l
e 71 fodee § & WER 7 g 39 39 I3mau 3R 9Srr o & A 39e H@ewt
# iR HOF Fee TN F Hhew A R §, # @A O w@EE aar & g, WA
g SR gl A AR A wHEear § T @R o 5@ feRm A AREa &9 & worr gl
& O & TG ShAor-ufdr # 3R AR & IEIH & 2 H HUA THIT FH faraR e
& Uod o aif & qua & Ad &, I8 g7 d9s fov far & fawa &) @edfa o, #
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m{%mmasaaﬁa:mmmmmmﬁ,mm
FrEERT, 39% [FAT § w3 F S Alsd WNAETT F X F gHS 3T [ SN
A YA, IFF FHRIcAS IRUIA gAS @A 1 e §1 & agrar § & @waR a7 g9
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R e Rad T AU g7 34T JENAE goll F WY T3H 9T R, §H Tad Ao
T consensus 0| AR ¢ H I8 WO W § T g7 3ven fager Aifa & wames
consensus & 3R W &d I &l Ig FT QA &1 fawy 7@ g afRe, sad 3mH
AT g aIRT 3R ARa F I Rt F geew F Qe S o R e awh §, 3w
feem & 3w o g =Ry, Forer off gl =WiRT 3R mETdar @ W Iy MEHEE g
SR B, @ WAT-EAT W OAHAF Hedlfae Ted aa H o g ueen wifge, # tar
HAT

d A # WER & 3H M HA, WHER F 39 Thed &, ot WS 5 auf &
FEFA & G AT F T H AT & BAem, 38 dHed A 3R 3 Fe=, IR AR
afd & WY A F AR F FH A Al F IoW F fAdes war § IRy FEar
Feamor B AT F IR A FART BHH G AT PR FAR AT ARAT gUoE, o
YA Fg BT WRU| Gl el & WA H IR Y ol g

DR. K. KESHAVA RAO (Andhra Pradesh): Thank you Mr. Chairman, Sir.

When 1 rise to second the Motion moved by my learned friend, Mr.
Chaturvedi, 1 feel happy to join this significant occasion, if not an
historic occasion, but significant one. The results have given us a very
clear message and indication as to what the new polity has to be and how
the new polity will shape tomorrow. Sir, 1 am immediately reminded of
Shri Amartya Sen, who, in his book -- "ldentity and Violence" -- had
warned all the readers that the “identity crisis’, the categorisation of
the entire society into some kind of an identity, whether it be with
regard to ethnicity or religion or caste or culture, has the potential of
violence wherein you may have your own death. 1 think, voters in the
recent elections from Kashmir in the top to Kerala down below have, at
least, said "no" to this categorisation. As politicians we have been
trying to use the identity more as "vote bank®" suiting to a particular
voting period. Agreed. They have supported a new polity, a polity where
the regionalism would not be towering over the national needs, where the
people would like to join the mainstream of national politics as far as
the governance is concerned. Sir, | am cautious in using this word for
the simple reason that it does not mean that the regional aspirations and
moorings are given a go by. They continue. But, when it comes to a
question of governance, they really want some kind of nation-wide

stability. They want continuity, which is symbolised by electing none

26



other than Dr. Manmohan Singh and the Congress Party under the leadership
of Smt. Sonia Gandhi.

Sir, 1 am drawing my strength from the fact that the President"s
Address has declared the recent elections as a vindication of the
commitment of this Government of a new vision, a vision of inclusive
growth, not mere economic but social and cultural. It was a commitment
made not in 2004 but way back from the puranic days,. As we enter the
Central Hall, I see a verse of Rig Veda inscribed there, reminding us of

Vasudhaiva Kutumbakam. Well, as we pass on, we seem to have
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12.00 Noon

lost the sense of human soul and tried to use the stratification of
society for our own uses, both political and non-political. But today, by
this vision that we tried to promote more vehemently from the past six
years, i.e., from the year 2004 when we went to the people for a mandate,
a mandate of inclusiveness, we meant that we would like to take all the
people along like the Vasudhaiva family, the entire country as a family.
Sir, the achievements that we have recorded in the past five years are
well-known to all of us. 1 am also happy that the Members in this House
and the other House in their debates during the last five years have
given their seal of approval to them. Most of them have agreed to the
achievements that we have recorded, also know that a few Members, a few
parties had differed with us. But then it is, as it should be in a
democracy. In a democracy, we have multiple viewpoints. We have accepted
them with an open heart and sought corrections wherever they were good
for the people, wherever we thought they were constructive. That is how
our caravan went on for the last five years. Today, at the end of those
five years, when we sought fresh mandate of the people, when we sought
the support of the people, when we went for the results, when we went for
a judgement of the people, we found that we were right. But, at the same
time, all of you, the Members from the Opposition, were also right
because you have agreed generally to our approach, if not to a particular
programme. So, it is vote for such approach. Sir, we have gone to people
with the issue of vision that we had talked of. years back, Martin Luther
King, had a dream and, so too, our charismatic leader, Rajivji, had a
dream. This dream is now translated into a national vision, a vision
which wants to make this country strong, not, per se, for its own self,
but in a stratified society, to include all the people, two-thirds of
whom are still not approachable to economic growth, where six-seven
families can hold the entire wealth of this country, making many people
go half-fed and half-clothed. This has been the scenario in which we had
to work. That was the reality, the ground reality, if not in all places,
but, at least, in the tribal areas where 1 had an occasion to go during
the last two months during elections. It makes any democrat hang his head
in shame to see, even after sixty years of Independence, these half-
clothed young girls, half-fed, malnutritioned, stunted, still trying to
join you in the democratic march, hand in hand with you with a hope.
Looking at that, we had new programme, a programme which not only spoke
about the Five Year Plan of development in this sector or that sector,

but a comprehensive programme like the Eleventh Five Year Plan, trying to
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take everyone along, the programme of “inclusiveness®, an inclusiveness
of economic and cultural growth, an inclusiveness in which we would like
to enliven these people and their moorings, and their own aspirations.
Sir, that is a very hard course that we had chosen. And thanks to all the
Members here, be it in the ruling party or the Opposition, who have all
joined together as united people, as a united India to support those
people whose voice does not wusually reach us. Today, when the
Rashtrapatiji, through her Address, tells us that it is not only a
vindication of what we had promised in 2004 but it is also a commitment
to take it further for next five years, it makes it more important. Sir,
my friend, the previous speaker, had talked of ten points and about the
focus that we gave to our plans and programmes. | would rather not go
into the details again, lest | repeat them and bore the Members here.

Nonetheless, 1 would like to make a reference to few points.
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My good friend, Shri Venkaiah Naidu is here and so is Shri Ravi
Shanker Prasad. It is our victory that brings us humility and, thus, with
this humility and humbleness we had submitted that we would try to
compare the two attributes, the two patterns, that of Gandhiism and
Modiism; Modi is no more a mere name. It is a brand label. The very fact
that you had objected to it meant that that kind of pattern, that kind of
attitude perhaps had not done good to us. As one hon. Member has said,
Modiji, as the Chief Minister, has really done a great job as far as
development is concerned, That is good. When we talk about development
and when the name of a particular Chief Minister comes up in relation to
such development, it becomes a matter of pride for many of us. When his
name is brought up under a category, under a label, when a name becomes a
label, as he said, Gandhigiri or, Gandhiwad or, Gandhiism.
---(Interruption)... Whatever it is, but what | am saying is that it
would have been better if my friend, Mr. Venkaiah Naidu, had said that
that was one aspect of that person®s personality, and there was another
side to his personality which was bad, which was trying to cover his
entire personality, and we will now go in for correction, as the Congress
or any other party, does. 1 am saying this to bring it all into a right
vision; 1 am trying to bring it all under the concept of Vasudhaiva
Kutumbakam. Sir, it is not enough that a great number of people are
provided access to growth but, as Gandhiji, to whom Sarvodaya was
essentially Antyodaya, had said, unless the man on the last rung is
reached, his moorings and his needs are attended to, no Sarvodaya, no
kind of growth or inclusiveness would be complete. This was exactly what
my leader, Shrimati Sonia Gandhi, had once said in the other House that
mere inclusive growth without equitable distribution is of no meaning.
Equitable distribution without its projections is an odd story to tell.
Unless we have cogent strategies that take the programmes and plans, that
carry the meaning of inclusiveness and economic growth forward, we will
not be able to fulfil the vision that we are talking about. So, that
exactly is what we have to do. Today, if we are proud, we are proud not
only because India happens to be the second fastest growing economy in
the country, we are proud not only because, despite the global melt-down
of which all the newspapers of the world have been talking about, but we
are proud because, in India, there is not a single bank which has got
closed; 1 don"t think there is one depositor or bank account holder who

has fears about his deposits being with a bank; 1 don"t think any of the
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big industries have pulled down their shutters and closed their shops. We
could do this despite meltdown. 1 am telling you that this was not only
because of the three stimulus packages that we had given, but it was
because of your strength and our will and our joint resolve to take the
nation ahead. 1 always think that it is not about one party or two
parties when we are talking about the nation. The Congress Party has,
always thought of, our Prime Ministers have always thought of, this
nation first while putting up an agenda. To my mind, it is people’s
agenda. It is a pro-poor agenda, an agenda which not only talks of growth
but also of the means as to how growth could be used as a tool to reach

that end.

Sir, there is, perhaps, one small objection; not an objection but it
is everybody®"s concern. My friend Vankaiah Naidu 1is not here. He

had been saying why we should all bring this kind of
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divisiveness within the parties. Sir, | submit, with my apologies to
Mr. Ravi Shankar Prasad, that this is because we have always considered
that religious polarisation, which has become intrinsic to some party"s
system, party®"s thinking, party®"s ideology, plays the greatest role of
divisiveness where this Kkind of Modiisation, and such other things
happen. When we are taking the names under a label it is because we have
perceived that a particular system had become so intrinsic to you that
you are not able to or not prepared to give it up even for your own good.
But the results of the recent elections have told us that this should not
have a further sway. Sir, in our debates during the last five years, all
of you had agree with our priorities in almost all sectors and with our
inclusive vision. 1 will talk about terrorism later. Since I am only more
concerned about the people and their growth, people and their
development, people and their standards. When 1 look to them, 1 would
rather think what 1is really required is focus on agriculture. The
agriculture in spite of all its odds could reach 3.5 per cent growth. If
it is given its priority with a promise in the Address that it would
continue to have the same priority and that the three programmes or
missions that we, have had will be rejuvenated with a monitoring element
being brought in, it will do wonders. As my earlier speaker has said, we
had talked much about outlays, we had talked much about our own plans and
programmes, but hardly did we look into the monitoring and scrutiny. Now
welcome this is a new theme that has come into the Address. The new
Government, having known that it has achieved what it had to or what you
would like to place tomorrow, would, at the same time, like to be sure
that what has been achieved is really true about the Government role.
That exactly is the monitoring where mandatory machinery is trying to be

brought into place.

Now 1 would like to mention two very important aspects -- agriculture
and social sector. In social sector, we have women®"s empowerment,
empowerment of the deprived or the backward classes, and the education.
In the field of education, we are coming out with the Right to Education
Bill, which has been introduced in this House. But it has to go through a
debate. Right to education is not just about quantitative expansion, we
must also look into qualitative expansion. The Address has, for the first
time, brought in the words that Right to Education Bill is a qualitative

expansion of education. It really heartens that this new approach to our
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education expansion is brought. At the same time, let me also warn that
it is not merely words on the paper, but it is a machinery that we are
trying to put in place. Even friends from the Opposition have shown
support to the Sarva Siksha Abhiyan. We are sometimes restricted from
speaking; and | have my own reservations about expressing my heartfelt
thoughts, although the House demands that we speak it out. Or Sarva
Siksha Abhiyan, 1 would like to put it on record before the House. When 1
go to my village, there are no teachers at all, but there are two hundred
pupils on the record. When 1 go to another place, ten kilometres away
from Hyderabad city, where the number of enrolment is claimed as 700, but
when we go and see it is only seventeen. What 1is happening? This is
adding to our statistical figures making us proud here sitting. But this
monitoring system, which we are now providing, could be really
meaningful, would be able to bring some kind of a transperancy in the

entire system study, if
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this machinery, of which we are talking about, could also have people®s
elected representatives in 1it, a popular element, who are totally
involved and who are part of the system®s growth. Then it will perhaps be
able to serve the monitoring more effectively than otherwise. Sir, having
said about elementary education, 1 would now try to touch upon higher
education. New universities are being added; the research institutions
are being added; lot of money is being spent on research. But, let us
also say with firmness and let us look more towards the secondary and the
primary education. | am not trying to suggest any kind of bar on higher
education, but the foundation, is really shaky as it stands today. I am
happy to see the hon. President referring to. ...(Interruptions)... No, 1
mean, the first five years had your support, had the people®s mandate,
had people®s endorsement and their great support. So, let us not go back
to the last five years because it is not open for you to even look back
into that. But, for next five years, if the same agenda continues, let me
tell you that with such greater amount of emphasis and with our
programmes concerning the poor people, we will have a bigger verdict, a

greater support, and a strength that will go. ...(Interruptions)...

MR. CHAIRMAN: Please, do not interrupt. ..._(Interruptions)... Please,
proceed. ..._(Interruptions)... 39 §& 8T, 3%l sSleld QU] ... (SFaYURT). ..

DR. K. KESHAVA RAO: Sir, | try not to kick up any controversy or any
dust because 1 thought whatever we have achieved during the last five
years having put it to debate on the floor of this House and having won
your support its voting and even you have deferred with us in getting
such majority, and with the same record, when we have gone to the people
and got this impresive mandate, we thought the chapter is closed. Now,
based on the strength the same platform, I am trying to tell you the same
achievements would, perhaps, follow for the next five years with an extra
interpellations and extra strength. Sir, terrorism, as my friend said, is
today the worst threat the world is facing, not only is our country but
all over the world. We may hear criticism from my friends and 1 am sure
the next learned man who would speak after me would be Mr. Arun Jaitley.
Perhaps, 1 would not have his heavy voice, nor his art presentation, nor
his articulation, but, at the same time. 1 say if terrorism has to be
tackled, what 1 have earlier said is that if terrorism has to be fought,
it has to be fought unitedly. There is no system or nor training, which

can fight terrorism alone. It is not a static or stagnant phenomen? It is
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a dynamic issue. It changes character as the time changes and as the
situation changes. It requires not only alertness and vigilance on our
part, but it requires the unity of minds and unity of all our people. It
is here, at this stage my friend, Mr. Venkaiah Naidu, has come - when we
join together, when we try to bring together the minds, that this
differentiation in our perceptions, differentiation in our thinking has
to be looked into. If something could be right to me, then it could not
be right to you. Then, how do we debate and how do we discuss? This
religious polarisation, if you think has become an intrinsic part of your
thinking then, | think the present day communalism which we are to fight,
which is also inter-linked to the terrorism, cannot be fought. Sir, in
handling this rush of cross -communalisation of our politics, what

we require is a clear thinking
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based on secular commitments, unity, oneness and nationalism. Your
suggestions, sans your own reservations on a secularism thing, would be

able to help us go ahead in all this.
[MR. DEPUTY CHAIRMAN in the Chair]

I am, again, not trying to provoke in my friend to intervene. As
friends have said, it is again in all humility that | submit that the
recent elections have seen an unnecessary and unwarranted, and every
controversial kind of campaigning through poll debates, where we were not
above the board. Where the most responsible and respected leaders had to
indulge in the words or the phrases that did not behove well of them nor
did do any good for healthy debate. 1t is all right to say that a
Government is weak. But you cannot say that the Prime Minister is a
weakling. It is not the muscles that we are trying to show, as the kind
of muscles that the troops showed in Kargil. I am not trying to get into
that because the moment 1 would get into that I would be getting into a
controversy. What 1 am trying to tell you is that more than "muscles” it
is the "mind®" that should help you in governing the nation in tackling a
crisis. | think my friends would take it in right spirit because we have
often developed a knack, style, we have developed a fashion of running
down the top leaders thinking that it would have a cascading effect on
the entire polity or that party. But it is not so, as the recent

elections have shown.

Let me again thank you saying that we had a vision. In 2004, we
talked about ten points on which we focussed ourselves because we thought
that they would be the strength of our governance. You all know, in 2004,
we had promised a growth rate of 7-8 per cent. And, we were able to
achieve a five-year-average of 8.5 per cent. At one point of time, we
have achieved a growth rate of 9.2 per cent. We had also promised that
the agricultural growth would be 3.5 per cent, which we had reached at
one point of time. Though it has, now, somewhat slowed down. We had
talked about infrastructure, on which our record is very progressive. We
had talked about the social sector, about the backward classes, about the
empowerment of the poor. You know the kind of scholarships, the kind of
schools, the kind of programmes that we had launched. AIll these things
are on record. So, if you look at the promises that we had made then in
the last manifesto, or, in the first Budget speech, or, even in the first
Presidential Address of 2004, you will find that we have achieved almost
everything. But, again in all humility, 1 submit that we may have not

done all that completely, but we have done substantially well in most of
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them. It is that realisation that something more needs to be done,
something is lacking. And, in that resolve, in that intention, we need
your constructive suggestions, provided you are not trying to get back
into your cynicism in the name of criticism. We would like to seek your
suggestions also because after all the whole nation has to be governed.
This is how we would like to proceed in the next five-year-programme and
that we spoke in the President"s Address. All of you know that the
President"s Address is the policy statement of the Government which is in
place. It is the programme or the agenda of the Government for the next
five years. It is discussed in the House so that there is approval and
some kind of addition, if it is really meaningful, to it so that we can
go ahead with this kind of a holistic charter, the peoples® charter. And,
if anything is missing in the charter, that could still be considered not
only during the Address
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but also during the subsequent businesses. It is that stage. We might not
have been practising that but, nonetheless the Address should have gone
with the business agenda, but that is not followed. If we are to read
this together -- we see this as rolling out of a broad plan, some kind of
a programme intent of this Government -- where you would see what we have
achieved, where there is no scope for further debate. But for, what we
need to achieve, it is laid right before us, and, 1 do not think that
there is a single sentence or a single view which could be found fault
with, or challenged. At best, you can say, without the point of cynicism
that a particular thing could be changed or could be strengthened in a

particular fashion, which you think fit, and can be debated.

IT it really suits and if it does not really cancel the very spirit
of the programme of this inclusive growth, vision of growth, then, |
think, all that could form part of our programmes for the next five
years. And, with your support thus coming during the coming five years,
when we go ahead with our own new manifesto, sincerely 1 am sure 206

seats that we have got, would be 450 next time.

This is the humility, which, my friend, Ravi Shankar Prasad wanted me
to have. With utmost humility, | am saying that we have a plan un-rolled
before you, we want your suggestions, we want the nation to give
suggestions, and, we would like to go ahead to make this country a strong
one, march ahead together, not trying to hoist the flag of a single
party, but, it would be, under the Congress leadership, that the people®s
flag would fly high and we would go ahead. Thank you very much, Sir.

THE DEPUTY CHAIRMAN: The motion that has been moved and seconded is

that an address be presented to the President in the following terms:

"That the Members of Rajya Sabha assembled in this Session are deeply
grateful to the President for the address which she has been pleased
to deliver to both Houses of Parliament assembled together on 4th
June, 2009."

There are 283 amendments to the Motion which may be moved at this
stage.

SHRI SHIVANAND TIWARI (Bihar): Sir, | move:

1. That at the end of the Motion, the following be added, namely:-
"but regret that the Address does not mention about according special
status to the backward state of Bihar and thus paying way for its
economic and social development.™

2. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about lifting the ban
on production of ethanol in the state of Bihar and thus paving the
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way for industrial production of ethanol in the state of Bihar."
That at the end of the Motion, the following be added, namely:-
"but regret that the Address does not mention about any decision to

immediately approve the proposal for giving coal linkages, which has
been pending for years against the declared policy
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10.

11.

12.

of the Government in respect of several approved thermal power
generation proposals in the State of Bihar."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about immediately
providing assistance to the State Government of Bihar under the
national calamity declared by the Prime Minister for the relief and
rehabilitation work, needed in the course of the river Kosi last year
which caused havoc in several districts of Bihar."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about completing the
work of the railway bridge, which has been discontinued since years
across the river Ganga at Munger in Bihar at the earliest for which
the foundation stone was laid several years ago and which was
scheduled to be completed and dedicated to the public by 2009."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the steps to be
taken by the Government for bringing down the sharp increase in the
prices of the daily consumable items."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about Government®s
resolve for providing free treatment, free potable water and
wholesome food to all the people of the country for improvement of
public health as envisaged under article 47 of the Constitution
regarding Directive Principles of State Policy."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any scheme to put
in place a foolproof system for providing full protection to Indian
living abroad."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about implementation of
the scheme for providing free education upto higher secondary level
to all the children in the age group of 5 to 25 years in the
country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about giving priority
and encouragement to the indigenous resources as against the external
resources for the development of the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any action plan
for providing the benefits of the economic development to the weakest
section of the society in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any declaration
for encouraging the research institutions to promote the research and
development in the field of agriculture, to over come the situation
of uncertainty in the agricultural production in the country."
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13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any target based
annual action plan for converting the barren land in the country into
the fertile agricultural land."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any declaration
of fixing the rate of interest at 4 per cent on the loan provided in
the agricultural sector."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the
implementation of the measures for reducing the cost of agricultural
production in the country."

That at the end of the Motion, the following be added, namely:-
"but regret that the Address does not mention about the declaration

regarding the policy of providing the subsidy being given in the
agricultural sector directly to the producers."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the Government®s
resolve for making a stringent law at the national level to eradicate
the sale of sub-standard seeds and insecticides in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the declaration
of implementing a plan at the national level for constructing at
least two ponds compulsorily in each village in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any target based
national plan for utilizing the water available through rain and
river-streams which iIs being wasted at present without utilzing the
same especially in the field of agriculture."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the action plan
for enhancing the efficiency of labour force of the unorganized
sector in the country.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the policy for
implementing and promoting production intensive economy in place of
export intensive economy in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the policy for
fixing the total tax rate at not more than 10 per cent at all levels
from production to sale to the consumers in order to make all the
sources of fuel cheap.™

That at the end of the Motion, the following be added, namely:-
"but regret that the Address does not mention about the Government®"s

resolve to frame criteria for fixing the rate of fees in the sector
and implementing them."
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24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about providing special
package for promoting the capital generation from domestic capital
particularly through small savings in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any declaration
of a policy regarding encouraging the investment of black money in
the production sectors by reforming the taxation system
comprehensively."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the
implementation of a scheme to make available cheap electricity in the
rural areas of the country by setting up small hydro power projects."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about an official
policy of consistent increase in the toll-tax being collected from
the users at national highways."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about action plan to
increase the time bound target of extension of forests by 33% of
total geographical areas for environment conservation in the densely
populated areas of the country.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any official
incentive policy for making investment in the production sector by
way of bringing back the illegal money of Indians deposited in the
foreign banks, especially the Swiss Bank, to India."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any announcement
to do away with or reduce the amount of cess being realised on the
sale of diesel and petrol after the implementation of a policy
regarding encouraging construction of national highways by the
private sector in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about implementing the
policy of utilization of the cess being collected from the common man
for the development of various areas, especially education, sugarcane
development, petroleum production, etc. for the development of those
very areas within a stipulated period."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the announcement
of special economic packages for encouraging and helping the
craftsmen of the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about announcing a
policy of promoting the development of those regions which have a
lesser growth rate than the average growth rate of the nation by
according them special status.”
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34.

35.

36.

37.

38.

39.

40.

41.

42.

43.

44 .

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about taking
administrative steps in order to root out the causes of unprecedented
fluctuations in the Indian Stock Market due to the prevailing
uncertainties."”

SHRI D. RAJA (Tamil Nadu): Sir, I move:
That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not take note of the fact that it
was the Public Sector which saved our economy from the onslaught of
global slowdown."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not assure that the shares of the
Public Sector Undertakings will not be disinvested."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not take serious note of the large
scale lay-offs and lock-outs in different sectors of our industry
resulting in huge loss of jobs."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not express its serious concern
over the exorbitant rise in prices of essential commodities, despite
inflation on the basis of wholesale prices going down to less than 1
per cent."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not take note of the adverse
effects of the policy of privatization and liberalization - a
programme for handing over India"s banking, insurance and pension
sector to domestic and foreign corporates in piecemeal and allowing
foray of foreign capital and MNCs into all sectors of our economy."™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not express its serious concern
over the Governments move to disinvest the Coal India Ltd. and
privatise Coal mines."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention the need to enact a
Central legislation for the welfare, job and social security of the
agricultural workers in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the recent racist
attacks on the Indian students in Australia.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention the need to introduce
Universal Public Distribution System in the country.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not assure that the reduced quota
of rice and wheat to certain States will be restored.”
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45.

46.

SHRI
47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not take serious note of the need
to conduct fresh survey to identify the real BPL families all over
the country.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about providing
loans to farmers at the rate of 4 per cent per annum."

SITARAM YECHURY (West Bengal): Sir, 1 move:
That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to continue the foreign policy of the country which
has withstood the test of time."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about tackling
global economic melt down effecting Indian industries and loss of
jobs of lakhs of workers and employees."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to take effective part in strengthening non-aligned
Movement."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to play an effective role in the United Nations."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to protect Indian citizens from racial attacks in
various countries."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to get released Indians languishing in jails in
various countries.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about loss of one
crore jobs in India during the last one year."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
guidelines for the Government in regard to liberalizing Foreign
Direct Investment (FDI)."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®"s abject Tfailure to universalize Public Distribution
System in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to provide adequate food to poor people in the
country."™
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57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
complete failure of the Government in adequately identifying the BPL
section of the population.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®"s failure to re-define poverty line thus wantonly
depriving a majority section of people of food in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®s failure to tackle the huge unemployment problem in the
country."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®s failure to pass the Women Reservation Bill."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®s failure to review the Centre-State relations as per the
demands of the State Government."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®"s failure to allot six per cent of GDP in education."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to invest enough money in public sector and social
sector to face the ongoing economic melt down."

That at the end of the Motion, the following be added, namely:-

"but regret that there is mention in the Address that 95% of the 43
crore unorganised workers will not get any benefit of the Unorganised
Workers Social Security Act, 2008 owing to conditionality of BPL
attached to the related social security schemes listed in the Act."”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
Government®s Tfailure 1in putting a check on the procurement of
obsolete ammunitions."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the urgent
need for drastrically revising and/or correcting the official
definition of "poverty line" which has turned totally obsolete."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
innumerable cases of suicide by the farmers during last few years in
the "rural India® for whom "a new deal”™ is promised."

45



68.

69.

70.

71.

72.

73.

74.

75.

76.

7.

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to contain unprecedented rise 1in prices of
essential commodities, vegetable, edible oil, tea and daal in
particular.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address fails to mention
about the irregularities leading to huge financial loss to the
Government exchequer in granting 30 spectrum."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the failure
of the Government to take serious steps on the disastrous impact of
global slow down on millions of workers who have lost their jobs,
livelihood and earnings due to closure, lay off, wage-cuts,
retrenchment, etc. across the sectors and also the alarming trend of
sharp decline in index of industrial production."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the cases
of job loss of lakhs of workers engaged in diamond polishing
industries in Gujarat and reported suicide of some 71 workers in
Saurashtra alone."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the biggest
corporate scam in independent India involving more than 7000 crore by
the Satyam Computer Services,"

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about increasing
the share of States in the Central taxes from 30.5 per cent to 50 per
cent in a phased manner."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about any special
package for the special category States to enable them to narrow down
the regional disparities.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about a one-time
Debt Relief Package by writing off all the outstanding Central
Government Jloan including interest thereon of the North-Eastern
States."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about any scheme
for employment of unemployed youth of the Special Category States."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about any
comprehensive legislation for the welfare of agricultural workers in
the country."
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That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about illicit
outflows of money to Swiss and other foreign banks."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about any
concrete steps to control unabated suicides being committed by the
farmers in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about measures to
be taken to expedite land reforms in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that there 1is no mention in the Address about
universalisation of Integrated Child Development Scheme."™

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about realignment
of the proposed Trans-Asian Highways and Trans-Asian Railways to pass
through Tripura.™

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about declaring
Aila cyclone that swept West Bengal as National Disaster."

SHRI MOINUL HASSAN (West Bengal): Sir, | move:
That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the strengthening
of Non-Aligned Movement."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the severe river
bank erosion, in various rivers such as the Ganga, throughout the
country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the farmers of
our country not being able to cultivate their land in border area due
to fencing."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about acute power
shortage in different parts of the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the enhancement
of seats in the Kendriya Vidyalayas."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention that as to when common
people will be provided arsenic free potable water."
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That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention as to when all school
going children will be provided with proper uniform on behalf of the
Government of India."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the relief
package for the Small Scale Industry."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about cheaper loan to
all farmers from Nationalised and Cooperative banks."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the number of
people who lost their jobs abroad due to recession."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about setting up a
medical college in a minority dominated district like Murshidabad,
West Bengal .™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention when to the Government
will set up medical institutions like All India Institute of Medical
Science, New Delhi in other parts of the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention how to provide quality
education in the backward districts throughout the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about setting up more
technical institutions in backward district, throughout the country.™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the setting up of
more muslim girls hostels in the town areas throughout the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the setting up of
more free coaching centres in rural areas for the boys and girls of
BPL family.™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention the steps to be taken
to strengthen the PDS throughout the Country."

That at the end of the Motion, the following be added namely:-
"but regret that the Address does not mention about the MSP of Jute."
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That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the increase of
wages in the NREG programme.'

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the relief in
interest rates to Self Help Groups."

That at the end or the Motion, the following be added namely:-

"but regret that the Address does not mention more help to the poor
women through Self Help Groups."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about rejecting the
proposed Micro-finance Bill pending before the House."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the exorbitant
price rice."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention to anything about
reducing the prices of petrol diesel, cooking gas and kerosene oil."

SHRI S_.S. AHLUWALIA (Jharkhand); Sir, 1 move:-
That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the steps taken
for preventing racial attacks on the Indian students in Australia and
protecting the Indian students living there."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the efforts being
made by the Government for rehabilitation of Tamilians in Sri Lanka.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any scheme
formulated for combating the growing atomic capability of Pakistan.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention any Tforeign policy
strategy of India to check the growing interference of China in the
policies of the neighbouring countries like Nepal, Sri Lanka and
Pakistan."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any scheme to
check the illegal infiltration of Bangladeshi nationals into Assam
and other States."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about putting a check
over the sharp rise in the prices of essential commodities."
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That at the end of the Motion; the following be added, namely:-

"but regret that the Address does not mention about any check on the
flow of counterfeit currency in the country through countries such as
Pakistan, Bangladesh and Nepal, etc."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any concrete plan
to check growing female foeticide in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about enacting a
legislation for protecting the bovine species."

SHRI PRAKASH JAVADEKAR (Maharashtra): Sir, | move:
That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the release
of Jamat-ud Dawah chief Hafiz Sayeed by the Lahore High Court in a
weak case prepared by the Pakistan authorities.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the rising
food prices, which is affecting the common man."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the attack
on Indian students abroad, particularly in the US and Australia."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the action
taken against two businessmen in connection with the huge unaccounted
deposits by them in foreign banks."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the sharp
decline in exports during last seven months that dipped to 33.3 per
cent in April and 33.2 per cent in March."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the loss of
jobs by lakhs of people, particularly in IT sector, due to the global
recession and steps being taken to arrest the trend."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the Government
intention to put a cap on supply of subsidized gas cylinder to every
family and restrict it to 8-12 a year."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention, in the Address of the high toll
of 20,000 civilians in Sri Lankan Army®"s final operation against
LTTE."
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That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the failure of
security forces to kill/nab terrorists of 26/11 attack in Taj Hotel
in first two hours and the delay in sending NSG commando to Mumbai."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the rising
infiltration in Kashmir and continuous attack by terrorists on
civilians and security forces."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the rising
school fees and high cost of education.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the rising
cost of health care and comprehensive health insurance for all."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the
creation of a separate State of Telangana.™

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the black
marketing of kerosene and the availability of cheap kerosene oil to
the poor through PDS."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the sale of
adulteration petrol and diesel.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the action
being taken in the Kerala®s Lovalin scam".

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the action
being taken against the irregularities in the 2G spectrum allotment'.

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the attack on
Sachkhand Dera chief in Vienna and its repercussion reflected in the
widespread violence in Punjab™.

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the rising
incidents of burning of trains in the country as witnessed in Bihar
and Punjab recently and railway properties becoming easy targets of
mob fury."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the intrusion
by China in Arunachal Pradesh.™
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That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the ethnic
clashes in Assam."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the condition
of nomadic tribes and education to their children."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the basmati
rice export scam, preferring private parties instead of the PSUs as
per the established policy of the Government when the ban was lifted
for a limited export."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of suicide by
indebted farmers across the country."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the loan
waiver to farmers who have more that five acres of land holding in
dry land area.”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the NREGA
being extended to two persons in a family."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the removal
of the cap of 100 days work per person per family in NREGA."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the sharp rise
in the cost of poultry feed, resulting in 33 per cent hike in the
prices of chicken and egg."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the delay in
defence procurement, affecting the operational capability of three
wings of our armed forces."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the delay in
the implementation of hydro power projects in Arunachal Pradesh."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the delay in
completion of the Ultra Mega Power Projects."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the long hours
of load-shedding throughout the country and hardships being faced by
people.™

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of disturbing
development in Nepal for |India and about the Maoist party®"s
propaganda that India is interfering in the internal affairs of
Nepal .*"
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That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the address of the rising
cost caused due to delay in upgradation and delivery of aircraft
carrier Gorshkov to Indian Navy."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the extending
of the STPI concessions beyond 2009."

. That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the increase
in the incidents of children running from “children home® due to
their bad conditions."”

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of reservation of
Economically Backward Classes beyond the 50 per cent limit."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address about the inter-
linking of rivers project and the progress made so far on some of the
links underway in some of the states."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the delay in
National Highway Projects including North-South, East-West corridors
and Golden Quadrilateral high speed ways."

That at the end of the Motion, the following be added, namely:-

"but regret that there 1is no mention in the Address of the
exploitation of contract labourers and rise of such cases."

That at the end of the Motion, the following be added, namely:-
"but regret that there is no mention in the Address of the scheme for

rehabilitation of over five lakh Kashmiri Pandits, forced to leave
the valley by militants, back in the State."

That at the end of the Motion, the following be added, namely:-

"but regret that there is no mention in the Address of the sending of
the bodies of nine terrorists killed in 26/11 operation in Mumbai, to
Pakistan even after trial court has granted permission."

SHRI LALIT KISHORE CHATURVEDI (Rajasthan): Sir, | move:
That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any definite
guidelines to check the growing gap between the poor and rich due to
capitalistic mode of economy being followed by India, and to replace
the same by any alternative economy."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any definitive
thinking on the part of the Government for providing adequate
employment opportunities due to lack of vision to solve unemployment

problem and for providing adequate employment opportunities due to
pursing the capitalistic mode of economy."
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161. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any concept of
development for making the society self-reliant on the basis of self-
employment and competition.”

162. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any thinking for
taking adequate measures to save the poor from hunger and
malnourishment as a result of poverty due to growing economic
disparity.”

163. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about programmes such
as NREG despite being aware of the fact that it 1is totally
impossible, to provide wage employment to all under the capitalistics
mode of economy and the Government cannot fulfil the role of
employer."

164. That at the end of the Motion, the following .be added, namely:-

"but regret that the Address does not mention about the Government®"s
failure despite continuous demand for providing atleast 200 days
employment to people who have been given only 100 days employment and
who remain unemployed for the remaining 250 days, under the National
Rural Employment Guarantee Programme."

165. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any clear cut
direction about providing massive means of employment and also about
the situation arising out of the poor men®"s worsening condition from
subsistence level to the starvation level due to non-fixation of the
poverty line on the basis of the international standards following
the continuous increase in the prices of consumer goods."

166. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any clear cut
water policy of the State Government and the Central Government
leading in the improvement of the ground water level, checking deaths
and spread of the diseases due to supply of contaminated water and
fall in water supply in Rajasthan, particularly in Jaipur and other
cities."

167. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any solution for
tackling the factors which are responsible for making the farmers
debtor while supporting Jloan waiving efforts of the previous
Government."

168. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the failed
foreign policy check the increasingly continuous cold relations with
our neighbouring countries as a result of having the soft-state image
of the country leading to the ill-treatment being meted out to the
Indian citizens and well-wishers of India."

169. That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any proper
arrangement for sufficient storage and procurement of foodgrains by
the Government inspite of the fact that every three years out of a
span of ten years are the years of food-crisis and arrangements of
foodgrains have to be made to face the situation arising out of the
drought in one or other part of the country."
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That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any arrangements
for reducing the prices of chemicals, Tertilizers, agricultural
equipment etc."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any clear
instructions for re-improvement in the infrastructure after giving up
the NDA Government®s policy of extending the National Highways and
declaring the new National Highways."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any clear plan
regarding long term Railway infrastructure."

SHR1 PRABHAT JHA (Madhya Pradesh): Sir, I move:
That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention elaborately about the
steps being taken for stopping racial attacks on Indians living in
foreign countries, particularly in Australia, and providing security
to the Indians living there."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the solution for
problems of people migrating to India daily in hundreds from Sri
Lanka.""

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any efforts being
made by the Government for the rehabilitation of Tamils in Sri
Lanka."

That at the end of the Motion, that following be added, namely:-

"but regret that the Address does not mention about any plan devised
to counter the growing nuclear capability of Pakistan."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any strategy of
India®s foreign policy to check the growing Chinese interference in
the affairs of India®s neighbouring countries, viz. Nepal, Sri Lanka
and Pakistan."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to
rehabilitate the displaced persons of Jammu & Kashmir."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to check
the growing separatist/terrorist activities in the North-Eastern
States."

55



180.

181.

182.

183.

184.

185.

186.

187.

188.

189.

190.

191.

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan for
issuing National Identity Cards to all the citizens of the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any time-bound
plan to uproot the growing terrorism in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to make
the existing provisions in the recently constituted National Security
Agency more stringent."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to
increase the agricultural production and to bring more land under
irrigation facility."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any concrete plan
to provide safe drinking water to all the people in the country in
the stipulated time."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any concrete
action plan to contain the growth of population.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to check
the infiltration of Bangladeshis into Assam and other States."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any time-bound
plan to deport the illegal Bangladeshis from the country despite the
order of the Supreme Court."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any time-bound
plan to modernize border posts."

That at the end of the Motion, the following be added, namely:-

“"but regret that the Address does not mention about the
implementation of "one rank, one pension® in the army."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to
prevent suicides being committed by the farmers in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not make any mention about the
implementation of recommendations made by the Commission on Farmers
for reforms in the field of agriculture.”
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That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not make any mention about
increasing the minimum support price of the agricultural produce.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about opening of new
courts in view of increasing cases in the courts.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to fill
up the vacant posts of judges in view of the acute shortage of judges
in the courts."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about imposing an
effective check on heavy escalation taking place in the prices of
essential consumer goods."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about checking
circulation of fake currency in the country, through countries like
Pakistan, Bangladesh, Nepal, etc."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to stop
anti-India activities taking place in Bangladesh and Nepal."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any plan to
destroy the terrorist camps operating in Bangladesh."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about effectively
curbing the Pakistan sponsored terrorism throughout the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any time-bound
plan to reduce or eliminate the rising unemployment in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the efforts of
the Government to have a check on incidents of sacking of people
working in private sector from their jobs."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about any concrete plan
to curb the rising incidents of female foeticide in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about framing laws
regarding bovine conservation in the country."
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That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about taking any
effective steps with a view to bringing reforms in the electoral
process."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about making the voter
list foolproof."

SHR1 RAMDAS AGGARWAL (Rajasthan): Sir, 1 move:
That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about failure of the
AAl to upgrade 35 non metro airports for which work was to begin in
the last financial year."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about urgent need to
protect the employment and income of unorganized sector workers who
constitute 92% of India®s total work force."

That at the end of the Motion, the following be added namely:-

"but regret that the Address has failed to mention about the
Government®"s move to stop forward trading which resulted in sharp
rise in the prices of sugar and other food items."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about failure of the
Government to review the centre-State relations as per the demands of
the State Governments."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about Government®"s
comprehensive , population policy to check increasing population in
the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the policy of the
Government to check nudity, obscenity and criminality being shown on
almost all the TV channels."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the scheme for
bringing about comprehensive reforms in medical systems and making it
accessible and affordable to at least 80% of the people in the
country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about taking any
initiative to enact Uniform Civil Code as envisaged 1in the
Constitution.”

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about incurring 6.5%
expenditure out of the gross domestic products on medical care in the
country as per the recommendation of the World Health Organization."
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216.

217.

218.

219.

220.

221.

222.

223.

224.

225.

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the economic
package to promote establishment of agro-based industries in the
country.™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the strategic
decision to check the commercialization of medical care and education
system in the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about any time bound
concrete plan to provide clear drinking water to all the people of
the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about reviving of the
loss-making Public Sector Undertakings."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention anything about any plan
for the, security of senior citizens, women and girls in the National
Capital Territory of Delhi.™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the need of
employment guarantee for millions of acute poverty stricken citizens
living in the urban areas of the country with no concrete plan
chalked out to ensure a time-frame for elimination of unemployment
especially among the educated youth across the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention giving reservation to
Brahamins, Vaishyas and Khastriyas and other unreserved castes who
are economically weak and backward."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the presence of
millions of illegal migrants especially from Bangladesh which is
posing a grave threat not only to the demographic features of various
States of the Union but also 19 the internal security.”

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about any scheme to
effectively deal with the increasing dangers of naxalism."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the Government's
resolve to check the increasing trade of spurious drugs in the
country."™

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention that the long term
mechanism to protect the investments made by Flls, especially made by
small term public investors in Indian Stock Markets."
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228.
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230.

231.

232.

233.

234.

235.

236.

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the increasing
flow of fake currency in the country which is a great hurdle in the
growth of Indian economy."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the concrete
“Special Economic Zone Policy."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the Government®"s
resolve to check rising steel prices of domestic/imported steel and
cement."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the Government®s
resolve to impose strict ban on conversion religion in the country."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the need to bring
down the prices of fertilizer, water for irrigation, electricity,
diesel, seeds, etc. to lower the cost of agriculture production.”

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the Government®s
action to punish procrastinators in the public offices to make
administration corruption free."

That at the end of the Motion, the following be added namely:-

"but regret that the Address does not mention about the time bound
scheme to make barren land in the country cultivable."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about power allocation
to Rajasthan from the unallocated quota of Central Generating
Stations to the level of at least 35% to partially compensate the
State for loss of generation due to closure of Units 1 and 2 of the
Rajasthan Atomic Power Station, Rawatbhata.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about restoration of
0.6 MAF water to Rajasthan that was temporarily made to Punjab out of
Rajasthan®s share of 8.6 MAF."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about Rajasthan getting
50% share of the "Profit Petroleum® earned by the Government of India
from the Petroleum produced from the State irrespective of the fact
that block has been allotted through JV or NELP.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the proposals of
widening of National Highways to 4 lanes as proposed by the
Government of Rajasthan as well as for increasing allocation of funds
for maintenance of National Highways in the State."
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242.
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244.

245.

246.

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about the Rajasthan
Government®s request to amend MMDR Act, 1957 and delete parts A & C
of the First Schedule so that prior approval of the Government of
India for leasing is stopped.”

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about allround and
balanced development of tribal dominated Orissa to bring it at par
with other industrially developed States."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about measures to curb
the extremist and fundamentalist violence on soft targets in the
country like bomb blasts in trains and bomb blasts in big cities in
the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about early
implementation of the interlinking of all rivers to combat drought
and flood situation in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about developing Orissa
as a tourist destination by providing basic infrastructure for
international tourists, like declaring Bhubaneswar airport as an
international airport, and by developing the existing airports at
Jeypore, Rourkela and Sambalpur.™

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention in the Address about
spotting young talent both from urban and rural areas for the
promotion of sports in the country."

That at the end of the Motion, the following be added, namely:-

"but regret that the Address does not mention about enhanced target
set for rural electrification, irrigation, road connectivity proposed
under the second phase of the Bharat Nirman.*

SHRIMATI BRINDA KARAT (West Bengal): Sir, | move:
That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention the increasing
inequalities within our country with 77% people being able to spend
less than Rs. 20 a day."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention the requirement
of policies to enhance secular values and principles in every sphere
of governance and social life."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention the commitment
to eliminate
all forms of caste oppression, discrimination and violence against
dalit

communities."
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249.

250.

251.
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255.

256.

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that millions
of workers including a large number of women workers employed in
export oriented industries have already lost their jobs and that the
Government will take immediate steps to protect their employment and
service conditions."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that it was
because FDI was not permitted in the banking and insurance sectors
that these important components of the Tfinancial sector could be
protected from the global financial crisis.”

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
commitment of the Government to protect the public sector against
disinvestment and privatization."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
minimum wage in NREGA will be raised to Rs. 100.00."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
Government will ensure adequate remuneration to Accredited Social
Health Activists (ASHA)."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to take note of the huge
burden or work on ICDS employees and the need to recognize them as
Government servants."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
present measurement of poverty 1is Tfaulty resulting in a huge
underestimation of the numbers of the poor in our country, which
requires a completely different method."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the food
security must be made universal to be able to cater widespread hunger
prevalent in the country."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
unprecedented price rise of essential commodities and the need for
strict measures to control the prices."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address does not mentioned about lakhs
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of women organized in Self help Group and the urgent need to ensure
that they get adequate bank loans at not more than 4% rate of
interest."

257. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
Government will ensure the Employment Guarantee Act for urban areas
to tackle the widespread problem of urban unemployment."
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That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that Government
will ensure job guarantees for minorities belonging to other backward
classes."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address does not mention the need for
urgent land reforms and redistribution of land to the landless as has
been done for example in a state like West Bengal.™

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
passage of many long pending bills pertaining to women"s rights such
as protection of women against sexual harassment at workplace, laws
against child sexual abuse, comprehensive Jlaw against violence
against women."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that
disinvestment in the public sector at a time of global financial
crisis will spell disaster for the Indian economy."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
Government will not spend precious national resources to share up the
US nuclear energy industry."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
Government will ensure that India is not a junior partner in any
alliance with the United States."

SHRI TAPAN KUMAR SEN (West Bengal): Sir, | move:
That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about urgent
necessity of electoral reforms including State funding for
elections.”

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about an
employment policy to face the challenge of decline in growth of
employment and the average earnings even during the years of high
rate of economic growth as pointed out in the final report of the
National Commission for Enterprises for Unorganised Sector (NCEUS),
Government of India."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
disastrous impact of global slow down on more than 2.5 millions of
workers who have lost their jobs, livelihood and earnings due to
closure, lay off, wage-cuts, retrenchment, etc. including loss of 1.5
million jobs in export sector only."

That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention the immediate
necessity to lift the ban on recruitment in Government departments,
PSUs, autonomous institutions, etc. and filling up of all the vacant
posts in view of the gloomy employment scenario in the country."
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268. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
failure to put a halt to closure, lay off, retrenchment and wage
cuts, etc. inspite of offering three stimulus packages to the
employers."

269. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
necessity to ensure stricter regulation of the financial sector in
the present form to sustain the strong fundamentals of the Indian
economy."

270. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
expansion of the National Employment Guarantee Act to urban areas as
committed in the Common Minimum Programme of the earlier Government.™

271. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
unprecedented price rise of food 1items and other essential
commodities."

272. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the so-
called official poverty line means Rs. 12/day per capita consumption
as pointed out in the NCEUS Report thus leaving out the vast poor ad
vulnerable people out of the coverage of the Food Security Act."

273. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
urgent need of universalisation of the Public Distribution System."

274. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention that the
provision for social security will not reach majority of the poor and
vulnerable section of the people because of its restriction within
the confine of the present official criteria of determing people
below poverty line."

275. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
misuse of Public-private-Partnership in many cases where unhindered
private profit has been ensured at the cost of public investment as
in the case of the Hyderabad Metro, where the role of Maytas and
Satyam has been already exposed."

276. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
resource already available with the central public sector companies
in the form of reserve and surplus which had reached Rs. 4 lakh 16
thousand crores in 2006-07 and the same is not being utilised
fruitfully for capacity expansion and modernisation of CPSUs."
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277. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention the high equity
base of the CPSUs and their failure to approach debt market instead
of capital market in spite of having huge reserves backed up by the
Government guarantee."

278. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
urgent need for revival of the potentially viable sick CPSUs like
Hindustan Fertiliser Corporation, Hindustan Cables, Burn Standard,
Hindustan Photofilms, HMT, Tyre Corporation of India, IDPL, etc."

279. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the
measures taken by the Government to liquidate tax arrears of about
Rs. 1.5 lakh crores as well as to recover NPA"s of public sector
banks."

280. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about the power
generating capacity added during last five years, which is reportedly
less than 7000 MW annually."

281. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address fails to mention about
rationalising the taxes/ duties on oil and gas and formation of a
price stabilisation fund as recommended by the Parliamentary Standing
Committee to insulate the common man from the vagaries of the global
crude oil price fluctuation.™

282. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address does not mention about the
Defence contract of Rs. 10,000 crore for the supply of Air Defence
Missile Systems from Israel Aircraft Industries, which is already
under CBI investigation for the deal on Barak Missile."

283. That at the end of the Motion, the following be added, namely:-

"but regret to note that the Address does not mention about the
elimination of middlemen in defence contracts."

The questions were proposed.

MR. DEPUTY CHAIRMAN: The motion as well as the amendments moved are
now open for discussion. Now, Shri Arun Jaitley, the Leader of
Opposition.

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Mr. Deputy
Chairman, Sir, this is the first address by the Hon"ble President after
the elections to the new Lok Sabha. Democracy, itself, Sir, Is a great
leveller, and, elections in a democracy themselves are a leveller except
that they can occasionally produce harsh results, which involve winners
and losers. "But, democracy itself, when it produces winners and losers,
confers upon the winner the great sense of responsibility.

Today morning, when 1 came to the House, 1| thought that when, the
speakers from the Treasury Benches initiate the motion, that burden of
responsibility will confer a sense of modesty and humility. And 1 must
express the deep sense of disappointment that |1 found it grossly
lacking.
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However, we, in the opposition, certainly do not intend to be provoked by
this attitude of lack of modesty and humility which a winner must
inherently have because we were told from beginning to the end, where
most of us, in the opposition, have gone wrong and where our conduct and
attitude was to be found lacking. Those who are defeated in an election
also have a responsibility in a democracy and that responsibility is to
conduct yourself with a certain amount of graciousness, have a certain
amount of dignity, but, at least, have a sense of determination and
fulfil the role which is conferred on you. And, Sir, that role which is
conferred on us, 1 can assure you, is a role which we will discharge,
purely guided by national interest. There are going to be several areas
where we are going to support and even endorse the position of the
Government. That is what is expected from us. There are going to be
several areas where we have to caution the Government, particularly when
certain pitfalls are visible. And when we find the Government going
astray, needless to mention, we are going to fiercely oppose the
Government on those occasions. That"s a responsibility which is conferred
on us and | can assure you, this House and the country, through this
House, that various sections of the opposition in their own way are going
to discharge this responsibility which is also a responsibility which is

conferred on us in a democracy.

Sir, 1 have no hesitation in admitting after a lot has been said
about the election results that for me and my party the election results
were a disappointment. We accept that with humility at our command. But,
at the same time, we are conscious of the responsibility that these
election results have conferred on us. Sir, we read some very clear
messages emerging out of these election results and some of these
messages that we can read very clearly are that the electorate of this
country is conscious of the fact that we live in an era of coalitions and
an era of coalitions can also occasionally bring disturbances and even
roadblocks in the functioning of the Government. Perhaps one of the great
motivating factors to the Indian voter was a great desire for political
stability. And, therefore, the electorate, pursued by that desire, gave
to the Congress Party over 200 seats. Let them, therefore, be very
conscious of this fact that 206 seats in Parliament are not akin to 403
seats in Parliament that they got in 1984. And, therefore, the manner in

which they have to conduct themselves must also be conditioned by this
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fact. The electorate did want political stability and, therefore, in the
last five years, when we found the Government lacking on several fronts,
it may not be seen as an endorsement by the voter of India of areas where
the Government was found to be wanting. There are several areas. We can
have a discussion at an appropriate time over them. But, it was this
desire for political stability and when this desire for political
stability has given them a larger number of seats, the Indian voter is
now not going to accept any alibi for non-performance. In the last five
years, it could be blamed on the allies. Today, it"s being sought to be
blamed on us. But, once you have a figure which is closer to the half-way
mark along with your allies, no alibi for failure is going to be accepted
this time for which you have got the benefit of doubt in the last 5
years. At the same time, the Indian voters have shown an immense amount

of maturity. But even when we were
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losing, in a large number of States where the non-Congress parties have
performed well, those non-Congress parties, including my own party, our
allies in several States, some others who have moved away from us, either
got an overwhelmingly large number of seats in those States or in some
States, at least, got an absolute number of seats, and therefore, this is
a clear mandate as of the electorate as we understand it today. | also do
understand that the mandate today 1is also a representative of an
aspirational India; people want India to grow. But we are cautious of the

fact that when they want India to grow, this growth is at two levels.

It is at a level where there is a segment of our population which has
not been able to benefit from the benefits of that growth process, and
therefore, when the President®s Address very enthusiastically mentions
phrases of great achievements which have helped those sectors, the hard
reality is that that sector is still under-privileged. There is also
another segment which is an aspirational India where the aspirations are
larger, and understandably so, and therefore, this mandate also reflects
on the Government desire and the electorate desire to really perform as

far as these areas are concerned.

Sir, 1 had said in the beginning as to what role we intend to play.
In any Westminster system, the conventional role of the Opposition is to
oppose. But in evolving and maturing democracy, this role has also
evolved, and therefore, as | said, our principal object when we will be
guided by national interest is, how to strengthen the country. We have to
strengthen this country in terms of making its borders secure, we have to
strengthen this country in fighting terror within the country, we have to
strengthen this country in our endeavour to help the Government so that
it can vanish all forms of poverty and sufferings. We have to strengthen
this country by even pursuing the goal of social justice. Now, these are
several areas of strengthening the country. One of the principal desires
of an aspirational India is to become a developed economy by 2020. Now,
in each of these endeavours, there are areas where we will support the
Government, there are areas where we will caution the Government, and
there are certain areas where we will be required to fiercely oppose the
Government, and when 1 read and when 1 heard the hon. President’s
Address, 1| was a little disappointed on one score. | did expect a
mention, an emphatic mention, of the manner in which racial attacks are
being carried out against persons of the Indian origin in Australia. Now,
this is something which 1is very current and contemporary, and any

sensitive Government which says with a sense of pride that we have
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million of Indians in our diaspora living abroad and living all over the
world, would have been concerned with the plight of the Indian community
which is being subjected to such inhuman and racial attacks. 1 think, it
is an oversight as far as the draftsman of the Address is concerned that
this one important area which 1is extremely current and of great
sensitivity to every Indian is missing. But without emphasising that any
further, 1 think we must all in this House as in the entire country
resolve to stand behind the Government in its endeavour to pursue this
case with the Australian authorities and to make sure that these kinds of
inhuman and barbaric attacks on persons of the Indian origin are not
repeated any time in Tfuture. Sir, when 1 said we will support the
Government on issues, | can draw satisfaction from certain areas of the
President"s Address. When I read the Address, | also read my party"s

manifesto and | have no hesitation in saying that there are
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several areas which are of common national cause for the entire political
community; our roads may be different, but the ultimate destination is
really the same, and, therefore, the emphasis which the President"s
Address has given on achieving a high growth and a low inflation, 1
think, is something on which we will stand solidly behind the Government.
The President"s Address, in terms of the desire of the Government to
legislate the Food Security Act so that the impoverished people in India
living below the poverty line can have the benefit of 25 kilograms of
foodgrains at affordable prices, is an inherent path of the Right to
Food. And we do believe that this Right to Food, as a large number of
liberal economists say, is a populist scheme; this free distribution of
rice or cheaper distribution of rice or wheat is a burden on the
Exchequer, but in the political community, since we are directly
concerned with the plight of people who suffer, this is, in fact, far
from populism. It is a Right of Food and the benefit of the Government
resources, the Exchequer reaching the weakest man and, therefore, in
States which have been implementing, particularly Chhattisgarh,—now, 1 am
told, Orissa has also started it-it has worked every effectively. And if
the Government brings this, really implements this Right to Food, I have
not the least doubt in saying that we, in the Opposition, would strongly
stand behind the Government in implementing this across the country. As
for the determination which the Government has ostensibly expressed for
having a zero tolerance as far terrorism is concerned, my party had
occasionally felt, in the last five years, that the Government was soft
on terror, and we were amongst people who were considered as those who
really stand by this phrase "zero tolerance on terror®. Accusations were
hurled at us. | am not going to say, for a moment, that it is my
ideological victory or my party®s ideological victory that you have been
compelled to use the same language, after 26/11, which we have been
using, but if the Government, really, effectively implements this zero
tolerance towards terror, there is no reason why we will not stand behind

the Government while this is done.

Sir, the “one rank-one pension® issue was raised by us in our
manifesto, The Government had said that they would examine it by the end
of June, 2009. 1 would seriously urge the Government to not merely
examine it but also to concede to this long-standing demand of the Indian
Armed Force. 1 think they secure our country and they deserve the benefit

of not being treated in a discriminatory manner and, therefore, the "one

rank-one pension® demand of the Armed Forces should be conceded to at the
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earliest.

The Women®s Reservation Bill has been pending for years and years
together. In the last five years, we were disappointed because,
repeatedly, we were being told that the Women®s Reservation Bill would
come, but even the introduction of it had to wait till the very end of
the Government. And, therefore, the seriousness of this Government in
introducing the Women"s Reservation Bill and seriously approving and
supporting that Women®"s Reservation Bill was itself doubtful. The
Government has said that they intend to do so. If the Government does so,
I am sure, as far as the BJP is concerned and as far as other segments of
this House are concerned, we would strongly stand behind the Government

in supporting that Bill in the next 100 years and...

---(Interruptions). ..
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SHR1 SITARAM YECHURY (West Bengal): 100 days!

SHRI ARUN JAITLEY: Sorry, in 100 days. | am glad that Mr. Yechury who
is also going to support us and the Government on this Bill corrects me.
IT this Bill is brought and passed within 100 days, 1 think, the
credibility of Indian politics itself will go up because we have been
promising the voters and the women of India that we will give this
reservation, and for almost a decade this has been pending; it is about

time that we did it in the next 100 days, Sir.

Sir, there is one issue of caution that 1 have, on which the
President®s Address does not state anything. During the earlier tenure of
this Government, in the last five years, there was a lot of debate as far
as the Indo-US nuclear deal was concerned. Some taunting remarks were
made in that context even today. We had repeatedly said that we stand for
a close cooperation between the United States and India. But the nuclear
deal should not merely be the touchstone as far as determining that
relationship is concerned. There was a genuine apprehension that we had
agreed to some areas where we felt we should not have agreed. 1 do not go
into that history. But there are going to be three areas in the days,
weeks and months to come where our own autonomy and independence is going
to be at test. The three areas are those where our stand and that of the
United States is significantly different. The signing of the NPT is one
area; the agricultural negotiations in the WTO is the second area; and
the capping of the carbon emission norms in the climate change
negotiations which are going on is the third area. | am sure the
Government which has followed a particular course of action, which has
been the consistent national stand as far as India is concerned, is
conscious as far as the interest of India"s agriculture is concerned and
India®s industry is concerned. The agricultural negotiations have not
proceeded significantly in the past five years. Now there is a
considerable amount of pressure on us to yield. The Indian position in
short has been that unless our agricultural farmer is really a sustenance
farmer he cannot compete with the subsidised farming as far as the United
States is concerned, the European Union 1is concerned and the other
subsidising nations are concerned. We must bear in mind that as far as
these areas are concerned nowhere in the world foreign policy and trade
policy necessarily go together. Europe and United States are occasionally

raised against each other as far as trade policy is concerned; though

73



they may have the best of political and diplomatic relations with each
other. Because ours is a sustenance farmer, he cannot compete this huge
amount of subsidies that the developed countries give, which must come
down. The Government of India in the last five years has pursued this
stand and pursued it vigorously. India is being blamed by the developed
countries for not allowing the deal to go through. On the contrary, we
are being told that you reduce your tariffs so that the subsidised
agriculture can come and invade the Indian market. Even if it did not
invade the Indian market, it will, at least, prevent our surplus from
going into the global market, compelling our agricultural produce to be
dumped in our own market and depress our prices. So those subsidies
really are a death knell as far as the Indian Tfarmer is concerned.

Without any significant reduction in those subsidies, by just
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concealing them into the environmental category in the green box, today
there is an effort to get us to fall in line and sign that deal. 1 wish
to caution this Government that this is one area—the hon. Minister of
Commerce, Shri Anand Sharma was here just now-where the Government would
not yield and stand by what our conventional Indian position is. The
climate change negotiations are currently on. There also, the effort is
that the developed countries have already had and tasted the fruits of
development. They have a huge amount of industrialised growth and
therefore, their emissions or what pollutes the environment is far higher
than us. Now the entire effort is to trade in that pollution and ask the
developing or the weaker countries to buy it because our emissions are
reasonably low; or, to cap it in such a manner that our further
industrialisation itself can get capped at certain stage. If we agree to
some of those proposals, it will be capping our growth itself. Therefore,
while maintaining the best relationship between India and the United
States, | think these are areas in which the Government of India will
have to be cautious as to which course it really has to tread on in the
course of coming months and years. Sir, at certain places, when the
President®s Address talks of Government"s achievements, 1 can quite
understand that a new Government, enthusiastic with a positive mandate,
may exaggerate its own past performance. At the same time, let us be very
clear about where we stand as far as the state of the nation is
concerned. We always refer to the GDP growth rates. | cannot see any
significant policy, during 2004-09, which really related to improving
upon the GDP growth. In 1991, we started a particular process. The policy
decisions, between 1991 and 2004, accelerated the growth rate as far as
India was concerned, because the growth is substantially entrepreneurial.
There was a boom in the global market. The going was good, and we also
looked good in the whole process. But the test of great administrator is
not that when the going is good that you are at your best. What happens
when the good is not so good? And, in the last one-and-a-half years when
the going was not so good, we virtually saw the Government which was
paralysed as far as the economic decision-making was concerned.
Therefore, the Government could have a legitimate alibi to say, My
allies didn"t allow it. My friends didn"t allow me to do so." But, today,
it has lost all those alibis. Therefore, today, it has to really perform
as far as its own performance is concerned. Five years saw a lot of
indecision. You are speaking in terms of patting yourself on the back as
far as employment figures are concerned. The 2004 manifesto promised 1

crore new jobs every year. Then, we should have had five crore jobs more
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as of today. We used to hear every year, words called "Outcomes and
Outlays®". This time that 1is missing. This expression "Outcome and
Outlays® is now replaced with Performance Reports. It is just another
name; it is a synonym for Outcome and Outlays. Now, as far as the
Outcomes and Outlays of 2004-05 are concerned, as against these five
crores of jobs that you promised in the last five years, how many have
you effectively added? The Commerce Secretary®s statement two days ago
stated that the export sector itself had lost 1.5 million jobs. The
industries are closing down. It is a hard reality. The industrial growth
has slumped. Look at infrastructure. |1 was just going through the
infrastructure figures of the last five years. Now, the Tfigure states,
relating to the Golden Quadilateral project, which were started and
contracts awarded pre-2004, 98-99 per cent completed. Now, when you look
at the progress of the North -South and East - West Corridors,
you have a Tfigure of 7300 to be
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constructed. But only 3541 have been constructed. In Phase 111, out of
the figure of 12,109, which were to be constructed, what have been
constructed so far are 827. This means that less than 7 per cent of Phase
111 of the National Highways has been completed. And we pat ourselves on
the back and say that infrastructure is doing very well. The murmurs,
which we heard at the stage of the Cabinet formation, which is the Prime
Minister®s prerogative, that some people are to be kept out because they
found that they were the road blocks as far as infrastructure is
concerned. The Left never told you, '"Don"t create any infrastructure."
Your own friends were given the responsibility. Now, when we look at the
Railways, we were told that the Railways was a very populist area in the
last five years. In 2008-09, that is, the year which is just over, to
attract 1 crore of private investment, an investment of Rs.25 crores has
been tied up. What has been received is not a single rupee. Twenty-six
stations have been identified for making them world-class stations. They
said, "The railway stations will 1look like airports.” Not a single
raillway station has changed nor has any improvement been seen. Even the
tendering stage has not started. Now, shipping. It was told that new
berths for major ports would be created because the trade load is through

the berths. So, they planned to create 52 berths between 2006 and 2012.

Three-and-a-half years of that six-years" period is over. So far,
contracts have been awarded only for six berths. This is how

infrastructure is moving.

Then, we come to rural roads. The plight, as far as rural roads is
concerned, itself 1is a matter of great concern. As regards the
agricultural sector, | saw a phrase, a phrase borrowed from the American
political phraseology, where the hon. President says, "my Government gave
a new deal to agriculture.” President Roosevelt gave a new deal in some
other concepts. So, this is a "new deal®" to agriculture where a record
number of farmers have committed suicide in five years. We pat ourselves
on the back that the Indian agriculture has become a utopian situation.
They talk about irrigation, remunerative price for the fTarmer, rural
infrastructure, drinking water, electrification, etc., and now we are
told that all these promises will come. But 1 am wondering how these
promises would be implemented. You have to be a decisive Government in
order to generate economic activity so that governmental revenues could

go up. If the Government has more money in its pocket, it can certainly
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give free ration to the poor, and implement all the social schemes. But,
you are an indecisive Government. So, how are all these promises going to
be fulfilled at a stage when you have a record highest fiscal deficit as
far as India is concerned? In the Interim Budget, the Finance Minister
said, it is six per cent. Now, six per cent was considered a figure which
had been deliberately depressed. Once the actual figures come out, the
figure will be known. All economists tell us you add the off-balance
sheet items to that six per cent or the extended figure of six per cent.
You add the fiscal deficit of the States. Not one man is going to accept
that it is going to be anywhere below double figures. It is going to be
well into double figures, much more than twelve per cent. And with a
twelve per cent odd fiscal deficit, there are only two ways you can
finance it. You become a high-tax Government, and if you become a high-

tax Government, it has an adverse affect on growth again.
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Or, you generate economic activity by being a more decisive Government.
Now, I think, this is an option which the present Government has and it
has to decide which option it is really to follow as far as its economic

roadmap is concerned.

Talking of the situation in our neighbourhood, 1 was very curious why
the Foreign Policy chapter, as far as this speech is concerned, was
somewhat inadequate. It was quite extended in the February Address of the
President. In the February Address of the Government, the Government was
patting itself on the back saying that as far as Pakistan is concerned,
our diplomatic iInitiatives have brought Pakistan on track; Pakistan has
now fallen in line; it is cooperating. There is a lurking doubt in India
whether the trial of the person who masterminded the attacks on Mumbai in
26/11 is, by any internationally-accepted standards, a fair trial or a
collusive trial. There are doubts and suspicions being expressed
globally. The Pakistani Prime Minister has now responded by saying,
“"Kashmir 1is the route cause.” So, whenever Pakistan wants a hostile
attitude to be developed, Kashmir again emerges, and that is again a
reiterated stand that the Pakistan has taken. How do we see our borders?
Our borders can never be secure if the spill-over of what is happening
immediately outside our borders get carried into India. So you have
Taliban which 1is creating turmoil in Pakistan; you have the Maoists
creating instability in Nepal; you have the LTTE problem, which we all
hope, gets resolved as far as Sri Lanka is concerned. You also have the
Huji which has, besides illegal migrations from Bangladesh into India,
that the Supreme Court referred to as an invasion of India, has now made
Bangladesh into a base for engineering all domestic attacks which take
place, as far as India is concerned. So, we are a country which is now

surrounded on all sides......

MR. DEPUTY CHAIRMAN: It is one o"clock. Would you continue after

lunch-break?
SHRI ARUN JAITLEY: Sir, I will complete in just 15 minutes.

MR. DEPUTY CHAIRMAN: Okay. After you conclude there would be lunch-
break.

SHRI ARUN JAITLEY: So, you now have a situation where on all four
sides we have the Taliban, the Maoists, the LTTE, the Huji, and we have

Pakistan which is not falling in line! 1 think, the Government must now
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stop this; electoral victories are sufficient to prove a point. You must

now really think in terms of tackling this situation.
[THE VICE-CHAIRMAN (PROF. P. J. KURIEN) in the Chair]

Sir, the 26/11 trial is perhaps the most important of the terrorism
trials which have taken place in India. We are told by the hon. Home
Minister at some stage, and it is an argument which 1 heard for the first
time, that the general 1Q of the Members of his party is higher than that
of my party! I have never seen political debates falling to this level.
Suddenly 1 realised how all the gentlemen with a superior IQ were
masterminding this Government as far as the Mumbai trial is concerned.
The first thing we did was appoint an ineligible person as the prosecutor
so that the global community watching the trial will say that the

whole trial is vitiated. The second thing we did was to send an
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incorrect DNA of Kasab to Pakistan and then suddenly say that it was a
clerical error. The third thing we did was—and | do not know what
happened to the lady thereafter—we were told, "we now discovered Qasab"s
mother who is coming to meet him and that we are a very liberal society,
we are allowing her to meet him", and then we did not hear of her at all.
Sir, such sensitive trials are not conducted in a shabby manner. 1 think,
those who boast of a very clever 1Q, their performance must reflect this

adequately.

Yesterday, Sir, two important events have taken place. The Hyderabad
police has said that three terrorists have again entered India with the
idea of creating terror. But the second, more important, event has taken
place. The U.S. has clubbed us with Pakistan and issued a travel advisory
that visitors must not visit India because India is no longer a safe
place to visit! It is the Tfirst time that this has happened. 1 can
imagine this happening if this country were in chaos. The Home Minister
rightly said, "We reject this and we will call upon the U.S. to withdraw
this advisory, India is perfectly a safe destination.” We all join him in
that request. But why has a panic of this kind been created? The panic of
this kind gets created when the Government assumes a certain amount of
arrogance to itself and the Government starts believing that it is the

sole repository of all wisdom.

So, when a cricket tournament was to be held in India and State after
State said that we will hold it and no worry, what is the difficulty?
India is such a large country, holding one cricket match every evening in
one part of the country is not a national problem, but it was the
Government of India which created panic. And, the Government of India
said, “We would not allow this to happen.® So, the domestic cricket
tournament went to South Africa. That day, we had cautioned the
Government, "Please understand the consequences of this. The consequences
of this are going to be that you are going to be clubbed with Pakistan.
People will stop investing here because India is not a safe destination,
tourists will stop coming here, travel advisories will not come. What
will happen to the Commonwealth Games?® So, when the Government of India
created panic, the Australian Davis Cup team said, "India is not a safe
destination, we would rather lose and concede, but we would not play in

India."

The United States has now turned around and issued a travel advisory
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against us. 1 think, this Government needs to realise that it seriously
believes, which we all do, that India is a safe destination. The
Government of India must seriously stop treating each one of these issues
as purely partisan. A large number of India®"s polity and governance is
non-partisan, and, therefore, we can in national interest rise to the
occasion and not create a panic of this kind merely because some demand
is being made somewhere and we must being on the other side of the
political fence necessarily oppose it. Sir, the Government has given a
large number of programmes and schemes in the President"s Address. But
normally a President"s Address 1is much more than a catalogue of
governmental schemes, particularly after election in the first five
years, it has to be a vision statement of next five years. The vision is
lacking in this document but it is a catalogue as far as Government
schemes are concerned. The Government implements these schemes, some of

these schemes we
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will fully endorse and 1 wish it the very best. We in the Opposition will
certainly cooperate with the large number of these schemes, many of them
are in national interest, but we would also like to set a particular
yardstick by which we will measure this Government. 1| said, we are not
going to oppose merely for the sake of opposition, we are going to be
supportive of several areas. We can caution them of several areas. What
are the steps this Government is going to take to make our borders secure
in order to manage the situation, which is taking place around our
borders, and improve upon the domestic security as far as India is
concerned? How will the Government rise above this propaganda figure that
we kept inflation under control? Inflation came under control not because
of the steps of this Government but inflation came under control because
you had a global recession and therefore, the slowdown impact was felt in
India. But we are in strange situation and the hon. speaker from the
Treasury Benches said that our economy is different from world economy.
Yes, it is because even in a recessionary trend foodgrains prices have
continued to rise and therefore, there is a significant amount of
foodgrain-inflation, which affects this entire “right to food" that we
are talking about. Therefore, what steps will the Government take as far
as this is concerned? How will the Government expedite the infrastructure
creation? You are an alibi saying that the choice of the Ministers last
time was under compulsion, we changed them; we brought better people.
Well, we are very happy, we compliment you for doing that but please tell
us what are you going to do as far as infrastructure creation Iis
concerned? What are you going to do beyond patting your back to improve
the lot of agrarian India in terms of rural infrastructure, in terms of
procurement prices as far as farmers are concerned, to get them to rise
as far agrarian poverty is concerned? You have a very tall promise that
you are making India slum-free by 2014. Sir, the present set of Indian
politics will get the greatest credit, the Government will get the credit
if it does that. We will support the Government in every measure to do
that. But then there must be an expectation management, which any person
with some level of understanding of politics must have and, therefore,
the Government has laid down a very important test for itself that in
2014 India will be a slum-free India. If people see slums it will be
synonymous for the Government failure. Therefore, the Government is going
to be judged by the standards that it has now laid down for itself. The

issue of unemployment, which 1 had raised, both rural and urban
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employment, and to Tfoot the bills of all these schemes, which are
contained in the speech. Is it going to be a very high-tax Government? Is
it going to start a decisive decision-making process? How will it handle
the multilateral dialogues in the climate change negotiations, in the WTO
in the months to come? Two iImportant areas, Sir, which need to be

mentioned. ..

One is with regard to the misuse of several institutions like the CBI
which took place in the last five years. Every time an ally supported
you, the case against the leader of that ally was downplayed by the CBI.
The moment you had certain acrimony with that ally, the CBl expedited as
far as case on him or her 1is concerned. We need structural, including
legislative, reforms to maintain the independence of institutions like
the CBI, because, in the last five years, the credibility and the
autonomy of that institution has completely destroyed. It has not been

diluted; it has been destroyed.

84



Some of the most eminent thinkers in this line have publicly expressed

their views as far as this subject is concerned.

Sir, now, I come to the 1issue of Sri Lankan Tamils. The
rehabilitation of Sri Lankan Tamils is something on which the Government

of India has to play a pro-active role.

I come to education sector. Sir, | read statements of the new
Minister of HRD who has been promising a lot on this front, both in terms
of elimination of illiteracy, primary education, quality global education

at affordable prices, etc.

SHRI SITARAM YECHURY: Sir, today being Friday, the normal practice
has always been that we will have a long lunch break because of certain

sentiments associated with it.
SHRI ARUN JAITLEY: I will Ffinish in 3-4 minutes.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): As soon as he finishes, there

will be a break.

SHRI ARUN JAITLEY: Therefore, these are all the areas. When the
Government lays down a road map for various Governmental schemes, these
are all areas where we, in the opposition, laying an important yardstick

and judge the Government by its performance in each one of these areas.

Sir, 1 have a few suggestions to make for the Government before |
conclude. The hon. Chief Minister of Bihar has repeatedly said that Bihar
needs a special package. In fact, a lot of backward areas need it. Sir,
Bihar, particularly, after the division of the State, needs it a lot
more. This is one area which needs to be seriously considered by the

Government.

Sir, the hon. President®s Address mentions a desire of the Government
to bring a law which has been hanging for the last four or five years to
check communal violence. The right things or even the good things that
the Government wants to do have to be done in a right manner. Shivrajji
is here. 1 think, he has conceived this Bill. It went to the Standing
Committee and ultimately it was found and there was an overwhelming
opinion that law and order is a State Subject, can the Centre legislate
on this and if the Centre legislate, the code eventually become some kind
of an encroachment as far as the federal structure is concerned. It is
because it would directly enter into the law and order areas. Now, this

is one area the Government has to keep in mind, particularly when the
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Government goes ahead as far as this proposal is concerned.

1 am glad, Sir, that the word "D" is back. The word "D" in Indian
politics means "disinvestment.”

SHRI SHIVRAJ VISHWANATH PATIL (Maharashtra): Sir, the point raised by
the hon. Leader of the Opposition on the communal violence Bill was
considered by Parliament. If the Bill is passed by Parliament and if the
State Legislatures also agree to implement the Bill, there 1is no
difficulty.

SHRI ARUN JAITLEY: Sir, | am glad that the former Home Minister
effectively endorses what 1 have said. There 1is a provision in the
Constitution that the Centre <can take consent from two State
Legislatures, pass a Bill and it will apply only in those States

which then keep approving that Bill,
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because it is a subject which comes under the purview of State List. So,
you have promised something in the President®"s Address to deal with the
area which squarely covers as far as the State List is concerned and the

Parliament does not have legislative competence to deal with that area.

Sir, as | said, the "D word of |Indian politics means
“disinvestment.” When 1 heard Shri Satyabrat Chaturvedi advocating the
cause of disinvestment, 1 thought that was hearing Mr. Arun Shourie. This
was borrowed wisdom. 1 am glad that it has travelled to the other side.
But, it need not be regulated merely by a policy regulation which was
applied to each one of the PSU across the board. Please examine the case
of each PSU where do you require 51 per cent and where you don"t require
51 per cent. The whole intention must be to keep efficient performance of
those companies which are valuable assets and also see that the resources

can be used.

Finally, Sir, something has been said in the President®"s Address
about the Sethu Samudram Project. 1 would only urge the Government to
seriously examine before mindlessly saying that we will go ahead as is
where 1is, because we have the mandate. What is the cost-benefit
assessment as far as this project is concerned? What is the amount of
investment that you are going to make and what are the kind of returns
required in coastal shipping? There have been several people who have
conducted economic studies, and they have different views on this
subject. If you are so keen to go ahead, rather than polarising the
society as Mr. Keshava Rao said, 1 am sure the Government will follow his
advice not to polarise the society — seriously examine the alternative
routes. When you take steps of this kind, you obviously find some kind of
social discontent taking place. And, 1 am sure, the Government will
seriously consider that it need not start on the wrong foot once again

once it has got a mandate to rule the country.

1 wish the Government the very best. |1 am sure the Government started
in the President"s Address with some intentions for the future; but, at
least, in this House it started with a sense of acrimony. | am sure the
Government will overlook what its representatives have done today and, at
least, carry on with the spirit that the Prime Minister said to the
Leader of the Opposition in the Lok Sabha, "Let"s make a new beginning".

IT the Government does, we will certainly reciprocate.
Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : The House is adjourned at

87



2.30 p.-m.

The House then adjourned for lunch at sixteen minutes past one of the
clock.

The House re-assembled after lunch at thirty one minutes past two of
the clock.

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN) in the Chair.

THE VICE-CHAIRMAN  (SHRIMATI JAYANTIHI NATARAJAN): Shri Sitaram
Yechury.

SHRI SITARAM YECHURY: Madam Chairperson, | rise today to speak on the
Motion of Thanks for the Address of the hon. President of India, which

in this calendar year has happened for
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the second time, but, we fully understand that this has come after the 15
general elections, therefore, 1 will speak keeping in mind the mandate
given by the people of India. Respecting that mandate as well as working
for what role the people have given us to play, the role of a
constructive Opposition to the Government, in that spirit, 1 would like
to take up various issues that the hon. President has raised in her
Address. | take it up with an approach that, often, we have seen in the
past that once elections are over, many of the promises that are made are
not followed through or implemented. So, in the interest of the people of
India, particularly, in the interests of the toiling people of India, to
defend their rights and to improve their livelihood, this is the approach
that we will adopt towards this Government, and it is in that spirit that

I would like to respond to some of these issues.

At the outset, Madam Chairperson, 1 would like to join the President
of India as well as the rest of the country in hailing the election of
the first woman Speaker in the other House and that is a gesture which
has been widely welcomed and 1 hope that in the same spirit, the first
point illustrated on behalf of this Government by the President of India,
is the implementation of the reservation for women in Parliament and in

the Legislatures, in the first hundred years.
SHRI ARUN JAITLEY : Hundred days. ...(Interruptions)...

SHRI SITARAM YECHURY: 1 was waiting for Shri Arun Jaitley to correct
me this time. ...(Interruptions)...

SHRI ARUN JAITLEY: Some mistakes are contagious.

SHR1 SITARAM YECHURY: 1 only wish that the Government does not delay
this any further and immediately bring this Bill for adoption in both the
Houses. ...(Interruptions)... We will fully support that measure which

this Government will take.

Secondly, the President of |India referred in para 4 to the
devastating cyclone, AILA, that has inflicted tremendous degree of damage
to both life and property in West Bengal. The President of India, |1
quote, has said, "My Government will extend all possible succor to the

cyclone-affected people of West Bengal." | wish to point out here that as
on 4th June, the total number of affected persons has reached 67.5 lakhs
and the total death toll has risen to 137; the number of fully and
partially damaged houses crossed nine lakhs; the affected crop area

exceeded 2.8 lakh hectares and the length of embankment destroyed is more
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than 500 kilometres. This is truly a national-level disaster and as of
now, 4.38 lakh people are staying in 782 relief camps and 409 gruel
kitchens are 1iIn operation. Considering the scale of damage and the
suddenness with which this happened, 1| would only wurge upon the
Government to declare this as a national calamity. While the State
Government has sought the assistance of the Central Government for relief
and rehabilitation work, | would also request the Government — the normal
practice has been that whenever Defence planes or ships or boats are
used, the State Governments are charged for the usage of this when they
provide relief - to waive these charges in this instance because this is
in the interests of providing relief for the people who need this the

most. This, | hope, the Government will accede to.
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Finally, on this point Madam Chairperson, 1 would like to say that
unfortunately, there has been a tendency to try and politicise the relief
work that 1is provided in the State. We have had instances where an
elected MLA, a veteran freedom fighter was assaulted by members of other
political parties. Since, unfortunately, it is happening from the side of
the members the ruling coalition, I would only request through you, Mr.
Prime Minister, that this is not the time for politicising these issues.
We are interested in providing relief to the people and to actually give
them succour as the President of India has said. | hope that this request
will be acceded, and on the basis of humanitarianism, let us not try and

politicise this issue.

Having said this, 1 fully endorse the President®s remarks on the
unity and the resolve that the country has displayed and will continue to
display in our fight against terrorism and various measures that have
been listed out by the President of India. All of them will, of course,
be supported by all Indian patriots, but, at the same time, 1 would like
to draw the attention of the House to the fact that most of these
measures are measures that will come into operation once the terrorist
attack takes place. What are required are steps that we should take in
order to prevent these terrorist attacks and to prevent these terrorist
attacks, the multi-agency coordination which has been spoken of, we have
not seen that being active or we have not seen that being effective so
far. So, the Government will have to pay attention in this direction that
the importance lies in preventing such terrorist attacks rather than
pursuit of the criminals post the attack after we have lost lives and

property. So, that needs to be looked into.

With regard to para 11 of the President"s speech where the Communal
Violence Act has been spoken of, which we have been actually discussing
during the last five years on a number of occasions with the Government,
there 1is a very serious problem involved containing Centre-State
relations, and this is a problem on which, 1 think, all the parties will
have to put their heads together in order to resolve this problem. The
hon. Leader of Opposition has also raised it, which is a correct point,
that in Centre-State relations, rights of States are something that
cannot be encroached upon and how to balance this, is something that we
need to work out. But we are all for a Bill of this nature to prevent
communal violence and give relief and rehabilitation to the victims but,

at the same time, this aspect has to be taken into account. Here, 1 would
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like to point out that there has been, in my opinion, a very glaring
omission in the President"s Address and that is the question of the
Centre-State relations per se. One of the fundamental features of our
Constitution is its federal structure. In this federal structure, there
have always been strains and pushes and pulls on how a balance in
relations between the Centre and the States has to be maintained and in
this, increasingly, we find States® rights being encroached upon. This is
something that is not permissible under our Constitution. Madam, why 1 am
saying this is because there is a reference to administrative reforms,
but there is no reference to the fact that we ought to be improving the
Centre-State relations and since we are the Council of States here, |
think, this is a matter of concern for us particularly, and, therefore, I
think, this is an issue that needs to be looked into. I join the other

parties and the
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President of India on the issue of one-rank-one-pension for our Armed
Forces. They have been dutifully protecting the sovereignty of our
country. We hail their efforts; we are proud of them. So, 1 think, this

sort of a distortion needs to be corrected.
And, another distortion is the microphone system now.

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Maybe, some Members
have turned on the volume of their microphones. We can request the

Members to. ...(Interruptions)...

SHRI SITARAM YECHURY: The Left doesn®"t require technical devices to
increase its voice. ..._(Interruptions)... Don"t worry. Our weight will

always remain.

Madam, with your permission, | will proceed. I will fully agree with
the hon. President when she says that elections are a festival of
democracy in India and we are all justifiably proud of that. Probably,
this is the biggest democratic exercise anywhere in the world and this is
something which we are all proud of. But there is a lot of fine-tuning
that needs to be done. Among the ten priorities which the President of
India has listed for this Government, one of them is governance reform;
though it is not spelt out, but there are certain areas, which | think,
all of us will have to seriously consider. The first of this is the very
fact that we talk of people"s mandate, we talk of the popular verdict, we
talk of people having elected a government, but the fact remains, Madam
Vice-Chairman, that not a single Government in India since Independence
has had the support of more than 50 per cent of the people who voted. We
are talking of the rule of the majority. It has never happened that you
have had actually more than 50 per cent of the people voting for any
government. Yes, that is the first-past-the-post system. The closest that
we came to was when Mr. Rajiv Gandhi became the Prime Minister; that was
about 48 per cent. Now, if we are talking of democracy and the rule of
majority, this is a problem we have to seriously address. And if you want
to address this problem seriously, | think we need to consider something,
which my friends of the BJP once supported -- 1 don"t know if they
continue to support us on that issue now that we have to bring in a
partial proportional representation system in our country. And, if you
want governance reforms to be seen in the wider canvas, to also include
electoral reforms, in which case we should seriously consider this issue
of a partial proportional representation whereby the government, single

party or a coalition, will have at least the majority of those who have
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voted— not necessarily majority of the people, or the electorate— at

least, the majority of those who have voted.

The second area where | think serious consideration has to be given
is on the entire working of the constitutional scheme of things that we
have. The Legislature, according to our constitution, is supposed to be a
check on the Executive. Apart from making laws, which is its primary
duty, it also serves as a check on the Executive. Now, this check on the
Executive 1is possible only when the Legislature works. You had a year,
the last year, when, 1 think, we sat for only 46 sessions in the whole
year. On an average, the British Parliament sits for 160 days. We are
sitting for 46 days in a year! And what check can the Legislature have

on the Executive when the Legislature does not have
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time to even work on this aspect? So, | think there is a serious need for
us to consider, if necessary, a constitutional amendment because there
have been various Committees in the past which have recommended that the
Parliament should sit, at least, for 100 days in a year but they have not
been able to implement them. So, if necessary, there should be a
constitutional mandate that Parliament would sit for, at least, 100 days
in a calendar year. And that is necessary if you want to establish our

own constitutional scheme of things and implement them properly.

The third area, which the hon. President spoke of, is the issue of
jJjudicial reforms. But this entire area of judicial activism which has
engaged our attention also on a large number of occasions, and the whole
constitutional mandate for the judiciary to have its obligation for a
judicial review cannot be replaced by judicial activism. We have
discussed this in the past; therefor, 1 am not going to give you
instances of that nature. But the fact remains that judicial reform today
is urgently required also for delivery of justice. Today, according to an
information 1 have, by 2007-— that is the last year for which data is
available— three million, that is, 30 lakh cases, were pending in India"s
21 high courts and there is a staggering 26.3 million cases that is, 263
lakh cases that are pending in the subordinate courts. It is estimated
that there are over three lakh undertrials languishing in jails across
the country because their cases are not being decided. Surely, we cannot
have a democracy where even the normal system of delivering justice leave
alone the most horrific cases where there have been communal riots or
cases of attacks on certain communities like we have witnessed in the
past is being impeded. So, what is urgently required, which is something
we have discussed earlier, is the appointment of a National Judicial
Commission and this National Judicial Commission must be empowered,
drawing in representatives from all the three wings of our democracy as
well as the bar of the hon. Court and let this Judicial Commission go
into also cases of omission and commission, appointments of judges, as

well as speed up the process of delivery of justice.

These are the issues that this Commission should take into account
and, 1 think, therefore, this 1is something that merits our serious
attention. Therefore, 1 think the question of a limited proportional
representation system, the question of correcting our constitutional
scheme of things in terms of constitutional mandate for at least 100 days
sitting of the legislature and the question of National Judicial

Commission merit our serious attention, and | hope that the Government
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will take up these issues in the coming days in the interest of our
country and our system. Having said this, the bulk of hon. President's
Address is naturally connected with what the previous Government has
achieved and what the current Government will plan in the future. It is a
road-map that has been given to us. In para 14, all the achievements have
been listed and then it continues with the assurance that all the schemes
will not only be continued, but will be strengthened. It is a very
laudable declaration of intent. But often we find that the intent does
not translate iInto practice. The Leader of the Opposition has given some
figures on many of these flagship programmes that have been lacking.
There are many more that needs to be given or to be taken into account.
Take the programme of your National Rural Employment Guarantee Scheme. On

an average, in the country, as a whole, you have about
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10 crore job card holders. So far, less than only 50 per pent have been
able to be provided jobs and that too the national average works out to
48 days instead of 100 days. If this 1is the implementation of the
flagship progamme and if you look at it, then you can understand that
translation of the declaration of intent into reality is something that
is not happening at the lower level and that needs to be corrected.
Emphasis was given to building or developing investments in agriculture
or developing the infrastructure in agriculture. What has been our
experience? If you see the targets, on the last occasion only 56 per cent
of the target of irrigation has been achieved under the last Government.
IT you look at rural electrification, it is more miserable -only 27 per
cent of the target has been achieved by the last Government. It is a
different matter that even with this minimum which 1is reaching the
people, people have voted for this Government. But the fact remains that
the gap is very wide and it will have to be ensured that these gaps do
not recur in the future and that is why, when 1 defined my role as the
opposition, | said, we shall be here to ensure that we put pressure on
the Government through you, Madam, so that they continue to implement
good schemes in the interest of the people. Similarly, in para 20, the
President talked of education, expansion of education and has also talked
in terms of "expansion®, "inclusion® and “excellence”. In other words, |
would prefer to use the terms "quality®, "quantity”™ and “equity”, and it
is this eternal balance in education that needs to be achieved. If this
eternal balance needs to be achieved, then increase the allocations for
education, notwithstanding all the claims that have been made of
increased allocation. Yes, they have been increased undoubtedly but our
complaint, so to speak, is that it has not reached the level that was
promised to be reached, that is, 6 per cent of our GDP and that promise
is not repeated here and which is why we are disappointed. Make it at
least 6 per cent of GDP for education and 3 per cent of GDP for public
health. These were the targets that were accepted by all of us five years
ago and, therefore, this must be brought into the programme of the
Government and they ought to be implemented. But, the expenditures on
higher education, and 1 am saying this because the President defines our
existence today as a knowledge society and if we are going to be a
knowledge society, it is abysmal to note that India has one of the lowest
expenditures on higher education per student, which is, in international
terms, $ 406. In comparison, China has $ 2728; Brazil has $ 3986;
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Indonesia spends $ 666; Malaysia spends $ 625; and, we spend $ 406. So,
there is mismatch, and this mismatch has to be corrected, and 1 hope that

the Government will find its resources in the future to do this.

There are other issues of serious concern that we have. First, |1
would refer to para 24 of the President"s Address where there is a
mention of a new Act, a new law, that will be enacted, that is, the
National Food Security Act. This National Food Security Act says that
they will be providing 25 kilograms of rice or wheat at Rs. 3 per
kilogram. Now, today, many State Governments are already providing 35
kilograms of foodgrains for the people Below the Poverty Line, and at Rs.
2 per kilogram. Many States are subsidising further from what the Centre
has been subsidising. But, if a new Act is being brought into force, then
this new Act will have to take into account already existing schemes.
Even in Antyodaya Scheme, 1 think, the allocation 1is more than

25 kilograms; it is 35
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kilograms. So, you cannot have a new Act in the name of food security
where the quantity is reduced. Whom are we fooling? You have reduced the
35 kilogram quantity to 25 kilogram and saying you are providing food
security. That is something which is not acceptable. So, this needs to be
corrected, and this is a very serious matter which has to be taken into
account because what is happening in our country as a result of the price
rise of foodgrains is very appalling. 1 am quoting from a United Nations
Development Programme Report. With all the authority that it has, it
says, "'The price rise has been so unbearable for the Indian people...".
"The retail price of rice was 60 per cent higher in January 2009 as
compared to the level two years earlier. Given that expenditure on food
constituted over 62 per cent of the total consumption expenditure of the
bottom 20 per cent in 2006-2008, the soaring cost of cereals led to 24.7
per cent increase in food cost for the poor. This is nearly 25 per cent
increase in food cost for the poor. This, in turn, meant that their
purchasing power declined by 14.3 per cent due to higher food prices
alone.” Now, this is the iImpact that the uncontained price rise of
essential commodities is having on the poor, and this is something simply
not acceptable. Here, again, the definitions that we give for our BPL
keep varying, and this has been a perennial problem to which we have been
drawing the attention of the Government all along. 1 would quote from the
same Report. This 1is with regard to four States which, in our
terminology, we normally refer to them as BIMARU States, that is, Bihar,
Madhya Pradesh, Jharkhand, Chhattisgarh, not necessarily our combination,
which the Report says, "These four States collectively account for nearly
28 per cent of poor households in the country. The majority of the
households termed officially poor were without a BPL or Antyodaya card.
The degree of such exclusion from the PDS was 77 per cent in Bihar; 67
per cent in Jharkhand, 54 per cent in Madhya Pradesh and 54 per cent in
Chhattisgarh as well." This is the degree of exclusion of the poor from
PDS. Now, this is a very appalling state of affairs. If you really are
talking of the aam admi, if you really are talking of improving the
plight of the “suffering India® as opposed to the “shining India® and
this is a contrast to which | had drawn the attention of the House
earlier, but 1 wish to draw your attention again. Today, as the Forbes*
List mentions, you have a number of billionaires in the country, whose
assets equal twenty five per cent of the country®s GDP. Madam, twenty-

five per cent of the country®s GDP is accounted by 36 individuals. And,
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on the other hand, our colleague, Arjun Sen Gupta®s report — he is not
here now - - tells that 77 per cent of Indians live on less than Rs. 20/-
a day. These are the two sides of India that exist; a shining India and a
suffering India. What is the state of the suffering India, Madam?
Everyday, and, it pains all of us, a thousand children die in my country
because of completely preventable waterborne diseases. Fifty-six per cent
of our children do not get any vaccination or protection. Forty per cent
of our children are under-weight and seventy per cent are anaemic due to
malnutrition. These are the figures from the Third National Family Health
Survey, which is the latest one. Seventy per cent of our people do not
have access to sanitised toilets. Two-thirds of our people do not have
access to potable drinking water near their habitation. Nearly two-thirds
of the pregnant mothers are anaemic. These are the mothers that are

producing the future of India. This is the state
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of mothers and children. Is this the India that we want? But this is the

India that we have and this is what we have to change.
[MR. DEPUTY CHAIRMAN - in the Chair]

Sir, in order to change this, | think, only the declaration of many
of the programmes that have been made in the President®s Address is not
sufficient but a greater effort will have to be made in not merely
implementing it at the ground level but also to enlarge it to face the

real situation in our country and provide real relief to our people.

Now, in this context, also in para 29, a reference has been made to
the Rehabilitation and Resettlement Bill to protect the farmers and
others dependent on farming, from unfair displacement. This is an issue
which has been hotly debated by us but it was debated in the context of
the Special Economic Zones. There is no reference to the Special Economic
Zones in this entire Address. | have said it even earlier, and, | am
repeating it now that certain serious changes will have to be brought in
the Special Economic Zones Rules that have been notified, on the question
of the quantum of land that would be used for actual production and the
rest being given to the real estate developers, on the question of tax
concessions that have been given to them, on the question of
implementation of labour laws within these Special Economic Zones, apart
from the question of having a new law for Land Acquisition, instead of
the antiquated law of 1894, which is still in operation. These are the
issues that have not been mentioned in the President"s Address at all but
these are the issues that are agitating lakhs of people across the

country.

Even when the election process was on, there were reports that
various SEZs were merged together to create a larger SEZ in certain parts
of the country. If it has happened, it is unacceptable. But these are the
issues that cannot escape our attention and will have to be taken up very

seriously.

Then, Sir, very major issue that disturbs all of us, maybe there is a
sense of relief that the Government does not have to rely on the support
of the Left Parties, or, may be because of that, it has been brought
about. ...(Interruptions)...

PROF. P. J. KURIEN (Kerala): You can still support.
---(Interruptions). ..
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SHRI SITARAM YECHURY: But you do the right things. Sir, in para 34
and para 33, that precedes it, emphasis is on the question of developing
the country®s infrastructure. It is true that we always ask for its
development and speedier development but the route that has been chosen
for developing country®s infrastructure is the famous or infamous, PPP,
the Public-Private-Partnership. I will come to that subsequently but in
order to finance this infrastructural development, there is a suggestion
given in para 34 that there will be a new form of disinvestment of the
public sector that will take place where the Government will not allow
its equity to go below 51 per cent, but, it will, nevertheless, allow or
disinvest the rest of the capital that is contained iIn these companies.
Now, this 1is 1iIn the name of raising resources for infrastructural
development. But, Sir, there are better ways of raising resources for
infrastructural development rather than disinvesting your public sector.

I heard
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the Mover of the motion-in the morning saying-that they have got the
mandate for disinvestment in this election and, therefore, they would go
ahead with the exercise of that mandate. But, please remember, the public
sector is the property of the Indian people. The Governments that come
and that go are only the managers of this public sector and no manager
can sell the property without the permission of the owner. And if the
property is sold without the permission of the owner, the owner will
change the manager. So, let us today address the issue of resource
mobilisation for infrastructural development without selling our family
silver. And, here, Sir, 1 would like to draw the attention that there is
a vast area of revenue mobilisation that is now untapped. For instance,
let me give you some figures from the Centre that monitors Indian
economy, CMIE. In 2003-04, ten top corporate houses in India have had an
asset value of Rs.2,041.97 crores. In 2007-08, four years later, this
jumped to Rs.23,441.94 crores, that is, ten times. The assets" values
have gone up more than ten times in four years. Their profits after tax
have gone up from Rs.35.48 crores in 2003-04 to Rs.2,574.59 crores in
2007-08, a whopping increase. Now, if this is their level of profit
generation, ought not they to contribute to the entire process of
infrastructural development which will only help them generate more
profits because the infrastructure will be used by them. But, what is the
effective tax rates of these top ten corporates in the country? 1 don"t
want to take names, but, not one of them pays even the 33 per cent
mandatory tax from their profits that they have earned. There is one that
comes close to it. That apart, of the rest of the ten, there are only two
that cross 30 per cent. Of the remaining eight, there is only one that
crosses 20 per cent. The rest pay less than that. Now, this is the way in
which we have our loopholes in our tax structure and a lot of this
revenue mobilisation that 1is due to the Government, is not being
collected. Please do that, plug those loopholes and collect money from
these sections rather than selling your family silver and disinvesting
your public sector. ..._(Interruptions)... Disinvestment is a one-time
saving. But, this is something that will happen every year. My hon.
colleague 1is correct. Every year, you can raise such resources.
Therefore, Sir, keeping this in mind, 1 think, the Government should
seriously re-consider the question of proceeding with disinvestment and
it will only do them good because on the last occasion when they

seriously considered the points that we had raised, they got the benefit
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of people voting for them. It will only do them good, whether it is the
Rural Employment Guarantee Scheme or something else. 1 am not here
scoring any points, but, 1 am saying it in the interest of the country. I
think, they should seriously consider the aspect of an alternative way of
resource mobilisation. Having made that point, | am quoting from the
Address. In para 33, it is stated that this entire public private
partnership 1is the key element of the strategy of building our
infrastructure. Now, if PPP is the key element, what has been our
experience? Today, you have user development fee that is charged from
every passenger by the private airport authorities in our country because
they say their passenger traffic has reduced and, therefore, they are not
able to maintain their costs.So, in a capitalist crisis, it is the
capitalist who pays for the crises. Why should we pay? If the capitalist

has
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miscalculated and has expanded his capacity beyond his limit hoping for
an increase in passenger traffic, which has happened in respect of one
private airport, and now since he has expanded the capacity and passenger
traffic has fallen, the losses that he 1is generating, have to be
recovered from passengers, and this is the consequence of your own PPP.
This is privatization of your profits and socialization of your losses
where people have to pay. So, seriously consider the models of PPP that
have been followed so far. 1 have only given you one example. There are
various examples, whether on the question of roads that are being
constructed, or with other infrastructural areas that we have gone into.
Now, these are issues that require a very serious consideration of the
Government, and we hope that these issues will be taken up by the

Government.

But 1 come to the major thrust of the President"s Address, and that
is paras 15 and 16 when she deals with the global crisis and the impact
that is there in our country and how we are trying to resolve it. I must
state and | think the Government continues to remain in a state of denial
on the impact of the global crisis, and this | am saying because what are
our own governmental statistics that have been recently put out. In the
first quarter of 2009, India"s industrial output dropped to an alarming
minus 2.3 per cent. Growth rate of your manufacturing sector dropped.
Manufacturing sector by the way is 80 per cent of your index of
industrial production. Manufacturing sector grew at a minus 3.3 per cent
growth rate. ..._.(Interruptions)... What |1 am saying is that the
industrial output grew at minus 2.3 per cent; your manufacturing sector
grew at minus 3.3 per cent; your exports have fallen by 33 per cent in
the last 7 months; your imports have also fallen. This, maybe for an
economist, he will say that my trade deficit will improve because imports
have also fallen. But these are capital imports which essentially is an
index for measuring the infrastructural development. These have declined
and the net impact of all this is that your economic fundamentals are
being adversely affected. But, at the same time, the net impact of all
this is directly falling on peoples® livelihood with the loss of jobs.
Again, | am quoting from the UNDP report. It says: "Given the fragmentary
nature of iInformation, the best that one can do is to depend on figures
like 20,000 construction workers who have lost their jobs in the Gulf are

returning to India.” The Minister for Overseas Affairs hands will be full
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particularly since he comes from that State. "Twenty thousand
construction workers have lost their jobs in the Gulf. In the engineering
sector, the job losses were 40,000; one lakh people working in the gems
and jewellery sector have lost their jobs; 5,00,000 people have lost jobs

in the textiles and garments sector,” and these are figures given to us
by the UNDP. What has happened as a result of this crisis is real. In
fact, crores of people are getting homeless and jobless, and unless these
problems are addressed, we cannot really provide relief to the people.
But at the same time, the hon. President says, and 1 quote: "It is a
matter of satisfaction that the Indian economy has not suffered the kind
of slow down that has been witnessed in almost every other country in the
world." Yes, Sir. It is a matter of satisfaction. But why? There are, at
least, four measures that we prevented this Government from taking. If
they had taken those measures, the impact would have been more
devastating. First, on the question of privatization of the Pension

Funds, if that money had gone into
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the stock markets, crores of our employees would have been ruined.
Second is on the question of your banking reform. If that had happened,
the foreign banks® equity in Indian banks was allowed to go up to 71 per
cent or 75 per cent.; with the collapse of foreign banks, our banks would
have also collapsed; crores of people would have lost their lifelong
savings. If, iIn the insurance sector, we had allowed you to raise the
ceiling of foreign investment, along with the collapse of insurance
giants in the world-AlG, the biggest insurance giant in the world, has
also collapsed-we would have also suffered. And if the previous
Government had gone ahead with the full convertibility of the Indian
rupees, which was laid out as a roadmap by the hon. Prime Minister
himself in 2006, there would have been a greater exodus in the capital
flights from our country as a result of this crisis. These were the four
measures. Yes, | had, on one occasion, said "give the devil its due”
because - we stopped it, the impact has been less. But now, what is
stated in para 16 is very amazing. Immediately after this thing, in part
16, the hon. President talks in terms of banking sector reforms and also
brings in a legislation to establish a regulator for the pension sector.
Regulator for the pension sector is exactly the privatisation of pension
funds. And that Bill, which was pending and which could not be passed
last time, is still there. So, the solutions that the President of India
is offering are exactly the opposite of what needs to be done to protect
ourselves. If it is a matter of satisfaction that we did not suffer as
much as some other countries did, that matter of satisfaction should be
understood, why it so happened, and not repeat those mistakes. But
unfortunately, 1 am afraid, that is exactly what the President has
outlined for this Government to take up. Now, 1 think, there must be a
serious rethink on this and this sort of a policy needs to be reversed by
the Government; otherwise, there could be a greater misery that will be

imposed on the Indian people.

There is, in fact, another thing which the Leader of the Opposition
also pointed out and which, I think, is a very valid one. That is the
issue of non-comprehensive nature in which the foreign policy of our
country and the relations with the world have been discussed here. During
the tenure of the last Government, we have had this entire discussion on
the Indo-US nuclear deal, at least, five times in this House. Many of the

issues have been discussed. | do not wish to repeat most of them. But, 1
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think, there are certain glaring omissions in the foreign policy section,
and one of that omissions is that this is, probably, for the first time
in many, many years that there is no mention of the word “nonaligned-.
There is no mention of this term "nonaligned®. And 1| would only want to
recall the attention of this august House to the remarks made by the late
Prime Minister Indira Gandhi when she took over the mantle of the NAM
Presidency from Fidel Castro and you remember that bear hug; all of us
remember that photograph. She said: Nonalignment®s relevance is not
because the cold war is on and there are two camps in the world. Non-
alignment®s relevance is the solidarity of the developing world on all
matters and, prophetically, at that point of time, within a few years,
came the entire issue of the North-South divide on the economic issues.
So, the relevance of nonalignment is not only in terms of foreign policy
alone; the relevance of nonalignment is also in terms of mobilising the
solidarity between the developing world in order to take on the

challenges that will mount now in
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the wake of a global recession, and these challenges that will mount in
the wake of a global recession will come in the form of increased
protectionism by the North affecting the South, by increased pressures by
the North to price open our markets so that they can continue to make
their profits at the expense of our farmers and our people. And if these
matters have to be resisted, then that element of building that
solidarity, which 1is crucial now because the Doha-round will, again,
restart, and how we are going to take up the question of protecting our
farmers will, again, become iImportant and the approach that the
Government will take on these matters has, unfortunately, not been
outlined or defined. Here, I would also like to point out that 1 find it
very strange that while all other achievements of the previous Government
have been listed, but there is no reference to Indo-Brazil-South Africa
Initiative that we had taken, that the hon. Prime Minister had taken. He
went to the first Summit. That initiative of India-Brazil-South Africa,
that linkage has given us, 1| believe, a lot of positive dividends in
terms of the entire discussions that are taking place in the WTO. We, in
fact, are wanting and arguing that IBSA should be expanded to include
China and Russia and IBSA should be converted into BRICS - Brazil,
Russia, India, China and South Africa. It is this sort of a combination
that India will have to work for if, today, we really have to resist the
increasing pressures that will come and they will mount on the economic
front; because one way of seeing the end of the tunnel by them, is by
resorting to and going back to greater protectionism. You have already
seen the decision of the US President that any US company that outsources
or sets up BPOs in India, for example, will not receive any tax
concessions that are available to them there. Your IT sector which has
been a place of pride for us, for the younger generation, that is going
to be very seriously effected by this. So if these have to be resisted,
India requires larger number of friends in the developing world and that
somehow is missing in this entire section. But 1 am only being generous
by saying "missing®, maybe, there is a reason why that is missing and the
reason is contained in Para 43, that is, the transformation of our
partnership with the United States of America will be taken forward. Now
what 1is this transformation of our relationship? At the time of the
debate on the Indo-US nuclear deal we had pointed very serious
implications that it has for our sovereignty, for our future and the

baggage of the externalities from nuclear commerce that accompanied the
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deal were the basic concerns that we had expressed. Now if that is the
direction in which you want to strengthen, and if that is the meaning of
what the President said that this Government will take this forward, it
has very serious implications because already the US Administration is
now talking of reviving the CTBT. The, new US President has already said
that he will go back to the Congress and the Senate. Remember, Sir, in
the United States of America, the Democrats today control both the Senate
and the Congress as well. If they go back there with the CTBT and it is
endorsed now, then automatically the pressure on us to sign that treaty
will mount. Similarly, the pressure on us to sign the NPT will mount.
Both these treaties, we have said, are discriminatory; they are loaded
against us and in favour of the P-5 and, therefore, India will not sign
these treaties. That has been our traditional position. We would like
to know: Is there any change from that? If there is no change then how

can
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you take the partnership with America forward? It can go forward only
when you accept the conditions that they are putting. If these are the
conditions they are putting, then we are in for a serious trouble. Again
the question comes up about Iran-Pakistan-India gas pipeline. Yes, we
understand the situation in Pakistan. We understand the insecurities that
are connected with it. But is that the only reason why that is not
happening? Tactically, is it in the interest of India if lran-Pakistan-
China comes up with this gas pipeline? Is that going to be advantageous
for us? No, it will be very disadvantageous for India. These are matters
that require serious consideration by the Government. Therefore, today, |
must say, | was rather pleasantly surprised while the hon. Leader of the
Opposition mentioned his concerns on these points. | am very glad that
these concerns were raised by him both on the issue of WTO and climate
change. We hope that this approach will continue to be there because much
of this strategic partnership that the President of India says that this
Government will take forward was a strategic relationship which they
began, when they were in Government. But in the interest of the country -
again, as | said, that is not for scoring a point or tu-tu main-main - 1
think, these are the issues that will have to be very seriously addressed
by the Government. 1 hope they will take these issues into consideration
with all seriousness that it merits. Finally, 1 would like to say, the
President of India, has borrowed certain expressions, she hasn"t stated
so; 1 don"t blame her, as this is common knowledge that she has taken
certain passages from the "Gitanjali®, Rabindranath Tagore"s Nobel Prize
winning piece of work - The dreary desert of dead habit®", and then goes
on to say, "Our young people are tearing down the narrow domestic walls".
Both these expressions are there in that poem. But there are two other
expressions which she does not refer to. What she does not refer to is,
“"where the mind is without fear® and “where the head is held high". We
want India to be that, where the head is held high and the mind is
without fear. That is the country which Tagore wanted and that is the
country which we want. I am not saying that, by a deliberate exclusion,
the President had not chosen those two key terms. But 1 wish that to be
amended to contain that spirit. Let us build a country where the mind is
without fear and the head is held high. And that can only happen if all
these suggestions are taken seriously, and we hope that the Government
will seriously take these suggestions into account. Some of these, we
have moved in an amendment form, which we will take up subsequently. But,
we hope, in the interest of India and for the future of our younger

generation, as the President correctly notes that 54 per cent of India is
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below the age of 25 years, we have earlier been arguing on this
demographic dividend and we are happy to note that it has been referred
to by the President — let us invest in our youth. Please provide this
youth with education, health and employment. Then, there is no need for
any one of us here; the youth will change India into a better India. Our
job is to provide them with these facilities and empower them. And that
empowerment is what 1 am seeking from this Government. Since they are
beginning a new term, we wish them all success. But we wish them success
by also taking into account the suggestions that we have made. Before |
conclude, | once again reiterate that we wish to play the role of a
responsible Opposition, a constructive Opposition, where the issues of
the working people will continue to be championed by us both inside the
House and outside. And 1 hope that in the interest of India and its

people, the Government will take these suggestions seriously. Thank you.

112



A FhRaEw BY GedR 9GU): Ue¥a 39FAMIT Sl H d@E9d 9gdl FeRE AR
Agq S & T 1 37 3T A foedl F Fgawr AT § fh Ried s o797 g, 3T9 S
M F F, qY T Feonl ¢ F A 50 yegde GEA@ H FHAA FA g

IYFHITT AQET, g HEell -l ahd & AT U3 W § & & o9 ¥ wifclmie
# 3 I g, A 9gd IR GegAE YEAE W Slen gem, 913 R & v @R A aredf
IR U, a9 dr AL &rer gem, AT o FS o Uil WeER F wh A, A A arenr
T§ T HHT dlell &, 30 W G gH deled & TolT 3T I, o Fadl ORI F & dielel 98T
U7l ST Ygel AT $H Y&d@ & FAGA H, G A Goggd wqddr S & dor R g, 73
Siete Ug T g1 AP o AIST ever o T@T 1 3W IeUeUA H IR gAR fAE A oisr-
A U @ ¢, A 9F FEY o B g "eve ¥ IR wgever w@miese gar 1 digr-wgd ar
F95-TES §A el G Fhih Tgd S TG Tl T el @ &l

3l A3 ot wES YT F oig el A & A AR qu H A 3H F oA A 9gd
SIS ST, ATd I fRar, 9msr sl g7 M & 4, df gAR g & o T IR Saqel
# A% gegdl A alel W, o 93 9 91 @ V| g A oA TgAd w30 #h 9qE 3R EH
At A o def X Ul AR S gAY @ 3R AU IART AT, A @r I & ¥E A
TR AT e & 3 YR §1 FH Re ¥ FE AU Ug, Tg g Fel el arell AR
IS IS §| AT TN goeel, A5 WS H S §l T I ¢ 6 qw F T 3@ W gl
A §l gHAr o 3 & @l & @l w9 @gelt g8 € & segi @ivers aiFadr @
wifsd frar 8, g7 o & off wifsa frar 2, @9 @ foge & wisa e g
AV AFaal & 3o & 91 S Fgl Ioll ST §, &7 ol I FaT gleld glar &, g
3HH 8 e § SAd §1 §H S haol sHAT g g &, FfR FARN Fo AT U
& AT A, FAS FSH A o9 IR FEA oW & JH AF 3B, qH AL I, IH IS
AR 3T g ST Rl & e # SE-andy gl B, o IS 389U & ST §, FO AW
FET ST &1 9T FAG FE Bl H HEGFH g7 HI AN A AT §H FT oA 31 W €
3R g Horar &l AT AT FH A @@l et aC A, AfRA I oM F disr @ ogUR ar
AT ATl A v B oA gl @ e § 3R ek e oA e @ &, o s
& & dIC gAA U Ao @ o - Tk R A 3 R o gt & Ald o Rl graa &
T A, el R AT I, AT BN, qad A P o AT gonw I S E, T A Fos
geelia g S & @y av A 7 agd § R el dEast #ogeed R e ik sw
e 1 a9 F el SV §H FT AR A ST Wl T &F F TelRe, grg Aol
TomsT, olfehet Mool g Arell A AT & ST g@ g3, S ANl F ' A grel A T
IR AR S qur g oer W #wEIms A oa=t w W A, a e o T 60 WU el
S W& ¢, g 9 RaeEn 3y W) 7 g7 e § 3R ue AgAn 3 Sw, ar o
# TS el I Ul St AU, el HH Tl SO HST 14 U fhelr e e @ g
Ig FUGUA & IellaT FS A4 g1 Th ol d¥E FRIER g, TE W Hgd WA F v
aiey & & d, facd #H aF F Fo AL BRAT §1 A AW W HAR A HOFEAW
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Ied H o § 3R IARE A O 3§ W e o9 W=l g T S @ed €, 9N @ o
& &, ofret ameT o 3 e & B H o Y FIE AT Toch| UgA el A AT uedr T
AATAT ST X ool &af1 & Sl oY, Wfehed ag Ielar w1gr AT, el Afeordi df I Siar &l
3T 3o 12-14 TUU TRl e @1 B S A% 3T TG F Yo B I AL BT,
T AR fSde 93-93 sWuT oY o, 3edT-3eed oW #T A oo, § 9N TR
& fSeesl # 7@ UR FHA &1 sHfAT # Ig e a1 § B et o wgms 3 e
¥ B T & Rege u e grar aar g, Afrd 3@ #@EIs &F, 9 f e &
S S I &, 3EH Agams A FS aRadsd g0 W gl g @AY df 3uH W W/ OE,
AT @ 3 F Ay W W E F AT T A g B A T oy T
FRaud IR gEF SR F THRaT F AN Uegufa ARG A FEr § F gy 7 W@ arer et
& HARNE T & B & o ool i REET F RGP oA HAT Swam| Tg ST §2
e §, Afhe 3R IS geheha R8N GG, o aide 6 ISl RegEdet A U o ot
9T 220 A7 222 TAUEr § AR g9l #H e @ Al ) 425 {uEr &1 §AR Ier 3y ¥ e
FA Fl & s SRE o @A §, 38 uh gfow 3R TR w1 oRd A 2l
AN REod serae & T@T &, ofdel ofd WY WER & % & el g &, o 39
el B & gAl geaT FUAN, g SR FHS AUl gAY NS At AT ggr 48 § ar A
gforw & erclt 3R gfo 1 gaemH o gH UsENfde ol & IeT-gay w1 RIwR g1 oaweh
Aod WFR F a@as 7 o0 goar fufRat & #@dt fman a8 wer fac@wget smeer &
S, 38 Wl N sERd X fear @ ¢ o g% A, swdw anfeEr @r ws o, e
uRaR &8 -1 AT, T U 6 o g F, 38 ag o i o RufREr @& swied W
fam a g1 FIC v, T FE F SN aw, AR Fle HIC 3w, Afdd TWHER g 7@ 2
3R Fg TET-eay gfaffar sl & ot o afaReReww &1 woer, ar g7 @9 ar
ST I GIET & 7gT Hehdd &1 §H Foall SR hgdl foh TE oarstar |l HgshaAl & glam o
@RI B A I wA g, AT G A sHH 95 Wears @ @ 1 dw w A @ A
AT gem TR 3@ axg F o sfdar g €, 39w 9y w5 @ears T B e, F=ikE
Ifg FT A IT Joled H HAF A IR WA fodr A WER g7 v 3R G odT HRAe
P G, 3P G G P W AG @N &, HeHT B FET T @ §l TG BOIET-
faeay & FqFT g udem| AT F WA ed, Smeeh, wolr, aF A AR A
m%lmmwmm@@mm%mgﬁmmmﬁm
gEdr §, IR 39 W Fel TG S@AT §, dF Ig AT Il & b H 98 § 97 dehd @t
qaT Fhl g1 IF RGEa $ UF AT gl AegaY, TH 9Ed ¢ gl ATl G H AT
BT a1, Fer g ST °T, W AT AT, 3 dG def Ao & SAdr A7l R gEr e
3T, 38 gHCN fhaT, 3IOR Sfid a1 df e § Sfar o1l fegeaiad & 3l o & @
sfaera w1 &1 wgel HAST, S 1952 H TAE @A N, o S f; ed ¢ F GE gt
T o™ AT, F@r 9fsd St R f9er Ul de 1957 H o @gr 3m v, 1962 H FEr 3 A
ag 3. e J w1 5 FE F e de @ gga usd €, 9 W A oFevl 3w
IR FPHaE f RN TS AR @ FH SRR S H e IA-3a lgEaE A
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FAaT 7 TE W@ fom fF 9 gy dolelr H TR ug Seeh o gH e, Uear, a@e s
TG TS FFA E1 TR AT F X @ qE gan, I af Rww, a§ gers ofr g
FE ST G| Tg T & & 39 3@Ew & T & & o R dle w2am, g/ S WU dg
gee &, Afe I e @ aredr wad & W S # A Siwar ¥, ds gfew @
Uy S 7 diforer &0 of AR g9 ¥Ar A A 38 TF =i AR &ar 8, a8 s oerar
gl FS Bol B g A & A9 3o WT ST, ST drell R AR oerar §, 3§ el Fehal
g3 3€ &al §, d9F SfsE ourdr @1 Uk R o IRe A5 Iedw erar w@ S
T aollt A TR o el & Roh goe wEd @1, afFa 3w R F swar #%
e A& g AqAeT R S, e, 3@ §we AR Sar R g, 30U see uia
Tl 931 Sccieiided FaaT Bl 3R figeae & #$ Aolqe diehcT
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A § A A & ifae weEr & e A I8 gimer dar HRT F 3R gA e dee
Fhd g, o T ot aifod &1 g1y s d@Fd &1 9 d& Ig giden Y1 7 d €, a9
T HIGRT ST I ¥, S9SN §l AT $H W ggd &7 Ad AR I w5 @ W@ oo,
X AR A FET, HA A A G WA §, TEd FA A {1 @ FA g2 S Hoen
REGIT g7 & & &l 8, & IR SR gAd ool o@es uoe fGar g, ke gfow 34
TE ARG ¢, IUsT 3 e Tl &, o9 §H &4 dic &l SMU| Hb AR golrereT
FHARGT & VT W T AP AIIeTl 99| H §§H el ofgl o, ofchel Sceil T&dl, HEAT
§H Wl FE FHA & oo gl AR G G g Wehd, YT HIX ¥ o=@l ST AGT @l
W,Wﬁ#@%ﬂﬁamlm%ﬁ?wmmmﬁ@wég
e = §1 ¥ B, S gHe W & wew Rwe g §, S99 Fee g B
AR A &, A GR-geR A §, Alher Rl W SR W, Sl HIS s, Ad AE a
Fhcdl, d @8l W gden @@ § &% g7 oer e F Uz S &) g1 A @ dier dere
AT G| AT HH Sl & Gl Wl & Held &1 S el gar o< Qom, @ Sfid &
A WhdTl G Wl H A §| 9T WSH W IR §, Fod 3Rd g, A el & oamsr
ST &, FS SiUd @ §, ART R @l Bl Fieedr St % #ied H oliehdd H F IR o
Y F HAGT T IAT| IS G F G H o o9 Joild T ggelr R g FAT
U, A9, S YERI AREV F Ieaed #H AR fARgAry gara S @ fFaehr 3@ S,
38H o AhcT B G Ul F A AT I AT| ST Ahed qoq P F T F Age
g A &, O @56 W ART a FET oFIaT, ofhd oT RE F SR Al dier aa & 3R
Al W 9 g3 dic TR YT AR &l SN FAEs # ARAT Fq A AR 9T
HI @M §1 R W F e die &) 38 w1 Bk oaw die €, o ¥ 5-5 @ & g e
am,waitamfrm?réamlsvmﬁuggm%l

3uaAafd #gled, HY 3ok Yo 3R R A Faar W gelr § & 38a 3@ AR
TS AT F QU WE F WA §, AR F Al § F Regraed A oSAdr dar aF v e
WU T F UF W@ER Ug @ AT - Uod HET I P 3R IWIR| 3ARFT 7§ &
el Adadr &, 309 93 el aer o forma §, aF 39 & F o fomr &1 39 o
# fomr & & gfaar s F Regrae & Aladl, Sasr sqishdr Fgd §, d9d Hsedd
AlRRMEr & R Fed st [T T g &1 Si9 §H 30 UG WE A, o RS F WY GG
WA, #ife ¥ g O 3REd §, 5 s @EAE f TRe @ qwd ¥, REd we gt
e @ A qud, Afrd ww RO foadr 81 39 fhed aha el § guR omear?
TR & FAhd & Al Y AT A A5T WHR 0| 319 fhadh A dree geardar 3R
Afe #r FEE w2 HRUFRAT & Ahd § Al R g AT F T B, A F @
F T ASHI of FaATT &, A HY I AT FT AEWE AL & Tehall §H T AT FHN GNEr
g W® I T FEM? T A FET AL, FI UET F Fhcdl PN HINT A4, FHSELGT el
H FAFCAr df M FAGT, FAFR 3T P Tl ScaRelided Al g1 T & 3IH,
IS SR B R TE I @ §1 ST AlGRAET ove g ST &, o 3§k Ay gEr-usEm
AT wX doemg o aeeraR Sordr § 3R d9 dAdnrenmg i ase g Sidr g1 39 88T ou
AT srear & wEr & - Aanmg, e W ddhes| s e s AR, @@
HSeR g1 8 Ted € & S wis ofr afear & R @ @Y, #ASH Useuid o A WA F
St go ot gema Ru 8, R ua sftewRAl @1 geed g AN, O Fg o wA A
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| 3T { SUST FH W AT ST & Fs  FeT A6 g W gl # 3@eR #F ug W@
o7, gEfAT AT & 31 IR & Hvedd greld # g1 3eTehl goed el MUl Tgell [STFAaRY
gefr 3R & & Tk ar 3Oe & FRERr ue grEr § od g1 W, TH aR gAd Jel
Tellael aifdfer & IO FaTer g Tl
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WW@@'%?QIWW#@%@HW?WW%WW
ﬁﬁéﬁmaﬁgﬁ%lmﬁs@ﬁﬂﬁ%aﬁﬁw,ﬁﬁﬁwﬁ;doesn't
arise. ¥ 9g X a g g S| & A F IH@ART F UT TH A, F$ H@ART A e
mﬁﬁwwmwmsﬁx%aﬁmﬁﬁﬁsﬁﬁ%ﬁmmm,%mwm?ﬂ
gl a9 o Ui A S, 9 o @AgER § @, Seei SN @ a@n AR e @3 g wel
fo eT, A 37 a1 H TAF & AR H 3nh DT ST @

W, oS aifdesr e TET H9 §, O W USgufa AT o Fig T Tt Sar dr
Bl &7 Sgd Ehe A usA ar E WN gedr & seREd Rue ®© § Regeaw & oSt
TR fsad # €, 9 o Ruer @ & PR 3 AR Rue v @ aom, Fga, dEw
anfe Afear IReAT & AT F golewgy @ AW A AL S wwH| WS AT FoarE R-H-
ST YT 81 ST, & Sdei oot & Mus ® §1 g7« 39 9979 Fgr o1 & 39 @ss
#H AT Qead & 379N TS T @M &, 39T gals 3SST &1 @M g 3R 39 JdEe
W &1 3EY TAR™IY W W U5 @ §l FW AR dF d§ Nafad Tic @es o @ §
3R T dlsad ST ® E) U9 gAR Tuee g TIRRR W wg 9 @ ¥ gUnT & oS o
FET OT F gA AT U AR GEl F WER F I HET| SHY JeAT 42T, dIeREde 3R
Rd dt ganfad g arer &, safaT Fres s W @ fd & de @ ad w6 @R
Ao, AfpT #H T AT F dF ST Fgl TF §S, Pl dF @ g AN 3@ IR A w7
woifd gS1 g7 aed § foh Isgufa #gledn 1 5@ Sigen wifev ol Regea & Aei & faw
g Th IFR e B e o A S W € safav S @ Aeww A€ 8 W@ g, Afhed S«
Ul & O A R a9 AGHE geNl SHiGT §H dRd § 6 4 & He Rl geled &
TR T a7 R aedlg & WA T §8T WAl 39 a1 & ¢ o AN ATl oRMaR dgdr
ST @ € R g@ Sl dfes 3@ W e RO ot & gwh § 10 @ & A A
At gl &M g oot sfogrd A 9o gh § h AQ HE-Hhel @ S gl FAR oIS
% 3ol g TXE a7 @ Th A4 98 W A A ST §A AT FEUS Ao H OF ar
A SEH G A fF TEadt A § P 39 W Al o garm & g8 o o # O
q@ TS| A W T g@ S TeHEdER H, T g@ el 7YT H A1 oo 7 3R
R-F-G0 S S g T-aoN TPl Fed §, a5 @ A I AR W a
STEaTT| d9 A oler o =gl g, Afhed gaANT 3iteme el 3R TE U WAl §H WS U
B3 W AN, Fg GART UH AL g1 o 3U - VIS W S AR W, T§ G
3 IR g AR W W EA U G R W E TE ggd IR Tawr I g faew aAfd &
wﬁdﬁmﬂﬁmmﬁmsﬂﬁvﬁsﬁmwélsﬂﬁwgﬂaﬁwwmm
AU § WIS WY gU E, gA Mew A o Fuh WY g ¥ FE a9 gH Y @ A &
TEACYT T AR Toawe Sk &1 &1 RIS & §H 3oTh [T HAgE I Sdold X 7} &,
St ooer X § A M AT E| FH gAAE # saere o A ) & ¥E fagw Afa gued
g gl GeFd fagyr AfT ag gt &, S9 Rl feg & At W 9 s ) 9A &
FIT g QT g7 10-15 AT & TgT & dlhdd & TH.GI. dlT OIS X AN 0 §| TH sl
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SO Alea usel f&ar T, 9 A ARG §, I8 oNPNdR 12-15 HATel ¥ o H gl 39
EH AT § R 3@ W HERn @ dren @1 3EH Al & Hie WA sER ARead &
Al ) AR S gH &, ooz o Al gHT B, FifH Shad H Sehdd 3o HifcHT
1 ollehcdd &T aglell & o1 W el A S A §g R ST 3R R @R godr
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Y @, T AT AT Tl EHS Qo HH S WVl &, F© S @i ¢ fh aH A
WHR S Ao T AEISEA R el &, el Al g &a1 o &1 FgT gA Afgen AT o
g, o9 §H O & oF ofd § o 98 "eU o § AR g § R # sHe f@erw s,
aﬁmwwwaﬁ%%mwwwwﬁwaﬁ%mﬁw%,mls
el ¥ 30 O 3 Ao 7 G wr € 3K g7 3§er S ¥ ufdee a8 o w g
TgFa U @ gfafaf ggi ora & fow anar § R ger dfAfeew W o3eaT g T g oA
TEr, fhd AR U T WHPR 39 R H ot & 7 ¥ Ig T § F I @O W §AR
E%r%wagaé’rw&ﬂmmﬁa?ﬁ%ﬁﬁgﬂaﬁﬁgé%,mmaésﬂﬁwm
et & 7 9 @T ¥ 5 R SR W 3R IS 9 e AR Sar & ar ot sana §
& agr 38Er GdeAT gAEAT §, 3T R UAAT F N F AR Ao H el a dfAfedd
W SeA B AR gA A S, goh @ @, T@ FS 9gd IS a1 A g1 H @HSr § T
ST W T H IS TN wH.&F. Ut & AT B 3ed a9l el

Hgled, # gell Wear § o gAN fagy Aifd wewd gen Wiev, Hedl & Rweid &
T gl iRy, S e e o Av §, AN REed & T gl TR 99 #8 FAEER
& IR RE GEI AT T6 3T ¥ A HEM AQIGT, Hael afedm 60T ST ¥ arecr
TE I R ST PG GET &N AT FA § o 98 q@r & & Taw gy Fer w E,
396 Uof H gF g1 safov gA Ied § fF 9Ra &1 gy Afa 7 wad dawheT el )@ sfew
TE TUF IR FoledlcA® gl # gl Folellcaeh Asq H SEAHATST T TgT § Flfch EART Y=
Fad 3TA A H JoR ey AN T 187 &1 Fgled, IV FF T A AR Th
FAAT EART AYAT § 97 T i & AR Tk FAGRISE S 37 gART 9= g1 39 &
feg s FE R 3ET wel A @ el @ ogw gem, R &y & vde F aRw
e ST T PN TAFd A S T HHT G AT SR Ik GGA T FT A &
iR aE Fe B g R & ofdfarie & ~der @ oew & @, RER Wgd @3 g § @
Fg foF gAer o dier &1 9aX § & df gRAUM df dg 9ie gl 9T Hehen| SHfw HfT
T F g feam amar g1 8% 3 e g f darad # Wl @ s & gon fear
Sl ¥F A o g RS #fe & @ o av ses v g7 gfaar # orfder
5 @l el & oo @, FS A F Aded A& @om, A T F RNode) g a&
Wl FRew, A gl AT anh @l A8 ¥, AT AS g@w F @y Feer gsar § B o
AT 3T Al & Vo TWHR T HAAT aug foar, g7 et o IR & F agd 38R &
e GHST At g o @ &, 3ARE &1 A g4 Rear & AT by gar §, 38R s
§ 9gd BT g1 FE o P O ge Al B gH el A quT 5@ R A A Aw-
R 8?2 P00 fAeael & g A 6 g g G & A gAR 3R [ o, Heraw Rig
S, TF e A S dem F gel, e gAY & &7 €1 eF o udre & ¥, W gAd
el W@l Fel GRS & R wanl 38k ag ol F wgr 6 3w & Roeee @ 9w,
IR AR TWER| §H ARG TWHR ¥ J¢ Aded & & 3T Ig &1 AT ¢ Giaie| 34
& &7 IF TT F 5 FAGR & F 30T G S TR

ARy, 39 gH 39 vy W 3WF gAT g oY, swal 7 gerg fr 3R ma E 99
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SIR-9R & AsH Tegulcd Heledr o Feal H 9o & IR H Fe1l 38 AT Hla-Fla & qeq
seaATe fhar ar? aEsieee e AR §Ee e, I8 oeg sEaAe fRar g1 F SR
g1 o sedl & foU vk S T W RU AW, @ gH W, §Rg e, dieg
el & gTd TR E SN Tl § @A Rie 9e?
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S gor el gen, dfew 14 @l dF & T Ued §AY o UH HER(T 91 G| 3EF dQ
S9 991 Ugis H oY, o 3 oRf Uors H T, U, ofhd Us 37 O TTd TS & aR§
areH gIider w1 Fa1 v e wel A€ ST S Hehc? ISl & oaed eT o el A,
STET Te-gl gl {el, Sl W doR Ted &l 9 §H ded &, W, Tgd He TgA, 60
T, 62 WA, 65 Tl Tgor, 3HF I gt HY A gefr, AN Fgell H ae-uEr A gar
a1, 981 eER dod & AU gA W ¥ Us §F 99 S Ul §H dl A AT T el
T, FifE UE G TS A gAR A e v 3N 3 wer F o o A o @ oae A
gH 38 S A $en fodm 3R 3EF 91g IR A A€ AT, oM R WS Sgeordl H B B
FAR WY F 9gd @ @SH S AT A S A, I @SH ST o gH 3EACEE S W,
HIS A W, FAR Al W Fed &, 9gd goel, ude @ 0§, ¥ v g, q¢ & A0
SIS §A 30 UBd ¢ 6 & A g7 a FEd § & FREe 7 9\ e f Al e g
I S gUUA H Thel H SRT A ST, dE 931 g SN @ | sgufd Fgedr |
Tg 93 gHs & W@ Az 3 e & O R e T g e ama # 8 A gEe qar
& S5 FERT A WSS ¥ A o ® ¢ e Yo7 6 I FE A o S W@ g ar
sl 6 W, Ae A Tqer # WAy Ao &1 v T &7 GG gU TR A T A0 qF
TS aRwe, 71 Fhet, WA H Thel Tl §H GW1 fF $e 1 Th Tegl S g3 §, 3§ W
Uh ST A EST W@ GIT ®, IHH MG H G vh AT Geg A AR STer-sienl @A
T W@ | §F 95 AU e s ggr ¥, e gear ff e iR Rhde T e G q@ar
aT, Fad oo AN WIS A WF @ W W AR AR M W @ wW A TE A A
g9 e AR ggl STdl A Aq-A R@Ed & % 3@ FR A, dfF o @l g, @A
TE| 30F 9 A Ol o FH W WS, 3AF d9¢ A gl aren A 3N @S, Jod f7
e TN FERT o 3T IS, 3wl o WS FAR FAT A UYed WA A AT Godrdr I
ar, d 9 ST IEHEEE, HES, PAQ H SR AR AT §, FS FH AT WA §, e
39 3O FERT ¥AT G §1 A g FEl GNP GAA F FHA FERT GH GA T, FS
M F TIF A T AN ANH TG AF T F FO A AE A T §, IqA
afear @l f@areR 3THa FE7 X Thd| SN dhdT # AT dled & afear-afear smwor &
F & AT A FT o W} &, Fad 20 dksr, 35 VHI dlc U3 W T AT &1 FI faw
HFAS H a9, HOF FHT F GU FA S, 3T S, 98 96 T H Hie AR G uwd
FX @3 g SN Al A A5H AN 3T THS W Al I AL Sielt S A A wamee
N A1 AT F F eH 9 fberd A T Tel Tger T A1 @l osF o dlsd gu wher
HET STd Al TF o s UsT AT H A Fgl a1 F 3R, SAaTm af THSN, 39T SI9«
I, W@ T Thed oD FHT Faf AR G A0, T TR F TN @M g, a9 dls W
FIA W I §| TAYA T QN AT AMRY, §H HUA UG g AG WA A AY St B
WRaRer FAT HET! FH FE § fh ST gH USAY oo @ e & A gAR W H S AE
W®d Y| AS & 31 dNG T TRl §¢ g1 AT1| QeI H PEr g AN Fedy AL B oyl ol
WSS g A, 98 Tk F9F Sfeldl Wl A, o §F oW # 3§ W W @A FdE Sear
el gF U3 S Y I Yool 95 ST AT o 38 W W @ A| HE U5 3 I A &g W
30k A @S gl S A, FAAT W SToldl AT| fhcell IG3T Seoflell Fh @ fRegrcie 2
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T STAt T GG F AA-TT FA F FA TH & oA o o B o # AR S A A
o gear & Sd & Tt €T Seem| @ Ram FFEe & T S5 &1, a@ T sEE WA
T S §, W S & A B OFEr &’y @ A AW F R g g1 s 33 7
3o T A fewr$ AT ATl 3e¢ SR UGl W GH Ielch Fed
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4.00 P.M.

& WY Aol A §l i 3o RI&T & R A 959 &5 &, AU Ig Fgen st FA&T
T @ FA S ¥ g qu A1 REN, Ig A Uh o & vy | AR R @ sdfav
AT ST & fh a8 @l N A M FA G wH Uh & eid wem 9 & qw # Saw
oNT 9¢ &, each one, teach one. dAR dE AlRUUMT oNT & IT g g Y GeT A
e &, & 3MeHT Uk e F A R A Uer &, a9 3 WERaT F QYT F UF FeH 9
FHAT §, A ¥ T¢ Wl ¢l HERAT Tl A & & g AT gol, T o dema &
Farel g1 @61 39 Sl A SHTAU Thol S¢Sl digd b Thel S @ dedl SR gl
ARYSRROT e HT TH Hidgar F §:

“HA Rem & 37 ar AAdr FwEd a8,
AT o TAR eall ol AT el & fov|
RIeY JFeRT e @y,

qu ARy & R & e

g ARICIROT I & S/ T o1 S AsgeRfa e S Al FART & gfd AW - AR
e & 3¢ ar AAT Fgdl L. .. .| Ad & AT e gein Aed s = Sae s
T T @1, W 3TUCEH AF ST HeT AF A AT Fl 3 Fo U FEN gr §, oder
BT BT 1 R 3cuigsw AH €, RS # Ay 3cuieE AH gl # white collars
ST A P W@ §l SN e R &, H IH HH H I R W[ gl T F A
3cUlceh A Sefel T SOl W St § 3R a8 FS s Aer I A W aFar g1 3@ W
# e G e ATl rgrde F AER g RO g8 & 6 S wser gsewiidve aw
R AdT §, TE HIA WA H gl Tl A ARA &l RegEd A Uh S &, S ger H
HS €l Yehs Hehcll, Fifeh 3R SIAi3 IieT @1 S| Regedlel H Th 19T HI g &l
T E R 3R fRdl @ 9igr gy a3 oW o for, o 9 e ater #S w6 AW
geharl o el & 9 20-25 @@ @Y dled @ S §, 98 39 1Y ¥ HH HE G
qEATl gled, 3@en A 3R aifa cyawer Raw #F 3w v § ¥ AW 59 U H 3cUES
AH G M A WE o ST §IFSH TR Sefell THG HEM, AR aelell GHG SN, oI
H G ST Agar, Fifeh 3T Ug IR B

33 Sieel Tge Fg W ¥ F 3uH gAYy e e AE oRf, gEe o ged Al
FET AT, dAfehed Fell Fgell 6T § &6 &9 d @deifeids Sliad & IR WHR IST-HIS &
AH R 38 AR o H SEAA gen, #S o Fadd gfdem wer & RAw@a At & @edr
gl e SAFT g Fhdd §, VST WeA-HAW ad g Fehod &, HH-FW HUS Ygelal ard &l
A& & THAT, TeaAWX HIGIG G & FhAl, A dF Jg AW LIl SAfOW & FIT
IS & TS §H AT AT AR T 31 AT 3Meed doid & af 33 TFT aeT g
et F@ e ¥, JAfed U8 gART FieaRe § F OR-HX suer ddeee sEIATT @l
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glaT =R, SR TS T AN F WA R, AGAVBHT F AT off FolFee I, FHTlal
@ H g FEan o Redr H o, Foois A AT, dol F o AR Wit A o, Redr arel @
fR=dr & &, fhY el &1 FEl ool FA, ofched HEl o FE A IS Hosh & 3HTollG
W & T, a1 HS YA a5 6 Aot arelr 3R safor &0 & & sodr aear @
qiFd g el A Aot Ha
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g - od, oW R cledl e i o ¥ e & e wwifkd @ar o @  #
3ugeafa S, AT af e 8T & AT gANY Uil e

AN sgwsmafa: 3nh g= Aee g

mmmﬁq:mwmmmm%,wmmamwg
WW,WWWEW,WWﬁ@gHQMWﬁmé
ZafT & Sedr oige a1 AR #H ag o AT o1 B oo AET I FE W TE o
#E TH & B o o e A AT

A Tw.wH. EeEfadr: 39 FF W ¥ & Sodw W, FAAH AOR, Hese www,
gaehT faRelyor 39 g @ A, H g @ Al

ft s @ @ S & fAT srdhr gy Al X e

At sygaTafa: wie g1 iR

1. fawa sem (@@ R : W, 73 A% X, # ST F @9 FHha §2
At sqwemafa: 3T dd wEd E

31, fame Sremer: s S AT & @y # 3Een # e

Sir, the reason why | rise to speak on this occasion is that 1 think,
for various reasons this is a landmark occasion. This is really a new
beginning for our country in terms of coalition Government. The form of
coalition Government that we are seeing today after twenty years of the
beginning in 1989 is different from what most of us would have expected
before the 16th of May. For the first time now, at least, as far as | can
see, there is continuity with stability. We have had a Government for
five years. Now we have another Government led by the same distinguished
Prime Minister for five years and, fortunately, contrary to expectations,
this is a Government where the expectation is that it would remain
stable. We have had a stable Government before but these were multi-party
Governments, fractious Governments. It was not fractious in terms of
policies but ot of small parties combined together Tformed the
Government. But this is a landmark occasion and I just want to make two
or three basic points, with your permission, Sir.

Obviously, the President®"s Address is a superb one. It tells us the
direction in which we should be going. Whether we can get there is the
issue that 1 would deal with a little later. The first point that I want
to make to you, the basic point, is that we have had high growth before.
The hon. Prime Minister is here; he would remember that from 1954-55 to
1964-65, we saw eight and nine per cent industrial growth. Similar rates
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of growth were seen in 1974-75 to 1978-79. And what may surprise you is
that we had a rate of growth of industrial production of plus 8 per cent
between 1984 and 1989 also. So, we have had three or four episodes
followed by a depression, followed by a balance of payments crisis of the
type that we saw or a drought and things like that. Now the major change
that took place in 1991, thanks to all the reforms introduced by our
esteemed Prime Minister and his Government, was not that the growth was a
new experience. But what was a new experience for us
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was that new opportunities were created for India, for Indians, in the
sense that balance of payments, capital flows, skills, and development of
IT were all in our hands. Earlier if you look at India®s history there
was a crisis after all the years of high growth that 1 have mentioned, we
had a very bad crisis after 1990 also. We generated a set of reforms. We
had a very bad crisis in 1979 which again led to a new set of reforms
because we were a dependent country. The reform introduced in 1991-92
gave us the opportunity in economic terms where our balance of payments
were not a problem. You have oil prices which go up, almost double, but
we are not begging. We have the capital. Our savings rates are high;
investment rates are high; and we have the opportunity of a high rate of
growth. And to maintain this high rate of growth, 1 will come to the

second basic point, which will explain that growth alone is not enough.

Sir, what I am trying to say 1is that this is a new beginning.
Politically, there is an expectation. | am talking about the expectation
of stability which gives confidence to any investor, any saver and any
business. A lot of reforms are needed but that India can do. We have high
reserves. Balance of payments problem is not a problem. We can finance
whatever we want. We have high savings. We have high capital. So the
opportunity is great. The political doubts, which were there in the minds
of the people, they have today disappeared. That is why you are seeing a
lot of enthusiasm, and a lot of beginning of a feeling that India will be
able to achieve its potential over a long period, not just for Tfive

years, but over the long term of 10 years, 15 years or 20 years.

Sir, first we have to seize the moment and then I will come to the
economic point about what needs to be done to seize these particular
opportunities. On the political side, we have continuity with stability.
On the economic side, we have the resources and the ability to cope with
uncertainty. We are not dependent on the rest of the world for there is a
policy frame which was set up in terms of openness, ability to handle
globalisation, ability to handle skills, and ability to handle all the
things that we are seeing today. So, what is to be done and what is the
role of the Government and the rest of the society here, are the critical

issues that 1 want to concentrate on.

Sir, | believe that today we have a lot of discussion on differences
of views and so on. If you read pink papers, these papers are excited.
They say that now the Government can introduce more reforms, more
investment, FDI, FIl, insurance, banking and all sorts of things, because

the CPM is not supporting, the CPM is not part of the Government. But if

128



you just stop and brood over the fact that India achieved 9 per cent rate
of growth between 2004 and 2008 when the CPM was supporting the
Government. So, it does not really matter all that much. The main point
is that our resources are now good, that there is a consensus on major
issues. You want a mixed economy; you want a high growth. 1 have not
heard anybody saying that growth is not good for you. You want an
inclusive growth. 1 have not heard anybody saying that inclusive growth

is not good for you. You want stability and strength in the balance of

payments. | have not heard anybody saying that the reserves are not good
for you. 1 have not heard anybody saying that exports are not good for
you. | have not heard anybody saying that you should not have the IT or

you should not have the skills or you should not have higher education.
So, what | am trying to get at is that whether the CPM is supporting or

not,
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there is a broad agreement and the changes that we may have on the policy
framework are, in my view, not the essence of the matter. They are there.
I mean, they can give you 0.5 per cent or one per cent higher growth or
something else. But, that is not the issue. There would be a consensus. 1
think, Mr. Jaitley himself said that what needs to be supported, he is
willing to support. On this side, what needs to be done, everybody wants
to do it and irrespective of marginal changes here or there, 1 believe,
that India can do what it wants to do and now irrespective of which party
combinations are in power—this is the important point—that we have the
beginning of an India which can reach its full potential, both on

political grounds and on economic grounds.

Now, Sir, the second basic point that | want to make is regarding
Government®"s role. 1 think there is Ilot of misplaced emphasis on
Government®"s role because this is a legacy from the past. It was
socialism versus capitalism; how liberal you are going to be, the
Government was supposed to be the owner. The Government was supposed to
dominate the economy and there was whole lot of argument about Government
versus markets. 1 believe this is a legacy of the past. Everybody now
accepts that we are a mixed economy, that we are an economy where you
have an open economy. Everybody accepts that we have no licensing, and
that is a good thing not to have licensing. Let the corporates grow. They
are free to borrow in the market and so on and so forth. 1 am not going
into minor points. Now, there is no conflict between what you might call
markets, mixed economy and the role of Government. But, there is a
problem that we still have this feeling that it is the Government which
gives you growth. All the discussion, that you see today, is about
Government giving you growth -inclusive, non-inclusive. Government is, of
course also in charge of things like malnutrition, and all the things,
but “Government growth, Government growth'"- we keep on hearing this all
the time. My point is that if you look at India®"s history over the last
fifty years — | have given an instance when we had a very high growth -
the direct role of the Government is really in two different sectors,
direct role, apart from creating an environment for growth after 1991.
First is the management of the public sector and the second is of
delivery of services to the poor who cannot depend on the market. On that
also, in terms of the vision, there is no difference, but in terms of
instrumentalities, Iirrespective of the party combination which is in
power, we have not yet been able to grapple this fact that this is not
the power of the individual Government Ministers which can deliver
services on the ground, and that we need a complete redefinition of the
so-called role of the Government. The role of the Government is to run
the public sector in order to create an environment in the public sector
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to achieve the maximum outcome, whatever you want within the public
sector (with disinvestment, or no disinvestment) where it can give you
the share of maximum output whether it 1is aviation, banking, roads
whichever sector, and then to bring to us better services. Now, why is it
that everybody is happy that National Highways Authority of India is a
public sector organisation? It is appointed by the Government. Why is it
that the performance of NHAIl in giving you roads should depend on who is
the Minister? Is there a policy difference? No. But, there is
celebration in all the papers that a particular
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Minister will give you more than the other Minister. Why should the
Ministers have the power to give me the roads? Why don®"t you give that
responsibility to NHAI? You decide the policy, that yes, you want
highways, or you decide that you don®"t want highways. That is the role of
the Government. Why don"t you create an arms® length relationship between
the provider, between your public sector undertakings and the so-called
Government which is a Minister or the Prime Minister? The Cabinet should
decide the policy. This is, Sir, a basic issue. 1 Tully respect hon.
Prime Minister for the importance he has given to the governance - annual
report, monthly report, and so on and so forth. Right to Information is a
very major change introduced by the previous Government. But, information
is not enough. It is whether the NHAlI can do, the Chief of the NHAI can
do, what it is told to do in terms of policy. Would you have had the kind
of election that you had if the Election Commission was responsible or
directly answerable to the Home Minister? Home Minister is a great man.
That is not the point. Should the work of the Election Commission depend
on who is the Home Minister? Elections, the date of election, what is the
suffrage, would depend on the Minister but why is it so in case of NHAI?
Similarly, the UPSC, the Union Public Service Commission which gives us
all the bureaucrats, whether we like it or not, but it selects all the
officers. Does the Minister decide who will be selected by the UPSC? The

selection or the competitive examinations are at an arm®"s length from the

Government. My biggest advice to you is — 1| know it requires political
reforms, and, 1 know it won"t be done But you need a consensus, not
another Administrative Commission that you may appoint — to create an

arm"s length relationship between the institutions which are supposed to
deliver and the policy priorities. You may say, | don®"t want poverty
relieved; you may say, | do not want TPDS; that is policy. But once you
have created the TPDS, why should the Department of Food or the Minister
of Food decide as to where the ration shops could be established, why not
the FCI. So, this is about creating an arm®s length relationship. 1 am
sorry to go into this basic issue. But, | think, given the importance to
governance, it is important to create an iInfrastructure whereby you can

deliver the services to the people of India.

Second similar reform, where we have to get away from the old legacy
of governmental power, so-called governmental power, is the distribution

of powers between the Centre and the States. Sir, we have a large
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country. You have here in Delhi a Council of Ministers. With all due
respect, | am saying that we have the most distinguished people in the
Council of Ministers. You have the Centre, you have the States, and, you
have the Districts. The Parliament passes the Central Acts. Now, security
is an issue, about which everybody talks about. Sir, law and order,
security, apart from Defence, is a State subject. While sitting here, 1
have heard many replies to questions as to why it is happening, or, why
it is not happening. The reply would always be that it is a State
subject. So, internal security is a State subject. When you have
terrorism, inter-State terrorism, that comes under State subject. But

Finance and Planning are the Central subjects. Why? Why don®"t you
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reverse this? Why don®"t you put inter-State security in the Central List?
On the other hand the Plan has been decided by the Planning Commission,
give the financing power of it on performance basis to States. Let me
tell you about NREGA. We have conducted a study of the NREGA through two
of the institutions with which I am connected, National Council of
Applied Economic Research, and, also the Public Interest Foundation. A
field study of NREGA has been done. There is no doubt that it is a superb
initiative, which all of us should commend. We now have the experience of
three years. So, we decided that we should have a field study of actually
what is happening on the ground. The overall results are good. Let me say
and confirm this that the overall results of this scheme are better than
that of many of the other schemes in fields like health or public
utilities. But the point is that it could be much better. It has been
done after three years of experience and it is based on the field study,
case-studies of 7-8 States and several Districts. Sir, because it is a
Central Act, we have a Rural Development Ministry, and, the transfer of
funds for this scheme is to the Districts, because we want to cut the
States out. But a District can"t approach the Centre without the State!
We also have uniform rules under the Act but supposing—just for
argument®s sake, | may be absolutely wrong, that does not matter — if you
have a Central Act but the scheme was the responsibility of the States,
you decided how much money would the Centre give you for wages or
whatever it is, but the kind of works that you would have. We just now
heard and, 1| think, the Government has given an excellent suggestion...
that it should be integrated with the normal rural works. That would be a
great thing. But, supposing you give the freedom to the States to decide
what kind of rural works, the way in which it should be done and where
the urban areas should be included or not, etc. You decide how much
financing you will do-whether Rs.50 or Rs.60 or Rs.80 per head and it
should be "automatic' transfer. Then, you can do audit as to whether the
information furnished by the State is correct or not. Now, the point is,
you will reduce all the bureaucratic handicaps which some of us have
created in transfer of money from the Centre to the States. It is the

money that reaches the people of the States.

Sir, another suggestion is that we have to look at some of these
schemes. There are lots of schemes. There may be around 100 schemes. IF
we want to do what we want to achieve in terms of what the President has
said, lot of emphasis is to be laid on governance, information, etc. It
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is all very good but, if we do it in a way which differentiate between a
State in the North-East and a State in the South or a State in the
Central India and leave to the States both the accountability as well as
the determination of the specific provisions of that scheme, the States
can"t complain. Sir, any question which we put here, the answer is that
the scheme is of the Centre, but the fault is of the State. Can we bridge
that gap? This is another suggestion. Sir, now, | should conclude because
I have spoken a lot. Sir, essentially, what 1 am saying is, this is a new
beginning. We should take it as a new beginning with continuity and
stability on political side, combined with the strength and opportunities
on the economic side. The role of the Government has to be re-defined.
That it is not growth or inclusive growth; it is provision of services;
it Is creating at arm"s length relationship with the public sector which
is supposed to construct rural roads and rural houses, maintain public
health
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and provide all the services. The second point is, we need to redefine
the distribution of business between the Centre and the States. Centre
should be a facilitator; Centre should be a provider. But, the
implementation and the nature of the scheme, subject to post-facto audit,
should be with the States and of course, the Districts and Panchayats and
so on.

With these words, Sir, | commend the President®s Address. Thank you
very much for giving me the time.

MR. DEPUTY CHAIRMAN: Shri Tiruchi Siva, not here. Shri Pyarimohan
Mohapatra, not here. Shri Mangala Kisan, not here. Shri Mysura Reddy, not
here. Shri Sabir Ali, not here. Shri Arjun Sengupta, not here. Shri
Rajeev Chandrasekhar, not here. Shri Tarlochan Singh, not here. Shri

Manohar Joshi, not here. Shri Rahul Bajaj, not here.
---(Interruptions)... No, on Monday, we will not be able to provide for
everybody. That is why, | am calling the names. ...(Interruptions)...

They will get second chance. Dr. Barun Mukherji, not here. Shri Tariqg
Anwar .

st af® I=at: 3UEHYTT Agled, I I1d Hel ¢ T AR dlhdd HI I TFIT §
r Tgafa & S AWoT g ar §, 98 RREr o wer 7 Aifa 3R 3R Fua @ oaear gl
TE U I F G BT § F A do IR 9w W H IE WER R fewm A S
e § 3R I gt Ui AT F IOk FAT FEHA &, 3TN FAT A g Tg fRswIOr
gafav 3R o SAEr Agcayel § Hif% gar & a1 Fg Usgdfd # oHNor § IR S gea
g3, 39 A A FE S A@ied B g, B A gL

Mt T, eqartadr: aile S, e fAae) swmedfy S, #a g8 Ry sR-ar
35/ g o g &N F Harel g, fARIT oof @1 8, Az 991 W@ &l

AN sygaafa: T8 R F A8 a9 W 8

A TH.TH. IEAAfAAT: W, JgI W K w1 Agd g TSI 5@F ggd o
®....1 39 URBU Ad, PR IR AGST §of T &1 AT Fgal Ig § & aiforamdic
UM F Farel § 6 AT o9 & Sraefg, 3G 59 @ o] g3 R ..

st 3umsafar: §H ST TarelliHe] Saresr|
ot TH.TW. JIEanadT: §AR Ui #1 SER FE AL T L
At 3YFHANTY: Tg 1T TS Tg Y Jors oY)

A T Tw. FgdanAAr: W, Al g AT IR 38 AT # Form § AR A9 W SR
o RAFRE & FAY F IR FA &, TTH S Adels & g

ot sTwATafa: g A SEA RIRM S g3 U1, WR AlH A § R oA A gam g
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o TH.TH. JEafadr: W, Jg AW IR Fon § d9 # ¥ a9 FE @ gl gHn o
glet wifgwl & FE IR SAAT IAT W@ § F AT § A qEET @ W E, Aase
& o T & W &, AT F Y T FS @ &
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ot UHHTIT: SHA! dh-31T FIATWN| SR TFATHAA AR | I Y& HIAT

N TIRF 3aaw: sugafa Agey, & I8 Fg W o7 5 Usgufa & S AT g,
g golld & §Ig Ygell SR oiF uifeRdie # A ol A §, 38 9l a1 wE g1 g S
T § & T & oRa 918 S S 56 WER & Hem §, 3 39 a9 & §ed § %
Uod g/ a¥ § AT WER J S 3 FRE-Felld WM, TR SAdl S GAST AT, SeTar
A 3g AT S R 3R 3@ gl & o Afa, S deEr, S wiwa Qo
WHR & 56 & # 9 a¥ dd T, 3 Th g § Seial & GAdT OF &7 & fAar
g1 sHOfoT 5@ YT F 3 FREAT A FE Re T TGN 9T ¥ I ar 9T gst
A ¥ WER qU w3 37F R o1 @ A e A oo Ao, 3§ AT # oW
Frefehel &, ST gl

3UEHITY FEET, $H S F WA G & FH LT AEaT ¢, GUSTN TeaT § 3R
Aifd A, AT & 36 QU A @l TEA1 g1 I§ WHR o JNT H FHR §, 30 Togafa &
JFANOT & ATA T TH FT ARTET A AT RIAA H g T U F eI it
SIGET 3R W NG & IJTH HFE TAV Wl H HIHA Ig THR HT|

gfager sff AR 3 &, Aehcd A AGAYUT &1 §H HH FET A &, Fifd oliehdd
H FE I e § & ger 3R fauer @ gAR TgT Wy wed €, @eAtd AR srmeAfd
Y Tt § AR FE gl o WUl FE oliehdd H Al & T ey o g H ug
AT § 6 ofd gfader & Adr o T@ W HWOT eI, IEH gA Sod TRl o A feer
THS X, §H A Ig FHS fF T 3q% WERX # g § AR TR aa B g F w9
#H ol RTI AR FEAFAT H GHGA T § AR A H FEl P HAT g, o 39 HA
N G F HI WHR H HIRT FEN AMETI IHHT F&ETA gloll BTN HTcisharg & e
T AT BT RIT SPIAT IAT AT, WAfched ST T SATT F @ AR A AT SATT F 5T 1T Hr
W RE ¥ THdT off v & o Aol WMeR A ddae ¥ o857 & T ST st wed
3510, o &Y TEAT IUAT, IR SH & A ST o gHIAA feIm ¥ 59 WHER o 3§ 9
# Tose forar & & R off fea ) 3MasRarg A deiRd A8 fRAT Smwem am gwr A R
ff R A TEVEIRAF TAFEAT H Az T RIAYT A TSR gl fhdr ST A1 T AGer
3o AT S R AT ST, IR Tg AR FarRd A8 HEN, FiE g8 TS F Ra F
TG & §ART TE HITAA gler TIfeT foF &H U A & g T TLEAT Joale W 3R fomady &r
A FIT-STTEAT FT T §T H o N Folloid Gl ol AT, T® g UH F AH W a,
Sifd & A W @, &9dIg & A 9 g AT AW & 17 R g Ig 91 Fer ¢ oh 30T
e #r &1 Ak ¥ 3R @ g sa@ wnfaa B, Afve 5w wfoa @my & off & @wemar
g o gAlr TR Folieal 3R iR & o199 & o AT W@ F @ 7y S ak @
S FOT SAC? Fg SN A F AR Tl T, T N gfAAm A T W@ g IR sEA HRA &
A, FE o ur IeNfad A€ T FHAT Bl IHE UG §H b UGNl §H SHH! fhiell
U Fhl §, FHH IR gl ARV A 5H a1 H Fgol 7 o)1 3N Fopra 7@ & & 590
WHR A dgd & Folleelh & & & 3R IMRAT & 37 A FY 39 gy & form §
SOHT Jg AT & 5 sO0 oedr Rg & afa fear awl 3@ siffemwer # @malk &
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IR o & IR F FET W §, SHRGEFR & AN # FEr o g1 F Adwww & @ wEw
fF S W ShgaFR &, O W gF7a g arell a6 9Rd AT &1 s gerar g aar
wmﬁﬁw?mmﬁwmgw%%mﬁwmmmma
FAAET e F GURT SC| FE I1d FE AR FA ge aw g o
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B TR B S gAR G A TS &, W dUT AU @ @ HY, sgd HAG H g
ARG, S e §H A &F o B S G HE, S FH AU A HT I N gL e H
YAl 3@ I A, TE YU AG g Fhal gl 9 gA A&l A S § A HEF ¥ F A Ay
AET H3H IR STl f QI Bl 3EF a1 TR, Thel aUr g@d dei A o A@E g g
HISTEr & gaal oF FAY oA & S o, & &1 ggad @1 CET REW@ ¥, S W 3 A
o UFR TSF 8T ST §, STeT el A STl AUTER AgT €1 3T g g @ AT AT @,
aet & fau fdstel &1 aederdr g1 sl gART I8 Fora & & e a et § @R
H ALY T § W sgvde & fAv, aeor faww & v @ Asee saer oSl %
3ET 9 Fre W HIS oM alig gk Hsw I A @, Sl & gar 7 WS gioadr
glaure §, o 98 THel ¥ A IUA ¥, §H AR T@1 oAb GEAW HI A B, Fifh
SieAdr & F3Y 3G 3R R F WY NN 3H WEHR F WA GASA fEA;T §1 SET a3
RS & a9 §, ¥ F@ @ § B oo a0 &, o Rer aad e §, s 25
f.am. e e v & e @ fear Smwem| # @Eerar § R ¥€ U wor ded g,
AfheT T o vk gora & 6 oW e @ gAR AT IYU S A Fer fh @R 25 T
¥ e, 35 fh.AqT. T ART| §AR U H ST IR i aRenwr sa s 9w &, H gEerar
g & 38 o QuR &1 aeFhar §| 59 §H A A S § IR q@a § P ggl o i Ay
TH ol FaAR gl & 3R T Ig AT o § & 319 BPL & ol =RT ar....| ofFa
3o adve # aifAd Sgr fRar war, SEfed I 0l 99 €, B W WER F AHRar &
IR T UIRT| 3eldh TE&ar, ST hI HEAT dgie I MERThaT &, o AN U &
Sr et &, oaer ok foRam ar &, @er g e off g 77 wfdera @rer I
W@ @ AR Wwd §, AT 3o U3H S §, 3N ST § o 3 fov g 3Her wear
FelT 3T gl 3 F gH fER & aX A TE off g 5 WeR F TR Wed g #r
a1 gAR BET A FEY, gAR A gfauar & o wEr, FH off sHwE wHEdA war g1 # [WEw @
W g, e & W Rew o aivl R #R 3ew ar wsdt @ e Sw R
ITIT, S S AT Al AT &l I d SHAE Ao T IRANT F 37T §, ar 0T greld #,
# wAgr § & 3 gl AT HANAS gl Afhed 58 # H v 91d iR e wgen
mwmwwwglaﬁﬁmmmgwm,mammamaﬁﬁ,
ar 38 §A9 I8 99 Ardel arige Al e A Ig S99 wer o o 3R 39 a9 &, 38 §HY
Fg H S R A, ET B WHER A, 3 WEN A 39 o9 Hoarger o fear ar fE
e foerR & v oo &, 39 fouw d% &1, 3@ e Oohe feam smeem| uwadie fr
WHR IR TTA dh @, ik WER W QAT €T 7 T P FA Iogiel o187 haT| 37T
I Fg H 3TN WHR A §, o Ig AT H o W & F 30 [QAY g o wifgw) F
3EH FHSA a1 g, At A WG BB W g @Ey & e, §99 wE & v,
dAfthed A A FH Fo W AW WY FEN AR, FHR FE Am, SEd R 3R S
AE TsT §, 390 OV g ¢ @ifRul IE FIRY e @R fF 30 U5 # iEw
IR THSF TR AT FW 36 AU fF S AUAd Ualsl glell AgU, 3T% sIa 3eTahl oY
TR G, dlih Ggl & oler U 39l 3UTEd g AgEE HY| H S T HAA g AT

3geIfa Hegled, Stel ¥ a1l o €, @€l & god o §1 v FeRTgE woh & srer
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SH & e 3Tcshdle # sl o @ S qu §, 3o P F HRT 5 T W B
g Rar &1 @ §1 g7 o HT SHR AT FY, FAREAT F? AN WEX 3EF (T
FAT AT T WY g2 SEl O HH favaw §, g4 3@ A\ A R o g B 1S el
& BN 3R aEaE FT OAHAT WS H I O A8 69| SU F 9T digg weat &
602 ool T §, S sIadel 3Meel & yAfad gl
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3AR FURA & v AR gl @fgw, A@ Sgd IavIs g1 Fife T ol gAR o
Rar & vy &1 59 g7 S REFARE fr a1d &a &, O sgar Adad [{@F e T o
Hidwarg ¥, T8 gAR [T War A&7 &, U F 3ieY o o o afdaw €, ow gAN &
N Thdl, 3ESAT T & U8 Fhal &, U H dlhdd T & U Fhal &, 39 | o et
& T MERThAT ¥ GE, WIFA USE AH FE & AT Foved & fAAY TR W o HY A
2009 & 3V aF gfevar & 21 F3 AFRA F FHaT H ad F TS | R N EY
Foar JEr &1 .S58 AR LA, JeX F o A ¥ fues 3R AT IR F g
& fU TR F 3UF GAH FA B AR §, T a9 A A BE g€ G ¢ @
T H O B T F| AN F NG FAS oAt PG WA A Ao §| sww@saa
RET, 50 UAYd ¥ UG sTdl P S WET Bl 9IRT, g8 &8 Ae W § 3R gwr &
AIelal 5 og A3t & Ald gHa F aRT g S | 30 Rg B S §, §AR FAS
A ¥ ga S qusar §, sAA GURA A aegwar g & d@uar § K wER #@ S 5 A
@1 Hihr AT &, S SeRr fAem &, 3HA AT FI §U FT§ WHR 3 Fl N QA
F HH FET, 30 T8 F Gcd I H DAY HEM, TEHr 3FAG 7, 3mem 7 a9 o
50 THR F QERT AT ST ar §1 e=arg |

SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Sir, 1 rise to support the
Motion that has been moved by my colleague, Shri Satyavrat Chaturvedi.
Any citizen of the country, and, 1 am sure, all my colleagues sitting
here in this House, will agree with me when | say that this particular
President®s Address, which has come after the historic mandate that was
delivered by the people of India, is an unequivocal mandate and an
unequivocal victory for the Indian National Congress, for the policies of
the Congress (1) and its allies, for the UPA Government, for the
leadership of the UPA Chairperson, Shrimati Sonia Gandhi, and the Prime
Minister, Dr. Manmohan Singh, who worked throughout five years to bring
about a spectacular record of achievement, where most of the promises
that were made in our Election Manifesto of 2004, were Tfulfilled in
substantive terms, with the help of our allies. In that sense, there can
be no doubt that Election 2009 was a decisive, definite, historic mandate
for the Congress (I). 1 say so for more than one reason. But, before
that, 1 would also like to speak for my party to echo the sentiments of
our leaders, of the Congress (1) President and of the Prime Minister when
they said that they accept the verdict of the people in all humility,
that they accept the mandate of the people in the spirit that the people
have reposed tremendous confidence in the policies of the Congress (I),
have reposed tremendous confidence in the record of the UPA Government,
have reposed tremendous confidence in the Indian National Congress, as a

party. Therefore, while we accept that verdict in all humility, we are
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also aware of the fact that there is a tremendous responsibility; there
is a huge expectation among the people of this country, a huge
expectation that in the following five years, the governance of this
country will go even higher than the heights that we achieved in the last
five years, where, after 2004, we formed a large coalition Government and
went to the people with a Plan of Action, with a manifesto, with promises
to bring about important pieces of legislation, with promises to fulfil
various hopes and expectations of the Aam Admi, with promises to fulfil
the dreams and expectations of youth who actually form the larger
sections of our society today. When, to a large extent, we have

performed on all those fronts, the
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people now have much greater expectations from us, and 1 believe that my
party and every single one of us here as well as those who are sitting in
the Opposition are aware of the tremendous responsibility that the people

have placed upon us.

1 would like to refer very briefly to the speeches made by the hon.
Members who spoke before me. They have spoken, in great extent, about the
various aspects of the economy, about the programmes of the Government,
about what has worked and how these have worked. To me, however, 1 do
believe that this election, in many ways, is a watershed election because
our country is developing every day in terms of being a democratic
country, in terms of coming to terms with a vast majority of our people
who belong to diverse cultures, who belong to diverse strata of society,
who belong to different religions. This vast unity, which is expressed in
diversity, is India. How do we govern it? 1 do believe, and everybody
will agree with me, that the single greatest achievement, 1in this
century, of any country and of our country is the fact that we remain a
proud and a vibrant democracy that we have held on to our democratic
traditions despite the fact that we are one of the largest countries in
the world, despite the fact that our population, our voters and our
electorate are absolutely tremendous and despite the huge differences in
age, iIn caste, in creed, iIn poverty, in wealth, in information, in
ignorance, in education, the fact remains that during every election the
people of India go out and speak and they send us a message, a clear
message, a message that is not uncertain. There was a fractured mandate,
Sir, as happened a little more last time, but we have a much greater
mandate this time. A fractured mandate did not mean that the people did
not know how to make up their minds. The fractured mandate had its own
meaning. This time, Sir, | believe that the mandate has several messages
from the people of India and 1 feel that it is important for us to dwell

upon, at least, two or three of those messages.

Sir, | think the very first of these messages of the elections is a
rejection of negativism and of exclusiveness. The voters have shown us
there is a new grammar of politics, that there should be a new politics
of hope and of inclusion. Sir, many attempts have been made during the
elections, before the elections and at various times during the elections
to present negative issues and to introduce an agenda of divisiveness in
society. These issues of divisiveness that were introduced have been
firmly rejected by the people, not just in 2009 in the Parliament

elections, but also in 2008 during the Assembly elections. So, in these
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elections, the people have said, "Enough! We have had enough of
negativeness! We have had enough of the politics of hate! We have had
enough of the politics of exclusion!" That is the very first message sent
to us. 1 would also like to say that this is not simply a vote which has
happened iIn a particular State; this is not simply an aggregation of the
results that have been brought out in every different State, but this is
a national trend. That national trend is towards the Congress. | would
like to say this and back it up with Ffigures. OF course, we have a great
deal more to achieve. But we have done exceptionally well. We have done
exceptionally well in Uttar Pradesh, compared to our previous
performance. Not just in Uttar Pradesh, even in Bihar, we have crossed
the ten per cent vote share margin which we have not crossed in

many,
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many years. In other States, Sir, we have done much better than expected.
In Madhya Pradesh, in Gujarat, in Maharashtra, we have done much better
than expected. Now, | am saying this not because 1 am a member of the
Congress Party and it is my Party, but it is because of the message the
people are sending, that we want a party that is oriented towards the
future, we want a party that 1is talking about the politics of
inclusiveness, we want a party that has concern for the youth of the
nation, that is not harking back, we want a party that is, above all,
stable, coherent and will provide transparent governance. Sir, 1 could
easily go through the vote-shares. All of us are aware of it. All of us
are aware of the vote-share of every party. Our vote-share has gone up at
the national level. All over India, our vote-share is nearly 29 per cent,
and we have done exceptionally well in many States where we did not
expect to do so well. Therefore, the national trend is, | believe,
towards a premier national party. And this is an important message, Sir,
because we have always been debating, over the last few years, and even
the speakers before me, the learned speakers from the Opposition, the
Leader of Opposition and other speakers have spoken, about the
compulsions of coalition politics, about the compulsion of regional
politics. In fact, throughout the elections, we have constantly been
debating about the third space, about the Third Front about the space
that will be occupied by it. The important message that has been sent out
by these elections, Sir, is that the national parties are not on the
decline, that national parties are very much on the minds of the people.
Although the BJP has not won the elections, although the people have not
accepted the BJP, their vote share is something which is higher than the
vote share of all the other regional parties that were sought to be
claimed by some people. 1 will come back to that a little later. The
message, therefore, is that national parties, nationalism and national
mainstream, and 1identity of being an Indian, not just somebody who
belongs to a particular region, a particular caste, a particular identity
or a particular vested interest, but the identity of the voter as an
Indian, | think, is yet another very important message that the voter has

sent out today.

Sir, the important trend in this, really, is the people have put
their faith in a development-oriented economy. Sir, regionalism means
voicing the interests of that region instead of taking a strident grand-

standing against the Central Government. Sir, we should have a very clear
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agenda and we did have a very clear agenda on governance and development.
And, above all, we were able to tell the people and convince the people
that the Government®s efforts on the economy were all oriented towards
delivering the best possible services to the most disadvantaged sections
of people-delivery of economy and the fruits of development to the
poorest of the poor. In this, Sir, the message really is of cooperative

federalism.

Sir, there is a space for regionalism; 1 come from a State where
there has been no national party; the Congress has not been in Government
from 1967 in my State of Tamil Nadu. Yet, the regional party over there,
the DMK, our ally, have done very well. This is because it is not mere
regionalism or a confrontationist approach against the Central
Government, but an approach which talks about an inclusive space within
the national mainstream. Within the national mainstream, the DMK
expresses the yearnings and aspirations of the people of Tamil Nadu.

As long as the regional
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parties, the regional aspirations are contained within the national
mainstream, the people of India would vote for them. 1 come from a State
which 1is very far from Delhi. 1 will never accept or believe that
regionalism and regional aspirations can ever be ruled out or can ever

die.

But, Sir, people voted only for those regional parties which decided
to be a part of the national mainstream and they rejected those regional
parties that were confrontationist, that were on a path of confrontation
with the Centre and that tried to have an identity that was apart from

the national mainstream.

Sir, the socially divisive agenda was rejected. My friends in the
Opposition will permit me to remind you in a very non-confrontational way
about all the negative policy of exclusion, the politics of hate that
happened. If you look back upon the elections, every single issue that
seemed to be the great important issue of the election-whether it was
what they called weak Prime Minister or whether it was what they called
getting totally subjugated to the U.S., thanks to the Indo-U.S. civilian
nuclear agreement, or whether it was a particular politics that they
talked about when the Gujarat Chief Minister made some remarks—none of
those issues were on the minds of the people when they voted. At the same
time, people said that the Congress had grown arrogant in its power, that
the Congress had decided to go alone and that the Congress had rejected
alliances, that the allies of the Congress were deserting the Congress.
At that time, Sir, they even talked about our leader, General Secretary,
Shri Rahul Gandhi by calling him naive. All those theories, all those
issues that were raised at the time of the elections have now proved-and
I would like to say so with pride, Sir, certainly—-that my party is
entitled to a feeling of pride that when we talk of inclusion, when we
talk about governance, when we take issues to the people, these are all
issues that people accept. They totally reject any kind of argument that
smacks of a personal attack, that smacks of a personal vendetta that is a
direct attack upon the person and the office of Prime Minister, that is a
direct attack upon a particular section-one senior speaker from the BJP
even called old woman a burden upon India, Sir! That hurt the conscience
of the people. That was not the kind of rhetoric that people wanted to
hear. Sir, | do not want to say this in a spirit of confrontation, 1 say

this as a message from the people of India. In many ways, Sir, when you
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talk about a particular issue, If that is an issue of hatred where a
young man made a speech in Uttar Pradesh, when he talked about the
cutting of arms of those who are against him, people expected that his
party would categorically reject it, people expected that his party would
cut him to size. But on the one hand, Sir, we had very weak and
ineffective denials from the party and on the other hand, the party
president went to visit him, the party stood by him and the party tried
to get mileage out of him. That is the message that the people of India
are giving that his mix and match, this trying to gain particular
advantage of the politics of hate, the politics of polarisation will not
be accepted by the people of India. At the same time, 1 would like to
make a brief mention of the role of the Left. Sir, they supported our
Government for four years, we have had many disagreements, many
differences of opinion with the Left, and they continued to support our
Government, we appreciate their support that they extended to us,

however, Sir, the
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important message for the Left in these elections is that it is not
possible to gain political mileage and a credible platform out of
instability. All that the Left was not proposing a stable model, the Left
was not proposing a stable set of leaders, a stable and durable viable
coalition and the entire space that was occupied by the Left on those
issues have now come, Sir, to the Congress. It is our bounden duty to
fulfil those issues. Sir, we will take those issues in West Bengal. For
example, important issues relating to land rights versus
industrialisation and the message that the Congress has consistently said
that yes, we welcome industrialisation but not at the cost of farmers,
not at the cost of farmers losing their land. Sir, it is an irony that
the Left came to power on the issue of land rights, one of the main
platforms to restore land to the landless and it is on this very issue
that one of their greatest problems has arisen in West Bengal. It is not
possible to really gain and to really present a credible, viable
alternative out of instability. So, the entire concept of a Third or an
alternate front and to say that it should be non-Congress and non-BJP is
not a credible alternative in any sense of the word. Therefore, it is
that, it did not really find any great support among the people of the
country who again sent a message that you have to have a platform, you
have to have a credible plan of action and you have to have a coherent
ideology to carry your agenda through, including a clear idea of who
those leaders are going to be, which your party is going to be and who
are the people who are going to deliver those services to us. That was
the clear message where the Left totally failed to see the writing on the
wall. This again, | say not in a spirit of trying to criticise my
colleagues who have supported us for four years but to say that the
people of India are looking for stability, for coherence, for a credible
platform and mere anti-Congressism or anti something else is certainly

not the way to achieve it. Sir, may | continue on Monday?
MR. DEPUTY CHAIRMAN: Yes, you can continue on Monday.
SHRIMATI JAYANTHI NATARAJAN: Thank you, Sir.

MR. DEPUTY CHAIRMAN: The House is adjourned to meet at 11.00 a.m. on
Monday, the 8th June, 2009.

The House then adjourned at fifty-nine minutes past four of the
clock till eleven of the clock on Monday, the 8th June, 2009.
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